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trial Security Force do not in any way 
tally with the service conditions of the per-
sonnel of the Security Department and ft 
was for that reason that a large number 
of those employees do not want to opt 
for that Service but rather wanted to be 
absorbed in the plant itself. Is the Govern-
ment prepared even at this stage to consi-
der that aspect, and if an employee dec-
lared surplus comes forward, is the hon. 
Minister prepared to absorb him in the 
plant straightaway ?

SHRI S. MOHAN tfUMARAMANGA- 
LAM : I do not consider that the service 
conditions in the Central Industrial Secu-
rity Force are in any way disadvantageous 
to the personnel or the security department 
and in certain aspects we have guaranteed 
that the earlier conditions that prevailed 
m the security department for the person-
nel of that department would be protected. 
Of course one great difference between the 
security department and the Central Indus-
trial Security Force is that membership of 
the force is liable to transfer. Hon. Mem-
bers will appreciate that this is probably 
one of the principal reasons why we 
wanted to introduce the Central Industrial 
Security Force because if the local people 
are kept in the same place, sometimes it is 
difficult to enforce that discipline m a 
separate security force as you can when 
they can be transferred from place to 
place.

So far as the second part of the 
question is concerned I think it is diffi-
cult because those who have opted will 
naturally feel that ft was not fair that the 
offer should be given to those who did not 
opt. But in any event I believe the 
management is giving its attention to that 
problem.

MR. SPEAKER : Next question. Mr. 
Gangadeb. Absent, Mr, Dhandapani. 
Absent. Some Members are continuously 
absent, after tabling question. If they are 
not present it means that they axe depri-
ving some other Member from being 
given an opportunity.

Eviction of Temporary Shops la E.P.D.P.
Colony, KaDtajl, New Delhi

*2g3. SHRI B. K. DASCHOW- 
DHURY ; Will the Minister of LABOUR 
AND REHABILITATION be pleased to 
state :

(a) whether officials of the Rehabilita-
tion Department have taken steps to evict 
temporary shops in the EPDP Colony 
near Katkaji, which are catering to various 
needs of residents of the Colony ; and

(b) if so, the alternative arrangements 
made by the Government to provide for 
the daily necessities of the residents of the 
Colony till regular shops are built by 
Government ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND RE-
HABILITATION (SHRI BALGOVIND 
VERMA) : (a) No permission has been 
given for opening temporary shbps. 
Certain unauthorised temporary structures 
which had sprung up in the Colony and 
which constituted encroachments have 
been removed. Some more unauthorised 
temporary structures have again come up 
and steps are being taken to remove 
these encroachments.

(b) There are shopping/market sites in 
the Colony. The Government proposes 
to auction these sites as soon as enough 
number of houses have been construc-
ted in the Colony or request the Delhi 
Municipal Corporation to construct 
markets and shopping Centre on these 
sites. Pending auctioning of shopping 
sites after a sizeable number of houses 
have been constructed or construction of 
markets and shopping Centres by the 
Municipal Corporation of Delhi, Govern-
ment would be prepared to examine the 
question of allotment of a suitable- 
shopping site for a co-operative store, If 
the residents to desire.

SHRI BJC. DASCHOWDHURY : This 
ft called EPDP colony; it has not yet been
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th e ;{ i# * ^ r th « y  *•** td  c o n s tru c tth e ir  
houses an d  building* within two years . 
from the date o f th e  lease. As a m atter o f  
fact a& m t 700—800 persons have already  
constructed their houses and s ta rted  
living there. ' /  . . •

; MR. SPEAKER : Please come to the 
question.

SHIU B, K, DASCHOWDHURY : 
To qiter to their daily needs, daily 
demands, essential supplies, certain per-
sons started temporary shops. It is not 
understood from the hon. Minister when 
the Government and the Ministry of 
Rehabilitation will start auctioning the 
shop sites. On the other hand under 
the terms, the structures must be built 
within the stipulated period. I want to 
know whether the Ministry will consider 
all these facts and tell us why the shop 
sites have not yet been auctioned ? Will 
they allow these temporary shops to be 
maintained to cater to the essential needs 
of those who have started living in 
that area ?

tedr they -will not ;Uws-..:
proper price, and rwe are doing this only 
because this colony was there on a no-
protit no loss basis,andifweauctionthe 
plots, now, it will not go tothe interests 
of those who have been allotted land, it 
will not reduce their premium. With thi* 
viewwe are doing this. Then, there are 
shopping centres in the vicinity of Kalkajt 
colony to cater to the needs of these 
residents.

SHRI B. K. DASCHOWDHURY I 
beg to differ frOm the hon. Minister* 
There is no shopping centre in the vicinity 
of this colony at Kalkaji. In view of 
this, I would request the hon. Minister 
to reconsider regularising these temporary 
shops which arc catering to the essential 
needs of the residents ofthe colony. *

SHRI BALGOVIND VERM A ; I am 
sorry. Government cannot permit unautho-
rised possession of land. In ease they 
want their own shops, let them conic 
forward with a co-operative proposal, and 
we will consider it.

Export of Scrap Steel through Barter Deals

SHRI BALGOVIND VERMA : It is 
true that the name of the colony has not 
been given so far. We have invited sugges> 
tions from the residents, and some 
suggestions have been received. We will 
consider them after some time.

So far as the allotment of these plots is 
concerned, they were actually allotted on 
the condition that the bouses in this 
colony would be constructed by may, 1971, 
at least 50 per cent jf not more, but up 
till now only 200 houses have been cons** 
tructed out Of 1606 plots which have been 
allotted so far. Two hundred more are 
under construction, This is the position 
now. ‘ '

■ " There are places reserved for these"' 
m arketeandshoppin# eentfes; but -we- 

them only after a suffici- 
entpart ofthe coiony has beenconstruo- ■;

*284. SHRI VEKARIA:
SHRI D. P. JADEJA:

Will the Minister of STEEL AND 
MINES be pleased to state :

(a) whether there is any proposal for 
making export of scrap steel through 
barter deals facilitating the import of 
finished steel; and

(b) if so, the main features thereof ?

THE MINISTER OF STEEL AND 
MINES (SHRI S. MOHAN KUMARA- 
MANGALAM): (a) and (b). The Metal 
Scrap Trade CorporationLtd. have come 
upwith a proposal for export 6f 50,000 

. io taw  of Mill Scale Scrapand ■ ■'
steel against the earning from thls export.
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M/s. Miadustan Steel J*td. have been 
asked to examine the feasibility of thi* 
proposal.

SHRI VEKARIA; Is it a fact that 
good fteol worth lakhs of rupees from 
Bhilai steel plant was told as scarp iron, 
«od if so, may! know what steps have 
been taken against the officer concerned ?

SHRI S. MOHAN KUMARAMAN- 
OALAM : No good steel worth lakhs of 
rupees has been sold as scrap from 
Bhilai.

SHRI VEKARIA ; Looking to the 
requirements of steel in the country and 
the heavy demand from the States to set 
op mint-steel plants, may I know whether 
the Government is thinking of setting up 
more mini steels plants.

MR. SPEAKER : Your question has 
nothing to do with the supplem ental.

SHRI VEKARIA: . . .  instead of
importing steel, and secondly instead of 
exporting scrcp steel and importing 
sleel ?

SHRI S. MOHAN KUMARAMAN* 
GALAM: So far as the first question is 
concerned, I think the hon. Member would 
help me by putting it as a separate ques-
tion. So far the question of export of 
scrap is concerned, the export policy Is 
regulated so that internal demand is first 
met and only quantities and varieties of 
scrap which are surplus are allowed to be 
exported.

SHRI VEKARIA: Will it be m rupee 
currency or foreign currency ?

SHRI S. MOHAN KUMAR AM AN- 
GALAM ; When we export, naturally we 
earn foreign exchange as a result of the 
export.

SHRI IX P. JADEJA *, Which are the 
countries with whom negotiations are betas 
carried on? Will 00s effort be made 
through private enterprises or through 
the public sector 1

SHRI S. MOHAN KUMARAMAN- 
GALAM ; I request the ton. somber not 
to press me J o  answer it, because ft i s i  
subject-matter of commercial negotiations 
and such things are better not spoken 
about in pubHc, Regarding the or*anisa* 
tion through which these negotiations are 
being carried on, as I have said in my 
answer, it is the Metal Scrap Trade Cor-
poration, in which Government have an 
important share.

SHRI JYOTIRMOY BOSU : Will he 
tell us how much scrap iron is avai table in 
the country and how much of it could be 
utilised by the proposed mini steel 
plants ?

SHRI S MOHAN KUMARAMAN- 
GALAM : May I request him to put it 
as a separate question, because the main 
question is about export. Secondly, it 
refers to export of steel scrap and not of 
scarp iron.

SHRI JYOTIRMOY BOSU: I will 
amend my question. May I know how 
much of steel scrap is available in the 
country . . .

MR. SPEAKER : That is all right. 
Mr, Pandey.

mxo  * m t  unwrc? <Ttfc=r: ** sm ix  

awwr t  w  ? *ngf fc w f t

w p t  & r ^  w o r n  $

f r k  SOTf fcrofa &  i w  ?

SHRI S. MOHAN KUMARAMAN- 
OALAM : The bon. member should 
have followed my earlier reply that 
exports i f .  wgdtacd in inch ft W  fbftt 
internal deimnd H fm  m* •** only 
• ft*  tin IM M il deiM«4 
tiw or v irM at * n #  whleh * »  
•UWlw ■(••UtMWltO b»«tpOftod.
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•285. SHRI K  K. SANGHI :

SHKIP, M, MEHTA:

Will the Minister of STEEL AND 
MINES be pleased to state:

(a) whether steel supplies have recently 
been suspended to certain fake industrial 
units;

(b) if so, the reasons therefor; and

(c) the action taken against the persons 
who drew the supplies and also against the 
officials who failed to verify the existence, 
or otherwise, of these fake organisations 
before the supplies were made ?

THE MINISTER OF STEEL’ AND 
MINES (SHRI S. MOHAN KUMARA* 
MANGALAM) : (a) and (b). Yes, Sir. 
Reports have been received about some 
units not insistence or not in operation 
having received steel supplies, and pending 
further investigation, supplies to some of 
them have been suspended

(c) Several cases have been referred to
C, B.I./State Government for investigation. 
Action against the concerned persons can 
be taken only after the investigations are 
complete and the responsibility fixed.

SHRI N. K. SANGHI : Since large 
amounts of steel have been distributed 
to certain industrial concerns which did 
not exist and since there is a long-drawn 
procedure of distribution of steel, have 
Government found oiit any measure by 
which a revised administrative procedure 
can be laid down, so that these things 
really do not happen and Government is 
able to find out whether the industrial 
concerns do exist ?

SHRI S. M6HAN KUMARAMANGA- 
LAM : The hon. member may not fee 
«ntMly ©ttrrect in toeing that tinge 
amounts of Steel have been mtaeKI

because, after all, ‘large* is a relative 
adjective* The question is, ta*g« in relation 
to what ? One of my teamed friends, who 
sits there, is very large in relation to us* 
That way, it i& not really very large. But 
we have tightened up the entire machinery 
by appointing Assistant Regional Iron 
and steel Controllers in the main centres 
like Delhi, Madras, Bombay and Calcutta. 
It is as a result of the investigations carried 
on by these officers that we have been 
able to locate and identify organisations 
which either do not exist or have dosed 
down and are using whato\er steel they 
get for wrong purposes. As a result of 
setting up this organisation, I think we 
can be fairly confident of reducing the 
misuse of steel to the minimum. But 
there will always be a certain amount of 
misuse, which it is , impossible to check. 
The very existence of a system of control 
leads to a certain amount of misuse like 
this. The object is to reduce it to the 
minimum and I think, we are doing that 
now.

SHRI N. K. SANGHI: Would it not 
be a better procedure if the distribution of 
steel is done through the State Governments 
who are very much located there and who 
would be in a better position to see that 
misuse is not there ? It will also reduce 
a lot of work in the Central Ministry.

SHRI S. MOHAN KUMARAMANGA* 
LAM: There is no question really of 
distributing through the State Govern-
ments. You will appreciate that the 
allotment of steel to consumers is done 
on the sponsorship of Central or State 
Government departments; that is to say, 
any person, who applies for steel to the 
Joint Plant Committee and then to the 
Steel Priority Committee, has to be 
sponsored. The State Governments also 
sponsor ccrain applicants, So far as 
misuse is concerned, misuse may be 
persons sponsored by the State or by the 
Centre, I  do not think that there is any 
discrimination so far as misuse is concer-
ned. So, putting it purely in the bunds 
of the State Governments If *6 lelfefctouu
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SHRI P. M. MEHTA : I would like to 
know from (he hoft. Minister the (dial 
number of units which do not exist or 
Which exist on paper end ere not in 
operation. I would also Bke to know the 
quantum of steel supplied to those units 
and whether any departmental action has 
been taken by the Ministry to stop this 
large scale corruption; if so, what steps 
have been taken to check this ?

SHRI S. MOHAN KUMARAMANGA- 
LAM : During f the years 1970 and 1971 * 
5$ cases of misuse of steel have come to 
the notice of Government. Out of these 
58 cases, 1 am not yet in a position to say, 
because investigations are still going on, 
as to what were the actual cases ot misuse. 
17 cases have been referred to the C8I or 
the §tate police authorities for investigation 
and others are being inquired into by the 
State Governments and/or the Regional 
Iron and Steel Controller. So far as the 
question of action is concerned, I have 
mentioned m my answer to the main 
question that action against the conccrned 
persons can obviously be taken only after 
investigations are complete and the 
responsibility has been fixed. 1 can assure 
the hon. Member that that will be done

SHRI P. VENKATASUBBAI AH : May 
I know from the * hon. Minister to what 
extent this misuse of steel by the steel 
units was responsible ,for the free 
availability of steel m the open market at 
a more exorbitant rate than the steel 
that is available at the controlled rate ?

SHRI S. MOHAN KUMARAMANGA- 
LAM : I do not think I can give a quanti-
fied answer to that question, but .obviously 
that has contributed to it. 1 would* 
however* like to comment that if one takes 
the entire'steel "production [for the year, 
the quantity that is available m the open 
market at, what may be euphemistically 
called, open market prices is not really a 
very substantial preportion.

i p W f  i w r r » %
t  fa 58 fWr »r% i

*f % w r  f |  
f t fW  VT KraKVf W f  P ", W  $9* J  

t v w n r f t | t | ;  «rfir $ r , a t  
wr *  w r  srttfw 1 1

SHRI S. MOHAN K.UMARAMANOA-
LAM : If the hon. Member is anxibus to 
have the answer, perhaps he can ask me 
later when I can certainly give him the 
information. Bnt at the moment those 
details are not with me.

Islamic Conference

4

*2H6 SHRI RAJDEO SINGH :
SHRI PILOO MODY :

Will the Minister of EXIERNAL 
AFFAIRS be pleased to state ;

(a) whether Conference of Foreign 
Ministers of Islamic countries was recently 
held in Jeddah ,

(b) whether Pakistan took advantage 
of this Conference to mount anti-India 
tirade; and

(c) if so, its delibeiations and the 
reaction of the Government oi India in 
this regard ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH : (a) 
Ye«. Sir.

(b) Yes, Sir.

(c) The Conference discussed a number 
of subjects, including “ the situation m the 
Indo-Pakistan sub-continent” ,

2. According £to information available 
with the Government of [India, the leader 
of the Pakistani delegation made virulent 
statements, full of falsehoods! and 
halftruths, qgaiatt India and sought [the 
Conference's endorsement of the Pakistani 
views*
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SHE! SURENDRA PAL SINGH : Y«s, 
Sir. A decision ha* been taken m d  a 
delegation from India and it wfll be sent 
very soon.

SHRI PRlYA RANJAN DAS MUNSI: 
May 1 know from the hon. Minister whe-
ther In this document, the problem of 
Soutft-Effcst Asia and the attitude of India 
And Soviet Union against imperialism has 
been highlighted.

SHRI SURENDRA PAL SINGH • It is 
very difficult to say at this stage what parti-
cular aspects of policies of issues are likely 
to be highlighted. These are [matters of 
detail.

• Bharati process of waking Steel

*288. SHRI BHOGENDRA JKA : 
Will the Minister of STEEL AND MINES 
be pleased to state :

(a) whether examination of the 
Altekar ^Committee Report with regard to 
the Bharati Process of making steel has 
been completed;

(b) if so, the result thereof; and

(c) whether vested interests in the 
steel industry and conventional technique 
are resisting the new process, and if not, 
the reasons for delay ?

THE MINISTER OF STEEL AND 
MINES (SHRI S. MOHAN KUMARA- 
MANGALAM); (a) Yes, Sir.

(b) and (c). A statement is placed on 
the Table of the House.

Statement

After careful scrutiny of all the avail-
able data, the Altekar Committee came to 
the conclusion that reduction (of iron ore 
id  a coke oven type chamber and it* 
subsequent discharge by a pusher machine 
as envisaged the ’Bharati Process’, was
not a technically feasible proposition.

Government did not will* to tak« a {Boat 
view 9* this select without tbe fullest 
consideration. It was* th^^efora, 
to invite the oomme^s of acfcrnitfg/Bjrtal* 
lurgists in tip country. Accordingly, wide 
publicity was given through a press hand-
out on October fi, 19?if lummawsins the 
views of the Altekar Committee and 
scientists/metallurgists were invited to 
furnttb their comments on the practical 
application of the process. Specialists in 
the field of ferro-metallurgy, thermodyna-
mics and practising metallurgists who have 
had considerable experience in operating 
sophisticated steel plant equipment 
responded to the appeal made by the 
Government but they did not support 
Shri Bharti’s claim or the feasibility of his 
process. They had generally agreed with 
the conclusions of the Altekar Committee.

On the basis ot the mfoimation availa-
ble, Government, therefore, came to the 
conclusion that further exploitation of the 
process may not be feasible. A press 
hand-out was issued on March 11, 1972 on 
the view taken by the Government on the 
basis of the comments received from 
scientists/metallurgists Shri Bharati was 
ny > informed of the reasons for the 
decision taken by the Government

There is no reason to think that the 
scientists/metallurgists who studied the 
material furnished by Shri Bharati gave 
their appraisal with any thing but the best 
motives and the highest objectivity.

SHRI BHOGENDRA JHA : I could 
not get a copy of the statement earlier. If 
you give me some time, 1 will go through 
this, S ir..

MR. SPEAKER : That is not the 
practice of the House Normally the 
statement should reach the Member in 
time. Should I enquire about it as to 
when it reached you ?

SHRI BHOGENDRA JHA s No Sir, 
I will *ak my question. I would ttke to 
itmow about the last part of the question.
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Ja It *  ftct that vqrted interests In the 
industry and the outmodtd old and 
traditional technique! are misting the 
application of the sew process of making 

steej in the country ?

SHRI S. MOHAN KUMARAMAN- 
OA1AM : I have actually no reason to 
believe that the persons who advised us in 
this matter—-who included among them the 
leading metallurgists in the country—had 
anything but the highest motives and 
objectivity in giving their report.

SHRI BHOGENDRA JHA : Bharati 
challengingly insisted that the process was 
more economical, more productive and 
more helpful for our economy as a whole 
and for the steel industry in particular. 
In that case, is any practical experiment 
being made on a wider scale ? Is the 
whole Committee convinced that the new 
process will not be suitable ?

MR. SPEAKER : It is mentioned m 
the statement.

SHRI S. MOHAN KLMARAMAN- 
GA1AM : It was exactly in order to 

enable the Government to arrive at a 
proper decision regarding the validity of 
the process and whether it should be tested 

on a pilot plant scale that the matter was 
referred to a committee of leading 
metallurgists oX this country for their 
advice. The Committee consisted of, as 
the hon. members may be aware, the 
following: Director of the National
Metallurgical Laboratory, Jamshedpur— 
Chairman; Dr. Bra! m Fiakash, Director, 

Metallurgy Group. Bhabha Atomic 
Research Centre, Bombay; Dr. R. V. 
Tamhankar, Director, Defence Metallurgi-
cal Laboratory, Hyderabad; Prof. T. R. 
Anantaraman, Head of the Metallurgical 
Department, Banaras Hindu University; 
and Shri X. C. Mohan, Deputy Chief 
Engineer, Central Engineering and Design* 
tag Bureau. However, even after we 
received the report of this Committee and 
the Committee advised us that it would not 
be worthwhile starting a pilot plant, by

way of abundant caution and to make 
absolutely sure that this advice was correct 
advice, Government on 6th October 1971 
gave a wide publicity through a press 
hand-out asking all or any other scientists 
and metallurgists in this country to furnish 
their comments if they wished to do so on 
the report of this Committee and advise us 
as to what they felt about it. Only after 
getting the replies from a number of 
persons who confirmed the original view 
and the report of the Committee, we came 
to the decision not to spend money on a 
pilot project

SARI BHOGENDRA JH A: What was 
the reaction of Bharati himself to the 
findings ot this Committee ? Was he 
satisfied ? *

SHRI S. MOHAN &UMARAMAN- 
GALAM: It is somewhat difficult some* 
times to satisfy the inventors that their 
inventions do not have a solid basis.

SHRI SHYAM SUNDER MOHA* 
PAIR A : The hon. Minister is aware that 
I was the first man in the Lok Sabha to 
raise this point about Bharati process. 
The feasibility report was prepared by 
M/s. Koppers of West Germany, You 
know. Sir, it is one of the top concerns in 
the world; they had prepared the feasibility 
report and while Bharati was roaming 
round the world...

MR. SPEAKER ; Please ask the 
question.

SHRI SHYAM SUNDER MOHA. 
PATRA : Is it possible to spend about 
Rs. 2 crores for a pilot plant because the 
process will give us a tonne of steel for 
Rs. 60 ?

SHRI S. MOHAN KUMARA - 
MANGALAM : So Car as the question of 
Kopper’s report is concerned, it was only 
a feasibility report in the sense that It 
examines the metallurgical reactions 
involved. It did not deal with the 

problems of engineering and process control 
which would be involved even in aplfot
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plant operation and much more so, in a 
commercial operation. Koppers have 
stated In two letters, copies of which were 
#ven to us tv  Mr. Bharati himself, that 
they weie not prepared to inetir any 
expenditure for further development of the 
process. The Committee of high-standing 
metallurgists whom we oppolnted have 
advised us that the cost of a pilot plant 
operation may come to somewhere in tbe 
region of Rs. 12 to Rs. 15 crores and even 
If one tries to instal the pilot plant on a 
somewhat smaller scale than what the 
committee thought advisable, then, it 
would certainly take us to about Rs. 10 
crores and that If why we thought that it 
was not worthwhile.

I
(Cadremukh Iron ore Project, Mysore

*289. SHRI PAM PAM GOWDA :WU1 
the Minister of STEEL AND MINES be 
pleased to refer to the reply given to Un~ 
starred Question No. 707 on the 18th 
November, 1971 regarding Kudcemukh Iron 
Ore Project and state :

(a) whether Government have since 
f examined the detailed Project Report for

the Kudremukh Iron Ore Project in 
Mysore; and

(b) if so, the main features thereof 7

THE MINISTER OF STATE IN THE 
MINISTRY OB STEEL AND MINES 
(SffRi SHAfltNAWAZ KHAN): (a) The 
report of the working Group on the De-
tailed Project Report for Kudremukh iron 
me deposits, has since been received by 
Government and is under examination.

(b) A statement giving a summary of the 
Detailed Project Report Is placed on the 
Table of the Home, [Placed in Library. Ste 
No. LT—'J 666/72]

SHftl PAMPAN GOWDA: Howmtay 
day* nr months witt tbe Government take 
to take * decision on tbto report ?

SHRI SHAHNAWAZ KHAN: The boil. 
Member Is aware of the fad that this Is a

very important project and a  huge ex* 
penditaie has to be incurred* The detailed 
report was received In I M  1971 aada 
Working Group was set up to 90 into ftdl 
detailed and various aspects and they have 
also submitted their report which is now 
being examined by various Ministries and It 
would be put up to the Cabinet very short*
iy.

SHRI PAMPAN GOWDA; My quel* 
fcion has not been answered—as to when the 
Government is likely to take a decision.

SHRI SHAHNAWAZ KHAN: Ail I can 
assure the hon. Member is that it will go be-
fore the Cabinet very soon, possibly within 
a month or so.

SHRI P. VENKATASUBBAIAH: Since 
the Kudremukh iron ore is a low grade iron 
ore and as there are several other such 
project in that area, may I know whether 
the capacity of this project which is in-
tended so cater to the needs of that particu-
lar area, will be enhanoed so a* to meet the 
requirements of the other iron ore projects 
which are having low-grade iron ore 7

SHRI SHAHNAWAZ KHAN : The 
iron ore found in this area is of a low grade 
varying between 33 and 39 per cent. It is 

a magnetic type or which can be bene0ciated 
to 66 or 69%.

MR. SPEAKER; I have seen it. It is a 
very simple question. It is 7$% which Is 
going upto 10%. Why don’t you finish It 
in one minute ?

SHRI SHAHNAWAZ KHAN: The ex-
port In the initial stage would be 7 i million 
tonnes with a capacity to go upto 10 
million tonnes.

MR. SPEAKER : That looks very 
simple.

Shri Muhammed Sheriff~abseat.

shri Atul fcibari Vajpayee-absent.
S h riO lttW m -a b e ^ ,
ShriLaskar.
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duction also suffers, Is the hoa. M inkier 
having any proposal, in view of hi# 
experience, to bring about a legislation to 
amend the Trade Union Act, in order to 
have on* Union for one estabUshm eat ?

SHRI R, K. KHADILKAR : That it 
our effort but, as I said earlier, we thought 
whether we could legislate after some 
agreement, because agreement gives sane* 
tion from the trade unions side, and so 
that It our effort.

SHRI K. MANOHARAN: There was 
a suggestion made by our Chief Minister 
also,

SHRI INDRAJIT GUPTA: Are we 
to take it from the reply given a little while 
ago, in caw the three central trade unions 
organisations are not able to teach an 
agreement at an early date on that question 
about Maharashtra, Gujarat, etc.

Will the Labour Ministry be not dis-
posed to accept the agreed formula reached 
in respect of the other States 7

SHRIR.K. KHADILKAR: Certainly 
we will b? giving offset to the agreed for-
mula but we will have to find out some 
ways how far this minimum formula could 
be worked, if I may say so, ho* far 
the Bombay Industrial Relations Act cauld 
be kept in abeyance or bs operative for a 
limited.

SHRI INDRAJIT GUPTA : That is 
being left to you.

Indiaas Working in U.N Services

*293. SHRI INDRAJIT GUPTA: 
Will the Mmister of EXTERNAL 
AFFAIRS pleased to state :

(a) the number of Indian nationals wor-
king at present in U.N. Administrative 
Services and how many of them are holding 
executive posts ;

(b) whether Government think that 
India*s representation in the U. N. 
Administrative Services is adequate; and

(e) if slot, the steps taken to inarms* 
India's representation T

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) A* 
on 31st August, 1971, the total number 
of Indian nationals employed in the 
UN Secretariat was 143. Qjt of these, 
56 are holding posts in tbe professional 
and higher grades, which can be regarded 
as “executive” posts.

(b) and (c). Indian representation io 
professional and higher grades in the UN 
Secretariat is considered, on the whole, to 
be adequate. Every effort is made to 
improve Indian representation in the higher 
echelons by recommending, whenever 
opportunity arises, suitable and well 
qualified Indians.

SHRI INDRAJIT GUPTA : The hon. 
Deputy Minister has said that the repre* 
sentation of Indians in the UN Adminis-
tration ssrvice is on the whole considered 
adequate or satisfactory. I would like 
to know on what basis this has been 
assessed. Is it in proportion to the nationals 
of other countries working there, or else 
what are the criteria by which Government 
decide whether this degree of representation 
is adequate or not adequate 7

SHRI SURENDRA PAL SINGH: No 
clear-cut or hard and fast rules have been 
laid down by the UN Secretariat about 
recruitment of personnel from various 
countries. But there are certain broad 
factors which are taken into consideration 
before recruitment takes place, and they 
are that as far as possible, the distribution 
should be on an equitable geographical 
basis, but at the same time, they take into 
consideration also the competence and 
suitability of the person for the service etc. 
So, certain guidelines are there with the 
help of which they have laid down a certain 
desirable range or quota for various 
countries, and according to that wo fee) that 
our representation in the UN Secretariat 
is, adequate on the whole.
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THE MINISTBR OF EXTERNAL 
AFFAIRS (SHRI SWARAN SINGH) : 
This has nothing to do with the White 
Paper.

SHRI J AG ANNATHR AO JOSH! : 
That is the question. (Interruption)

MR. SPEAKER : You are a? senior 
Member, Do not ask such questions.

«ft wyNfw t t f  'tilth  : f t r  ft? 
v m  ta r  f f « r  m  p m  tpp 
faflwir w r  w  t f w f t

f w  «mcr%

m  to w rin ff  * 0  m V  ‘( « w rw )  * * * 
wwiw ^ r r  ( ?ft vftf Afvt( ft»*g 

wwft nw©’ utpwjrr 1

MR* 8PBMKBR : It it  tiot relevant 
hem.

Supfiy of Oxygen Gas by Iadiaa O x»«t 
Tlmtlf>rt ta  Ww(Hs imffff wfoff—ffm 

Limited aadCovemeBt-ewaed Mtow

*298. PR. RANEN SEN: Will the 
Minister of STEEL AND MINES be 
pleased to state:

(a) whether oxygen gas is supplied! to 
the plants under Hindustan Sted Limited 
and Government-owned mines by the 
Itidian.Oxygen Limited;

(b) if so, whether by virtue of their 
monopoly position, thfe Indian Oxygen 
Limited is dictating their terms in regard 
to*prioes of gas ; and

(c) if so, the steps taken to ljreak 
kthe monopoly position of the Indian
Oxygen Limited ?

THE < MINISTBR OF STEEL AND 
MINBS (SHRI S. MOHAN KUMARA- 
MANGALAM): Information with regard 
to Government owned Mines is being 
collected and will be laid on the Table of 
the House. So far as Hindustan Steel is 
concerned* the position is indicated below :

(aj The requirements of Oxygen gas 
m the Rourkeia and Bhilai Steel Plants of 
Hindustan Steel Ltd. are met by their own 
Tonnage Oxygen Plants. The bulk ofthe 
requirements of Durgapur Steel Plant and 
Alloy Steels Plant are met by the Tonnage 
Oxygen Plant of Durgapur Steel Plant. 
Small quantities are, however* purchased 

occasionally from Indian Oxygen Limited 
by Durgapur Steel Plant and Alloy Steels 
Plant and from M/s. Hindustan Gas and 
Industries Ltd. by Durgapur Steel Plant, 
These purchases are on DGS&D rate 
contract,

(b) and (c). Do not arise in view of 
the reply to (a) above,

DR RANEN SEN: & the M in im  
•wareof the fisct that In all these Hindustan 
gtetii plenty there la a  ttsad-by iN n p >  
ment for supplying gas, and in *11 theee
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HSL plants these stand-by arrangements 
ate made by the Indian Oxygen Limited 
and* if so, may I know why the Govern-
ment of Indie till now has not made it a 
point to have tl.eir own stand-by arrange-

ments also ?

SHRI S. MOHAN KUMARAMANGA- 
LAM : I thought I made it elear in the 
aftswer that that the requirements are met 
by tbe Tonnage Oxygen Plant in the plants 
themselves. So far as the stand-by anange- 
ment is coccemcd, I do not think that it 

it baought into use except on very emergent 
occasions. 1 am not in a position to say 
whether it is by the Indian Oxygen Limited 
or by the Plants. I will enquire and find

DR. RANEN SEN : Is it also a fact that 
the price of gas supplied by Indian Oxygen 
Limited is higher than the price that is 
available inside the plants of the Hindustan 

Steel, and secondly, is it also a fact that in 
Other steel plants, this Indian Oxygen Com-
pany enjoys a monopoly in the matter of 
distribution of gas t

SHRI S. MOHAN KUMARAMANGA- 
LAM : So far as the other steel plants are 
concerned, 1 have no information and it 

does not arise out of this question. So far 
as prices are concerned, the priee is settled 
on the DGS&D rate contract and we think 
that is sufficient assurance of fixing of a 

reasonable price. There is no price as such 
inside tbe steel plant itself. One can only 
go on tbe basis of the cost of production. 
But the Government is satisfied that all 
steps have been taken to see that when * e 
do have to buy and it is a very small 
quantity which we buy—it is bought at a 
reasonable rate.

Propaganda ©f USIS against India

*299 SHRI R. S. PANDEY: Will the 
Minister of EXTERNAL AFFAIRS be 

pleased to state:

(a) whether United States InJorma- 
tion Service have been carrying on propa-
ganda criticising India on the Bangla Desh 
and allied problems during the recent
past;

(b) whether such propaganda by the 
United States Information Service still 
continues; and

(c) if so, the reaction of Government 
thereto?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI SWARAN SINGH); (a) 
and (b). Any Governmental Information 
Agency publicises the views of its own 
Government. Tbe views of the U.S. 
Government about India and the Bangla 
Desh crisis are well known and the U.S.l.S. 
has circulated these views.

(c) Government of India's assessment 
of these matters is not the same as that of 
the U.S. Government*

SHRI R.S. PANDEY : Apart from the 
statements and ccmmiiniques issued by the 
Wl ite House and the American adminis-
tration which of course are piinted and 
are known to the Government—

MR. SPEAKER : Please ask the 
question.

SHR1R.S. PANDEY : May 1 know 
whether it is not a iact that a good lot of 
propaganda is going on against India, 

against the President of India and the 
Prime Minister of India with regard to the 
question of our lelations with Bangla 
Desh, and may 1 know whether the CIA 
and many other agencies are involved in 
this? Have you got any precise informa-
tion and can you let tbe House know 
about it?

SHRI SWARAN SINGH: The psesent 
question relates to the activities of the 
US© and I think I have given the relevant 
information.
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report sent from India fey the correspon-
dent of the Associated Ptess of America to 
American newsnetwork in order to m ate 
confusion hi the world outside, as also the 
propaganda carried on by U.S. organisa-
tions, that Bangla Desh U being influenced 
or ruled by Hindus?

SHRI SWARAN SINGH: Tbe whole 
world knows that tbe Bangla Desh Govern-
ment is representative of the people and 
that Sheikh Mujibbur Rahman is the un-
disputed leader of the people of Bangla 
Desh. Any statement which is contrary to 
this is not accepted in any part of the 
world......(Interruptions.)

MR. SPEAKER : The Question Hour 
is over.

WRITTEN ANSWERS TO QUESTIONS

Manganese Ore Production

♦282. SHRI P. GANGADEB :
SHRI C. T. DHANDAPAN1 :

Will tbe Minister of STEEL AND 
MINES be pleased to state;

(a) whether Manganese Ore produc-
tion has been greatly hit; and

(b) if so, the reasons therefor and the 
steps being taken to improve it?

THE MINISTER OP STEEL AND 
MINES (SHRI S. MOHAN KUMARA- 
MANGALAM): (a) No Sir, Total produc-
tion of manganese ore indicates an increas-
ing trend during the years 1969 to 1971 as 
given below ;<*

Year Quantity (k  000 tonnes)
19*9 1,486
1970 1.673

%m J»77*
(b) Does not arise in vfew of the reply 

to (a) above.

tor m rnm m  
of fatoJPalt dtvpntss 

*290. SHRI MUHAMMBD SHERIFF: 
SHRI ATAL WHAM VAJ. 

PAYEE .*

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) whether Government am aware of 
the Soviet Union offer to help find a 
political settlement between India and 
Pakistan; and

(b) if so, the nature thereof and the 
reaction of Government thereto ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH)*:
(a) No, Sir.

(b) Does not arise.

Entrusting procurement of Requirements 
to respective Ministries

*291. SHRI C. CHITTIBABU: Will 
the Minister of SUPPLY be pleased to 
state:

(a) whether there is any proposal to 
entrust the procurement of the requirements 
of each Ministry and the Department to 
the respective Ministry and tbe Depart-
ment as is the case in Public Undertakings; 
and

(b) if 89, the salient features of this 
proposal?

THE MINISTER OF SUPPLY (SHRI
D. R. CHAV AN): No. Sir,

(b) Does not arise.

,...  * - - -* *■- "*im(fW  in*5*T f t  W i H V fT
i* #  % if gwwwf

*294. aft I * *  w *  m sp m  : m
M r  waft qr$ % :
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Silting of sand by flood of river Sankba

2071. SHRI GAJ ADHAR MAJHI
Will the Minister of STEEL AND MINES
be pleased to state:

(a) the steps Government have taken
to protect the lands of people in the peri-
phery area of Mahindra Dam from silting
of sand caused by the floods of river
Sankha during 1971; and

(b) whether there is a danger of river
Sankha changing its course, if sufficient
measures are not taken from right now to
check it?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAH NAWAZ KHAN) (a): and
(b). Information is being collected and
will be laid on the Table of the House.

Central Board of Trustees of E.P.F.

. 2072. SHRI VAYALAR RA VI : Will
the Minister of LABOUR AND REHA.
BILITATION be pleased to state:

(a) whether the Central Board of
Trustees of Employees Prov-ident Fund is a
tripartite body- comprising the employees,
employers and Central as well as State
Government representatives;

(b) whether the decisions taken by the
Central Board of Trustees are again
examined by Government; and

(c) if so, the reasons therefor ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR) : [(a) Yes.

(b) and (c). The provisions of the
Employees' Provident Fund and Family
Pension Fund Act, 1952 and the Employees'
Provident Fund and Employees' Family
Pension Schemes framed thereunder specify
clearly the powers of the Central Board of
Trustees, the powers exercisable by the
Central Government and also the powers

Written Amwers

to be exercised by an appropriate' Govern-
ment as defined in the Act. The decisions
taken by the Central Board of Trustees are
referred to Centrai Government for their
approval where necessary in terms of the
provisions of Act and the schemes there-
under.

Soviet Delegations

2073. SHRI S.D. SOMASUNDARAM:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the number of Soviet Delegations
which visited India during April, 1971
-February, 1972;

(b) the composition of these Delega-
tions; and

(c) the purpose of their visits and the
results achieved?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) to
(c). Information is being collected and
will be laid on the Table of the House.

Survey of Bauxite Deposits in Kerala

2074. SHRI RAMACHANDRAN
KADANNAPPALLI : Will the Minister of
STEEL AND MINES be pleased to state:

(a) the progress made in the survey of
bauxite deposits in Nileswararn area of
Kerala; and

(b) the steps taken for its commercial
exploitation?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAH NAWAZ KHAN) : (a) As
a result of investigations conducted by
Geological Survey of India, four blocks
have been delineated for detailed investi-
gations for bauxite in the Nileswar area of
Cannanore district in Kerala. Drilling
has been completed in Block-I and taken
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up in Block-H. Test drilling is in progress
in Block-HI and IV. The reserve and the
grade of the ore available in Block-I would
be assessed after completion of analytical
work.

(b) The scope for commercial exploita-
tion will depend upon the results obtained
from the test being carried out in the area.

Fire 10 Bokaro Steel Plant

2076. SHRI SWARAN SINGH
SOKHI: Will the Minister of STEEL
AND MINES be pleased to state:

(a) whether the Report of the Enquiry
Committee set up to inquire into the fire
\which broke out in December, 1971 at
Bokaro Steel Plant has been received;

(b) if so, the findings thereof; and

(c) the action taken against the officers
responsible for this.

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a) Yes,
Sir. The Report of the Enquiry Commit-
tee set up by Bokaro Steel Ltd. to investi-
Bate into the fire that broke out on the 30th
November, ]971, in Refractory Shed No.2
in the Coke Oven Zone of the Bokaro
Steel Plant has been received.

(b) The Committee as also Central
Bureau of Investigation, who investigated
the matter. ha ve ruled out any possibility
of sabotage as the cause of fire. The net
loss estimated by the Committee on
account of damage to refractories, storage
shed. etc., is about Rs.' 60 lakhs. The
Committee has recommen ded the stren-
gthening of Fire Fighting Organisation of
Bokaro Steel Ltd.

(c) Departmental action is being taken
against six officers of the Company in this
regard. Action is also being taken against
the contractor who should have removed
tho empt)' bo,," and packiua.}llateriaI8 .•

Supply of Iroo Rods for BalapaHam
Road Bridge 10 Kerala

2077. SHRI RAMACHANDRAN
KADANNAPPALLI: Will the Miniiter
of STEEL AND MINES be pleased to
state:

(a) whether Government arc aware that
the authorities are not in a position to start
the work of Balapattam road bridge in
Cannanore District of Kerala due to
scarcity of iron rods; and

(b) if so, the steps taken to supply
enough iron rods for the construction of
this bridge '1

THE MINISTER OF STATE IN THB
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a) and
(b). A request for allocation of 390
tonnes of 6 mm to 2S mm M.S. Rods from
the Steel Controller's reserve was received
from the Chief Engineer (Irrigation)
Kerala Government during the period
January-March. 1972 for construction of
Bal apattam road bridge in Cannanore
District of Kerala, Duo to inadequate
availability to meet all the competing
requests the demand could not be met
during the period. However, efforts are
being made to meet the demand to the
extent possible through either Steel Priority
Committee allocation or Billet Re-roll ••.•
Committee allocation during the period
April-June, 1972.

OTerstocklDg of Iroo and Steel at
Rourkela and Bbllal Steel Plants

2078. SHRI SWARAN SINGH
SOKHI: Will the Minister of STEEL
AND MINES be pleased to state:

(a) whether there has been overstock 1nl
oC Iron and Steel at Rourkela and Bhilai
Steel Plants in 1971 and even at present;
and

_ (b) if so, to whlltt extent (in tonnap
ui aDlOWlO 'J



IBB &HMS1SI OF STATE IN THE 
MHURItT OF SIBBL AND MINES 
(SBX! SHAHNAWAZ KHAN): («)uul 
Qto* flfcete had tan inn eccumulation 
of stock of pig toft mid saleable steel at 
Bblteiind Rourkeia Steel plant* during 
tbe last quarter of 1971. However, from 
January onward*, th a t was an improve* 
ment in the availability of wagon* for 
moranoitt of asocJ and the bulk of the 
•ecumulated stocks was moved out. At on 
31-J.72, the stocks of pig iron for tale and 
saleable steel awaiting despatch were not 
considerable In Bhilai saleable steel 
awaiting despatch was around 22,150 
tonnes and pig iron around 24,000 tonnes 
The stock of saleable steel represents 5 or 
6 days production. In Rourkeia, the stock 
of saleable steel awaiting despatch is 
arooml 23,000 tonnes representing about 
12 daye production.

Sale of wagons by Steel Plants

2079. SHRI SWARAN SINGH 
SOKHl: Wilt the Minister of STEEL 
AND MINES be pleased to state ;

(a) whether hundreds of wagons, which 
can be repaired and used, are being sold by 
Rourkeia, Bhilai and Durgapur Steel 
Plants, when there it acute shortage of 
wagons on the Railways; and

(b) if so, the reasons therefor ?

THE MINISTER OP STATE IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SHAHNAWAZ KHAN): (a) No, 
Sir. Only those wagons which cannot be 
economically repaired and used are offered 
for sale.

(b) Does not arise.

iaM tolaad Trade Economic Co-operation 
Agreement

2080. SHRI P. GANOADBB;
SHRI C, T« 0HAN0APANI

w«l the Minister of EXTERNAL 
AFFAIRS be pleased to state:

{a) whether India and Upland have 
agreed to expand their economic compere- 
twn and trade in a big way under an agree-
ment signed between the two oounttitt on 
the 14th January, 1972; and

(b) if so, the broad outline ofthe agree* 
ment t

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH):
(a) During the recent visit to New Delhi 
of Polish Deputy Premier Ian Mitrega, 
letters were exchanged with him on 14th 
January 1972, establishing an Indo»Polish 
Commission for Economic, Trade, Scien* 
tific and Technical Cooperation. It is 
expected that through the functioning of 
this Commission, the bilateral relations 
between the two countries will be further 

strengthened, thus promoting our mutual 
trade and benefiting our industries and 
scientific institutions.

(b) It has been agreed that the Indo* 
Polish Joint Commission will consist of 
ministerial level representatives of the two 
Governments. It may set up such Commi* 
ttees at the official level as may be consider-
ed appropriate for a detailed discussion of 
items under consideration.

The mam functions of the Commission 
will be to enlarge areas of cooperation in 
the fields of its competence. This will be 
done through joint studies of development 
programmes and elaboration of measures 
for collaboration m trade, industry, science 
and technology as well as through period!* 
cai reviews of on-going programmes of 
cooperation.

taflementatfoe of award for Newspaper 
Werkers

2081. SHRI SHASHI BHUSHANi 
WiU„ the Minister of LABOUR AND 
ftBHABILnr ATI ON be pleased to ttate i

<•) the exbent to whfch the Award for 
newspeper workers has been implemented
by various newspaper industries; and
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THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K.
KHADILKAR) : (a) According to
available information, the number of
raan-dayslost due lo strikes in textile 
mills in Gujaratdurlng 1970 andl97l was 
respectively 1,37,207 and 63,873 (provi. 
sioijal). r ■■■■.: v; . .. -■ ■ ■:■■■'■, '

(b) The Industrial Relations Machi-
ne# continues to make efforts to minimise 
work-stoppages through preliminary 
discussions, conciliation and adjudication 
or arbitration as necessary under the 
existing statutory machinery and voluntary 
arrangements. Government have also 
been holding discussions with the interests 
concerned, including the Worker's and 
Employers’ Organisations, to evolve agreed 
measures to secure improvements in the 
industrial relations system.

Requirements of Steel for Industries

2089. SHRI JYOTIRMOY BOSU : 
Will the Minister of STEEL AND MINES 
be pleased to state the State-wise demand 
and supply of various categories of steel 
for large-scale, medium-scale and small- 
scale industries, year-wise, from 1969-70 to 
1971-72 ?

TEE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES 
( SHRI SHAH NAWAZ KHAN ) : 
Under the present distribution tystem 
there are no state*wise allocations of iron 
and steel. Allocations of steel are regu-
lated by the Steel Priority Committee after 
taking into account the end-use for whijCh

ofpr<^uctkm<tf steelto n ? 
bo produced in steel plants in India during

.. ..

(!>) -'tfieiiiOT̂ e '
theejui of 1972*73? ' .■:

: THE. MINISTER OF'-STATE ’ 'JN;THi$':'.' 
MINISTRY OF STEEL AND MffNES 
(SHRI SHAH NAWAZ KHAN): (a) The 
target set by the Government for the main 
Plants for 1972-73 is the production of 7.2 
million tonnes of steel ingot?,

(b) The difference between, this targe-
ted production and the estimated require-
ment of finished steel in 1972-73 will be 
about 0.5 to 0.8 millions tonnes. If the 
net imports of steel during the year aire also 
taken into consideration, the actual ahor- 
tage will be very much less.

Expenditure on Transport for Repatriation 
of Bangla Desh Refugees

2091. SHRI S.C. SAMANTA: Will 
the Minister of LABOUR AND REHA-
BILITATION be pleased to state the total 
expenditure incurred on transport for 
repatriation of Bangla Desh refugees to 
their country?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. 
KHADILKAR): The total expenditure on 
transport for repatriation of camp refugees 
from Bangla Desh to their country, which 
was completed only on 25-3-1972, rs still 
to be compiled by the various Srate Govern-
ments and Central Camp authorities 
concerned.

is required, the availability, and the 
competing demands.

However, information of actual alloca-
tions made is being collected to the extent 
available and will be laid on the Table of 
theHouse. ’■ . .  '

Fro^wtloa of Steel In Steel Ptaatt

^  BOSU:
Will the Minister of STEEL AND MINES 
be pleated to st*te : '

Financial Assistance for U .N. Focal Fotat
■ ■ ■ ' ■' forBangla a : "y:U-

2092. S H R I ■■ '", RANABA&^D^R 

ANfif; ■
statethcfinancial assistance givenbyU.N.



W H

(w) m u  i r m  $
wt

vm
m tfm m )

vm v  fm

m m  v f v



;i5S - “ -: '-:--'-',:''-v>';-.' v-v;̂ : ^ v
{») whether in view of the Attitude agreements eoacJuded with foreign collabro- 

: Arab'.;countries ; . \ : :'.'’■',■■
; .  ofplamand equipment, the Indian manu- 
: ment ispfopDsing tostrengthen (he.; diplo- .... '. f a c t u r e r s c a n m o s t  o flh e■. V ■'
' ' . :- ■■■■■ ■ '.. steeip laM equipm ent. ' :  • ■ . / . :

(c ) if to, an outline thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
and (b) Although wc were disappointed 
In the attitude of some Arab countries in 
the recent developments in the Indian Sub-
continent, on the whole our relations with 
most of them arc quite friendly. We keep 
the strength of our Missions abroad under 
constant review. Recently we decided to 
open some new missions and to strengthen 
a few others in the Arab world. New 
missions are being opened in the United 
Arab Emirates and Qatar. In addition, the 
missions in Oman and Bahrain have been 
upgraded and the Embassies in Libya and 
Saudi Arabia are being strengthened.

Share of Participation of Indian Engi-
neers in Fabrication of Bokaro Steel Plant

2096. SHRI RAJDEO SINGH : Will 
the Minister of STEEL AND MINES 
be plased to state :

(a) whether after being associated in the 
fabrication of some steel mills, our Engi-
neers are now able to fabricate steel mills 
in future on their own without importing 
technical and steel engineering know-how; 
and

(b) if so, the share of our engineers* 
participation in the fabrication of the 
Bokaro Steel Plant ?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SHAHNAWAZ KHAN): (a)and
(b) The Indian Engineers have now 
reacheda stage when they can provide 
consultancy services for the designing and 

' cngJn*w^ unto of a steel
■ .As a result of various ■ :;icnbw*h<>w: ' •

For the First Stage of Bokaro Steel 
Plant, 90% Of building structure»v
iechnologicalstructurcs, 65% of mechanical 
equipment 48% of elcctrical equipment and 
80% of instruments are being mww* 
f&ctured within the country . Every effort 
is being made to progressively increase the 
indigenous content of the steel plant equip-
ment and for the Second Stage of Bokaro, 
taking its capacity to 4 million tonnes/the 
present estimates are that more than 80% 
of the equipment would be manufactured 
in India. ' ' . •’ . .

Indigenous Production of equipments and 
Structural for Bokaro Steel Plant

2097. SHRI RAJDEO SINGH : Will 
the Minister of STEEL AND MINES 
be pleased to state :

(a) whether as per Projcct report 70 
per cent of the equipments and 95 per cent 
of the structural* required for building 
the huge complex of Bokaro Steel Plant 
arc to be produced in India; and

(b) if so, whether these percentages are 
maintained; if not, the reasons thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SHAHNAWAZ KHAN) : (a)-and
(b) The detailed Project Report of 
Bokaro Steel Plant did not stipulate the per-
centages of equipment and structural s to  
be obtained indigenously. However, 
for the 1st stage (1.7 million infot tonne 
stage) according to the original estimate 
64% of the equipment «i^ n ^ in e ry  ^  y 
92% of the structural steel work. were 
be procured front irijdfcpepGtil j ^ b i ^  ■ y 
of mechanical *hd:4&&.of:;̂

■■; mtttf, 80%oflMtfutiiw^,$0% QfiHaflding' : 
structures aud 100% of technological



structures ate being obtained from wi^Ma 
the country. The Import of only those 
materials a* tec not available indigenously 
to tu it the construction schedule of Bokaro 
Steel Plant has been permitted.

**» however, being p r o g r e s s  mad« 
up fcy increasing the rate of production, lay 
import or some oomplei*ng components 
and by off-loading some items on other 
indigenous manufacturers.

Destruction of Property Dae to Indo-Pak 
War

2091 PROF. NARAIN CHa ND 
PARASHAR: Wilt the Minister of 
LABOUR AND REHABILITATION be 
pleased to state :

(a) the exact number of people whose 
property has been destroyed during the 
recent Indo-Pak conflict (1971); and

‘(b) the break-up State-wise ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R.K. KHA- 
DILKAR) : (a) and (b) The information 
has been asked for from the State Govern-
ments and it will be laid on the Table of 
the Sabha as soon as it becomes available.

Supply of Equipment for Bokaro Steel 
Plant

2099. SHRI S R. DAMAN! : Will the 
Minister of STEEL AND MINES be 
pleased to state:

(a) vvhcthsr supplies of equipments and 
materials for Bokaro Steel Plant from the 
Heavy Engineering Corporation, Ranchi 
and foreign sources are now arriving accor-
ding to the schedule of deliveries; and

(b) if not, the items which have fallen 
behind schedule ?

THE MINISTER OP STATE IN THE 
MINISTRY OP STEEL AND MINES 
(SHRI SHAHNAWAZ KHAN): (a) and
(b). White the supplies of equipment and 
materials for tbe fint stage of Bokaro Steel 
Plant from foreign sources are generally 
complete, there have been certain shortfalls 
in supplies of equipment from the Heavy 
Engineering Corporation, The shortfalls
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<#) whether Government are a w *  of 
tbe reported recent U.SA.’s move of esta-
blishing new naval instigations in the 
Indian Ocean on Bahrein Island; and

(b) if so, the reaction of Government 
thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OP EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
Yes, Sir. Government n aware that the 
United States has obtained base facilities 
at Bahrein in the Persian Gutf

(b) Government policy on the subject 
has been already indicated in the Presi-
dent’s Address to this Session of Parlia-
ment. The presence and oprrauon of the 
fleets of major powers in the Indian Ocean 
will lead to tension and rivalries pailicu 
larly detrimental to the interests of the 
littoral states Government subscribed to 
the Lusaka Declaration and was one of the 
co'sponvors of the U.N. General Assembly 
Resolution No. 2832(XXVI) of 1st Deccm - 
ber, 1971, calling on all powers to maintain 
the Indian Ocean area as a /one of peace

Non-lnmsferftble Employees in Indian 
Embassies Abroad

2110. SHRI VAYALAR RAVI : Will 
tbe Minister of EXTERNAL AFFAIRS 
be pleased to state :

(a) the total number of non-tmnsfer* 
able employees working at present in our 
different Embassies abroad, and

(b) why such a category of employees 
is being maintained aven now?

THE DEPUTY MINISTER IN THE 
MINISTRY O f EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
Then are no India-based non*transferabte 
personnel working in any Indian Mission/ 
Post abroad. However, the#* ait 1041 
taseHy-recrUltfcd ndn-tmnsferabl* employees 
under tbe admihistretiv* control of the 
tyiftfetiy of External Affairs work in* in ta r  
Missions/Posts abroad.

tf>) Locally*recruited personnel are 
employed in our Mfcwions/ Posts bccaosc 
it is necessary to have soow employees with 
local knowledge and background and also 
in the interests of economy in ex)*nditt*re.

Deletion of Para 2* of E.P.p Act

2111. SHRI R.p. YADAV -Will the 
Minister of LABOUR AND REHABU I* 
TATION be pleaded to state :

(a) whether Government are aware 
that the employes of the factories and 
mines in various units are deprived of 
various facilities provided by several social 
security Uws like Employees Provident 
Funds Act, 1952 as tbe names of ihe 
workers are changed ever> three month* so 
as to deprive them of the entitlement of 
Piovtdent Fund membership and bonus;

(b) if so, the step* bring considered to 
combat the evil practices adopted by the 
employers; and

(c) whether deletion of Para 26 of tbe 
Employees’ Provident Funds Act comp* 
letely to entitle every worker to become 
member of Employees Provident Fund 
compulsorily has, been considered?

THL MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. JC. 
KHADILKAR). (a) to (c). (i) Employee^ 
Provident fund The Employees' Provi-
dent Fund Authorities have reported that 
irregularities referred to are not generally 
observed in the case of vatt number of 
establishments covered under the Employe-
es’ Provident Funds and Family Pension 
Fund Act, 1952 The deletion of para 26 
of tbe Employees’ Provident *Firod Scheme 
is not likely to contribute to stoppage of 
such irregularities but on the other hand 
may give rile to evasion in other forma 
as well as lead to other complexifies*

Oi) Coat Mims, Pros idtm Fund; The 
Coal Mines Provident Fvyod authorities 
have reported that the problem has bee* 
solved to some extant consequent on taking 
over the management of coking coaJ
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for the establishment of a new u«d«*akic* 
near Uypom In Koraput district in Ori*s* 
for production of 30,000 tonne* of Alu- 
miniofH metal per annum. The 6rm is re-
quired to complete the establishment of the 
plant by December 1974.
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Sofiet-Pak Communique

2i:3 SHRI M ATI BHAROAVI 
THANKAPPAN * Will the Mioistar of 
EXTERNAL AFFAIRS be pteaaed to 
state .

(a) whether the joint commtinuiuea 
issued by the Pakistani Piesident, Mr Z A. 
Bhutto and the USSR Premier Mr, Ale*ai 
Kosygin, after Mr. Bhutto's recent visit 
has been biought to the notice of Govern* 
ment; ami

(b) if so, reaction of Government there-
to?

THE DEPUTY MINISTER IN THB 
MINISTRY OF EXTERNAL AFFAIRS 
(SHR! SURENDRA PAL SlNGH) ; (a) 
Yes, Sir.

(b> Tfce Communique Is a fttaera} 
document between Pakistan and tbe Soviet
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turnMfft by then* S la th e rs  of the *#g  
w n m i M  »t SooopAi, um  in tbo sOplit
on tbesameday. The piess complete with 
photographic equipment and finished and 
unfinished forged pottage nuum  Pf the 
appm*iroate value of Rs 2 lakhs was also 
seized in the early hours of 31-3-72 in 
Jtadhey Fori* Shahdara, Delhi-51.

From the records aeiaaed m the office as 
welt as the press ofthe said gang, is came 
to light that agents had been appointed by 
the gang in various States in the country 
for sale of these forged stamps. Imme-
diate action was therefore taken for 
apprehension of these agents and so far 22 
persons have boea taken into custody* 
both in Delhi and rest oi the country, 
which includes 5 postal officials also. 
Stock of forged postage stamps of 20-paise 
series has also been seized from these 
agents at various places.

From investigations made, it has come 
to light that only 20»paise postage stamps 
were being forged and forging of other 
denomination postage stamps has not come 
to light so far. Raids and searches are 
still continuing and it is expected that it 
will result in unfolding this racket in full.

Meanwhile instructions have also been 
issued to all the post offices in the country 
giving out distinctive features of genuine 
and forged stamps along with general 
instructions to keep a vigilant eye in their 
respective fields. A press note has also 
been issued for guidance ofthe public*

SHRI D.K. PANDA; From the state-
ment it is dear that the hon. Minister 
came to know of this racket only on 
22*3-1972 and that too because some mem* 
ber of the public brought six sheets of 20 
pawe forged postage stamps, which led to 
the discovery of the industry which is 
maatilfcctnring these forged stamps.

But I  would draw the attention of the 
hbffl* to  the ddbatO which took
Pteoe in the IU ya Sabha j» April, 1970. 
Since &en It ha* beep brought «o the

notice of the Government that this forged 
problem hat free*! raijipant fchrotigh- 

out the country* The Members who parti-
cipated In that debate demanded certain 
measures to be taken by the Government. 
In this House also, on 15*3*1972, in reply 
to a question by Shri Chistamani Paoi- 
grahi, the hon. Minister said that there 
was a well-knit organisation, and there 
were underground activities throughout the 
country. His words were : “unauthorised 
postal system running parallel to the 
tegular system of post offices in the 
country**. That means* this forged stamps 
problem has been there for long and the 
hon. Minister and the Government were 
fully aware of the underground activities of 
certain business agencies. The names of 
those business agencies were given in* the 
House by the hon. Minister. There ere 
seven business houses involved.

In the light of that, it Is really a sorry 
state of affairs to find that the statement 
displays such a callous attitude towards 
the whole problem, because, as far as the 
measures are concerned, it 1$ confined only 
to some instructions issued to the post 
offices regarding the distinction between 
the genuine and forged stamps.

The problem has already assumed 
menacing proportions, particularly in 
view of the fact that there is black money 
in the country, and the most powerful 
Minister, Mr. Chavan, has been telling us 
that this black money ia more power&tf 
than the Government machinery itself. In 
the railways also the same thing Is going 
on. There is black money in gold. Then 
about coins, the CBI is already investi-
gating into the matter. At this rate, who 
knows that passes of Members of Parlia-
ment may be forged and persons might be 
travelling as MPa? Who knows, there 
may be another Parliament and then may 
be another Speaker 1

MR. SPEAKER: I do not think any 
body will mistake toy other Winda for 
him*
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smt DX. FAWA: So,! ottJy put it 
to the hon. Minister: why this helpless 
attitude towards this problem, why this 
Hamlet-like attitude, to do of not to do! 
Let there be a strong determination to 
investigate into the matter and to punish 
the seven houses already involved and into 
this second case. Unless severe punish-
ment is meted out to them, it is impossi-
ble to put an end to this affair. I want to 
know whether lakhs of forged postcards 
were found in circulation as early as 1970 
and whether at that time, the crime branch 
Itad indicated that once you give it to 
private presses to print postcards and 
inland letters, it is only another 
step fur them to forge the stamps ’ If 
so, how many times since then have the 
post office authorities assigned the job of 
printing postcards and inland tetters to 
private presses, what was the volume of 
those orders and what are the names of the 
private presses who had been assigned this 
job* ( b) 1 want to know whether in view or 
Government's awareness of the unautho-
rised poittal system running parallel to the 
regular system of post offices, runby pri-
vate agencies, Government have taken any 
steps so far to tackle this menacing pro-
blem effectively. (c) In view of all this, 
when it is spreading like cancer and is 
going to paralyse the entire governmental 
machinery, under such circumstances, may 
1 know whether Government is going to 
order a CBI probe into this menacing pro-
blent? May X know whether the local police 
are involved or not, which can be unearthed 
through such a CBI probe?

SHRI H,N. BAHUGUNA : While I 
am grateful to the hon. member Tor critfr* 
rising the Government on many points, I 
am Afraid he has missed the essence of the 
whole thing In to far as his reference to 
the parallel postal service is concerned. I 
Would like to assure the House that the 
private postal service to which I referred 
in reply to a question by Mr. Chintamani 
Pajjigrahf does not involve use of fake 
stomps* Those 7 agencies carry certain 
parcels, book them as air frtight and, that

reaches the destination and the torn 
receives ft* Air freight can be booked by 
anybody. Those people are Hot wing fake 
stamps. They are giving it as air freight 
or sending it through their own transport 
agencies. Even in that case, we are seized 
of the matter and we are trying to prose-
cute them. The case is already before the 
Presidency Magistrate of Bombay as a 
trial case, because there has been a lot of 
legal discussion about it. Government is 
neither paralysed nor helpless, as he 
alleged. If Government were paralysed, 
22 people would not have been arrested. 
So far as his fear about the local police is 
concerned, I want to put on record my 
great appreciation of the manner in which 
the Delhi Police helped us m getting these 
people arrested. I do not want to say 
more. The matter was referred to I he 
CBI also. But I had not the patience to 
wait for a long time So, we decided to 
involve the local police also. Thanks to 
the local police, we had all these things 
unearthed and 22 people have been arres-
ted, including some postal employees.

Regarding the reference in Rajy<i Sabha 
in 1970 about fake postcards being used, it 
is a fact that in 1970 a case of this type 
was found. That case is pending prose-
cution before the Delhi Judicial Court. I 
cannot, therefore, make any comments on 
that since that mntteris sub Jurltcc; but it is 
not as if the case was not challancd or the 
guilty were not arrested. It is for the 
court now to determine am) decide what 
punishment it should give.

So far as counterfeiting is concerned, 
the provisions of the Indian Penal Code, 
section 252 to 25$, are very dear. They 
lay down what punishment can be given.- 
If such cases are proved, the punishment 
can vary from imprisonment for seven 
years to transportation for life. Therefore,' 
the government is not helpless, as sugges-
ted by the hon. Member. It is only a 
question of proving the fads before the 
court which* I am sure, we will do our 
beet to prove, so far as this partM ar case 
is ooncer&eg. < .



Stamps Rocket (CA) «2;

'ptto&u
presses have been entrusted with the priii- 

v v^g,i«f;; am afraid;, ray
■■'■■ titt this dayno
. , press haseverbeen used for jwint- ■■
;;:;^g:o f ;.'o a r ; - ' - T h e r e f o r e ,  

the question of private printing pres&es 
useofthis does not arise. Eut it 

ia ktiown to thewhole world that there are 
fake things in almost every field. Of 
course, there has been no fake Parliament 
either in this country or outside. Some 
people have been found to be impersonal* 
ing either Ministers or Members of the 
Parliament. They have all been arrested. 
Therefore, members should not have any 
apprehension on that score.

The last point of the hon. Member was 
(hat this point was raised in the debate on 
that day. My only point is that though 
I do not expect my hon, friend, 
Shri Panda, to congratulate us on all 
occasions, 1 do expect that this is one such 
occasion when he should have congratulate 
ed the department and the police for 
having taken such quick action and roun-
ded up the culprits In such a short period.
1 am sure the interests which are dear 
to his heart are safe in the hands of 
this department.

«ft <*rfw5 « r ro w  «rti ( » f r w j c ) :
*tsft % 3t«I
*tr w t  i f k  <w*% % fw?

|  *rr© *wr f im m  i fin?
$ o t )  fcn $ i 196? Ir 
VS a t f  % rfc $ 1 1969 ,

w  'snr 'm r  .

■ Ik k  ■'
<r#tf Sr̂ r p '  t h ? *m t * r ? 5  v
JPWty, 19.7.01 «Wt< % wt

.. ■ W ^ : - ts r w  IIWIK <lt :;. j f  ; •;

vtiPw v t  u fa td i  tjpr |  < f t n |  
<wfr «rar 1 1  iiw*ft <ft «r|
t  w r* r$ « V T # t w t ^

arNr Ter *ft $ f« w  t o

t c  w m rfar <ft %  m . ‘f t f  k  Irax v r  •.■ •
« w r, % « w i  iw « n w

«mn ?ft w i* t f t  t o  t f t t  W<&
farcpff * s  i i m  f a r  
»nft :4 t  %?r *  frtfcfFj * r  fimr 
*rk w fw a  ^  f ?
« p r r  firat ftt «if » N  ftfWf 
mfV sft f m  f i r  arr 
l i k w T t e  w m * w r  *n I
ITS TO t  f t r  $SW Pr i  «WI

. '■■■'■/

!TI7% faw^ efr% | %

Sw t  |  I fw w W T  

flnflr ? sift faf; « r  ^
^ 3 W  «r g I KTT

wrra 5T̂ f |  i srtsr *t, iwrf if % 
H e  <w% «r^ i w  w « #  JSt m l  

:fSr§wfli if. ^  srm w fitw  jw  f"  :* 
*fk w  *mr w f
f f wtw $  W  t  VTfft T O  

' w f r  , «t ■ ! :  f . * [ '■■. f ' ;aj; '.;;
. ■'iwiiarr-̂  .■■ ; 'f;

|  %  i w i  ftm r *ftt v t m
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<3)of section 24 ofthe Emigration Ac*, 
1922. [Placed in library, See No. LT- 
1**3/721

(2) A copy of Notification No* O. S. R. 
82 (E) (Hindi and English versions) publi-
shed in Gazette of India dated the 17th 
ffebwary, 1972* under sub-section (3) of 
section 24 of the Passports Act, 1967. 
[Placed in library. See No. LT-1664/72]

12.28 hr*.

MESSAGES FROM RAJYA SABHA

* SECRETARY : Sir, I have to report 
the follow ins messages received from the 
Secretary of Rajya Sabha

(0 in  accordance with the provisions 
of rule 111 ofthe Rules of Proce« 
dure and Conduct of Business in 
the Rajya Sabha, I am directed to 
enclose a copy of the Maternity 
Benefit (Amendment) Bill. 1972, 
which has been passed by the 
Rajya Sabha at its sitting held on 
the 3rd April, 1972/

(it) i n  accordance with the provisions 
of rule i l l  of the Rules of Proce-
dure and Conduct of Business in 
the Rajya Sabha, 1 am directed to 
enclose a copy of the Drugs and 
Cosmetics (Amendment) Bill, 1972, 
which has been passed by the 
Rajya Sabha at itt sitting held on 
the 3rd April, J972.

(iii) i  am directed to inform the Lok 
Sabha that the Prevention of Food 
Adulteration (Extension to Kohima 
and Mokokchung Districts) Bill,
1971, which was passed by the Lok 
Sabha at its sitting held on the 20th 
December, 1971. hat been passed 
by the Rajya Sabha at it* sitting 
held on the 4tb April, 1972* with 
the following aroe&dment* ;-*•

ft — m ftd f-—JTfNBCTfffff Iw fplW

1. Hbtt at page I, Hoe I, /or the 
word "Twentysecond" the word 
•Twenty-third" be substituted.

* Clause 1

2, That at page 1, line 4, iferthe 
figures "1971” the figures "1972" 
be substituted

I am, therefore, to return herewith the 
said Bill in accordance with the provisions 
of rule 128 of the Rules of Procedure and 
Conduct of Business m the Rajya Sabha 
with the request that the concurrence of 
the Lok Sabha to the said amendments be 
communicated to this House ’

( iv ) ‘I am directed to inform the Lok 
Sabha that the Departmental 
Inquiries (Enforcement of Atten-
dance of Witnesses and Production 
of Documents) Bill, 1971, which 
was passed by the Lok Sabha at its 
sitting held on the 20th December,
1971, has been passed by the Rajya 
Sabha at its hitting held on the 
4th April, 1972, with the following 
amendments

Enact in ft Formula

1 That at page 1, line 1,/or the 
words “Twenty -sec -md Year” 
the words ‘‘Twenty*thhd Year*’ 
be substituted.

Clause I

2 That at page 1, line 4, for the 
figures wl#7r* the figures ”1912* 
be substituted

Clause 7

1. That at page 4, lines 1 to 3* for 
the words “Two successive, ses-
sions and if, before the expiry of 
the session in which it is so laid 
m  the session immediately 
following” the words ‘’Two or 
more successive teutons* *itd 
if, before the expiry s of the



m s. c,4 s.r» &?(&*« c h a i t r a  *r
Own* Rtports /*a
‘ session immediately fdHorting 

th* M  os the successive 
- sessions aforesaid be sub#timed.

t t '
1 in ,  therefore, to &Ctm hewwltft the 

arid BUI in accordance with the provision* 
of rule 128 of the Rules of Procedure and 
Conduct of Business in the Rajya Sabha 
withthe request that the concurrence of 
the Lok Sabha to the said amendments be 
communicated to this House.*

BILLS AS PASSED BY RAJYA SABHA

SECRETARY: Sir, I lay on the Table 
of the House the following Bills, as passed 
by Rajya Sabha :~~

(1) The Maternity Benefit (Amendment) 
Bill, 1972.

(2) The Drugs and Cosmetics (Amend-
ment) Bill, 1972.

BILLS AS AMENDED BY 
RAJYA SABHA

SECRETARY : Sir, I also lay on the 
Table of the House the following Bills 
which have been returned by Rajya Sabha 
#lth amendments

(1) The Prevention of Pood Adultera-
tion (Extension to KLohima and 
Mokokchuog Districts) Bill, 1971.

(2) The Departmental Inquiries (Bnforce* 
Ment of Attendance of Witnesses 
and Production of Documents) Bill,
i m

12,30 hrs.

COMMITTEE ON THE WELFARE 
OF SCHEDULED CASTES AND 

' SCHEDULED TRIBES

Fowr t h a n d  Fu t h  Rbpokt* * »,
SHRI BUTA SINGH (fU$»f) :

1 beg to present the fettering Reports «f

ttfe Cdnfe&fttee oh ihe Welfare of Scheduled 
Castes ind Scheduled TVibes ?*-

(1) Fourth Report (Hindi and' English 
vw*»on#) Wrding action take* by 
Government on the recommem^ 
tfons contained in their Sixteenth

' &<P©rt (Fourth'Lok SablwOoa 'the 
Department of Social W«lfaw and, 
erstwhile Ministry of Health, Family 
Planning, Works, Housing and< 
Urban Development (Department) 
of Works, Housing and Urban 
Development)—Housing facilities
tor Scheduled Castes aud Scheduled 
Tribes; and

(2) Fifth Report (Hindi and English 
versions) regarding action taken by 
Government on the recommend^ 
tiom contained in their Fourteenth 
Report (Fourth Lok Sabha) on 
Admission facilities for Scheduled 
Castes and Scheduled Tribes In 
Educational Institutions, technical* 
and non-technicah

____  M
12 31 hrs.

*
STATEMENT RE. STRIKE IN SEALDAB 

DIVISION OF EASTERN RAILWAY

THE MINISTER OF RAILWAYS 
(SHRI K. HANUMANTHAIYA) : Sir, 
immediately after midnight of 31st March, 
1972, a group of youngmen entered the 
Control at Sealdah station and forced the 
staff to stop all train services* Simulta-
neously, other groups of students stopped 
suburban services in Sealdah station gad 
the yard working at Chitpur, Naihati aud 
other places. The Railway services were 
dislocated for twenty-eight hours, Work 
in the Chitpur and Calcutta Goods Yards 
was restarted during the day oq 1st April,
1972. Goods *nd pssseoger train ruttniog 
was resumed at 4.00 a . m. on 2nd April*
1972. The Railway suffered cotmderable 
loss. I would like to tafce this opportu-
nity to make an appeal that out pm nli 
national undertaking should be «|»aitd itok  
such losses aftd obstwwtloti. '
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?t romh crtA ititA  n  am (s a m  ja m *  m  w

wdai dam At* not ttsea taken tip in 
UtkKMWhim and the answer wasthat it 
lies in the Krishna river basin and that I fee 
dispute over tbe Krishna waters has not 
been settled between Mysore tnd Maha- 
rastra And Andhra therefore, this dam can-
not be sanctioned, you have got such a 
huge majority and even m both these 
States* there It a Congress and stable 
government to-day and still, we cannot 
promise the people that within five years 
we would come to terms. No dam is ever 
built within less than five years* It always 
takes more than five yean to build any dam 
of any large size and stiil we get such 
answers. I he same thing with regard to 
JHiran Kest dam. As lar rs the Ktichgao 
dant is concerned, this was sanctioned by 
the Central government but not implement-
ed by (he Maharashtra Government for 
several political reasons and the only fea-
sible reason which I got in answer was that 
the people would be displaced on account of 
the construction of the Kuthgao dam and 
they have to be compensated. Here, again, 
the Mahaiashtra Government has been a 
stable government all along and still, it 
cannot reach any agreement with these 
people within five years because again, as 
I said* a dam cannot be constructed in less 
than five years. This sort of attitude of 
always pushing things out and giving only 
excuses for not doirg things is exactly what 
actually hampers our progress.

Same is tbe case with regard to the 
Tulsi Dam. Tbe last phase of the Tulsi 
Dam is there and we are asking the 
Government why it is not being completed. 
They said, 'we will do it depart mentally.* 
Whew we ask; as to when the departmental 
work is going to start, they say, ‘We are 
asking for tenders.* If you cannot decide 
t  simple thing like this quickly, how are we 
<®feg to have progress and how are we 
going to move forward ?

f l *  same fort thing happens In imfo- 
stria! development, Kolhapur is not only 
rich fa s te r .  Koftmpur chappaJs are wen- 
ktww, Wt KoJbapwaifoaecouatif6f ?5®/i

of the bauxite of the entire tow try  am! 
befe, for political reasons—no other 
reason—the first ftctory was gfven t* Bel- 
gatun. Mind yon, I am not against Beigatim 
getting a factory, It they are able to get 
a factory, I am happy about it. Same it 
the case with Ratnagiri, If tfcqr 
get a factory, I am happy about it also 
but the fact is that these factories should 
have been sanctioned in a manner that first 
Kolhapur gets a factory, then Ratnagiri 
and then fielgaum But, exactly the re-
verse has been done. Kolhapur having a 
University, we can have in that University 
a faculty for metallurgy and get people in 
that area to look after th*se factories. 
Instead, in Relgaum to-day, actually the 
people from Belgaum are having no assis-
tance from these factories. It is of no use. 
The workers and other people working in 
the factory are brought from far away, they 
are not from Bekaum. Fven in Ratnagiri 
the situation iv the same; the people will 
have to be brought from outside. !q Kolha-
pur the situation is such that we have a 
university and we can train the people our-
selves by having the faculty for metallurgy 
in that university. There are about 9,000 
people without work in Kolhapur. What 
ha- pens now is that the wealth of Kolha-
pur is taken away to other places and the 
profits are taken away to pfher places; it 
does not benefit Kolhapur itself, We should 
not try to solve economic problems out of 
political expediency, because, politics creat-
es on!> new political problems. When >ou 
clean the room, if you take the dust from 
one corner to another comer, if does not 
dean the room, becausc the dust in sftfl 
therr* only in another corner.

! would like to make two suggestions 
for the consideration of the hon. Plann-
ing Minister.

My first point it this. If the States 
which are involved do not come to an 
tgfeement. Centre itself should stItt 
building the dam. if  the? don't 00m  up 
wlf.fr an agreement tfy the time the diu&is 
built, then the Centre's decfcfem be



$9 fim tbH m AWlft W tl W* wtot Appmhtf (*f) IW

tShri tfimbattfar} 
binding on a!! the States This is very 
essftnttol.

Secondly, the States are supposed 10 
carry out ihc plan made by the 
Centre But if the States do not 
implement the Man, the Centre 
fhould take it over for implementation. 
The Centre should have the right to take 
over and complete the Plan themsehes 
The Centre should complete it whether the 
Slates like it or not

We need a comprehensive educa-
tion reform. I have spoken to the Plann-
ing Minister about u sometime back. Our 
edycation system should be occupation- 
oriented Otlierw ise we will have to lag 
behind year after year. Our universities 
are merely producing graduate clerks. This 
has to stop. We have to go m for the kind 
of education which iv necessary for the 
building up of a modern State

Sir, I wish the Planning Minister all the 
luck in the world and all success in bring-
ing about this mod«rn State Thank you

MR SPBAKER Mr Mohan Dharw 
want* to intervene I wilt nou call Shri 
Sat Pal Kapur Mr Mohah Dbana will 
intervene after lunch

«rt (qrfemwr)
trtfjar, t  *T?r % f$rq <*crf3mr **fr- 
m  Tt 3 s v m K  fcrr g fa  
wrr |  f a  ^  *r f r m  
1 1 frrwtfk <rr ^ t t  w  f  fa

t o t t  «rr f a  W r  n n n t w  

m  » $rfa*r w sr ffonrmt gftesrwr 
?, strm m  % %

iwr s*r |  trr

# 1  w  w  t  fK
Wtfft *tl|*W (  i

% w i t  fb m  m t *rro 
Sftr iffiflH *tt, w rfiiv to

*rng*ft $  %  &
*fcrtasft «rw %Um f #  v m *  v x  
*rrd enrPw % *fart«rsft vt mm w ft

r$t fc, nr w :
5r|t m  v$t | » fq#r fW  % t  
Tfr t  fa  $ m r t  snspft | ,  v r  font 
*fW M t M w t  ^
1 1  «ir ^  4 m r  w r%  %  *5

^hwrr f*r vt  ^  f«r#t <rrfinrirc % 
*r ?fh: srre srfrssrsfta

% % sfttr t o r t  S fa
^  ** f * r ^  *  wrfrsff srr^r 
3rfaiT «nr% ^‘t’t  I  srr<r% 
h it  csnf^ o t -
tfrfaara *n% r * i  fa*m sOT*?ff 
f   ̂ '̂ T̂r <rrqr wt w

|  m  w t o  sp>r <?err 
C7?rr i « r r f < 5 ^  
^  trr vjtt fm  % - f^ r  forsr^r 

sftt ?ftr *rrfa*nr w\ i 
^*r iftftastor ^  v?r ^  srr?r 

f  ?r> <rra% «rrf^#
|  snsr ? rM  %

srrfaj# »̂rf%tr ?rft«r |  f«p
^  « r r ^ T  «f»r % f a r m

j A  % TO fosft M  FT^r %
?rfaRr qr? i *j*rfc 3300 «rr 

^  $3TTt W3j *nc % n ft ^ T , 
w rr  <f«nr ?r> ft f t - v d t m m  % 
grmamrT^T %%f i

| r r t r *  «r % |
«At  *58% W W t % WtPW fT 
fSN m r i r ^ f t  f f J f T
|  fe *m P«ft

wr *A  fit n f  < w
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Fourth Wan

f a  t  i ^ i f ^ : i m f '''* *  ■ * $ V . [

gv <n«r TO?t -qf ctst trsm  
fm* a m ., f a  <pt <rr$% * fa  <nr% otst "

#  W «nW> V lift  N  w
WT cmPnr **  y% I  ? f u t ^ f t  * t
s f t trp  # T r |  3*r% fai» $n*w «??Tr

i froi% «ra sftnm 
SPW infc s^tptt OT t w r r  

%  I  ft; v t f  t o t  « r  *$i 
f i n t  i srfwmr *  ¥V * 3 ?  %

rife S ts  4 t . i t  10 «fw
ms*ft t*u  f> «t«i i ftwPRm <rm 
# n » ft upfci&y gq i w  <rc? & to 
wrawnpfr %m f> t̂ > i «r* >Tf sft 
tsr % wm «Wf wax gm?r It 
wrfijr w gvnc irStai ? w  
w«r ^  §vrc wSt iff wrar w<ft 
par | ? I?r % mwi ^  wfiwrt 

| «ftT wm wwift <it $mn 
% f?rt*n%  % fw? ?Sf «rafpft % a m  
^  «fim ■*!% «fft gre*f fiwft ere? 
m  $*t f?*nfTtT *T$r T̂ PfTnT * T n ^ . . .

v t i  q t  r o t  * W [ 
tsr # w r  m & t |  %  *rcr

^  srr f  i 
^ I r . ^ t ^ . m r  t $t |  i

*fr m * m  my* : «*  t  or?*?
= f  I ..

:v \ V - : i r t ^ ; i ^ ; ^ / ' i j t  3rt
: / #  f?wi|p|^’.'i'.
:. ■ j f e  ! v,f% 4<n#W ; «*!**

if t ;.
; % fePEtt

; %' fat* *wr
; JflL’ ■:. . j.'it, • '< \ A: ‘ •nr- > ' ’ "i-~Sg. • ' •

TOT W  jggt ■■*;<f■ ■"■<fTT W 50RW

f%W #  i j tf f  % f i t ' ’ # ’̂ '«T O T : '.

j m !  ^  v t  *mi v k  frfra®  ^  

ww*rr ift fftnf vt x« m $  % f lN  ift 
anN> ifh: «r«r »na »ft m
it t ? ir m ft wr arr%«tr i

MR. SPEAKER: Shri Mohan
Dbaria.

THE MINISTBR OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
MOHAN DHARIA): Mr. Speaker, Sir . ..

MR. SPEAKER : He may continu 
after lunch.

13.06 hrs.

The Lok Sabha adjourned for Lunch till 
Fourteen o f the dock.

The Lok Sabha re-assembled after 
Lunch at three minutes past Fourteen of
the Clock.

[M r. Demjty-Swsaxkk in the Chair]

MOTION RE. FOURTH PLAN M1X>- 
TERM APPRA1SAL--<wirf.

THE MINISTBR OF STATE IN THB 
MINISTRY OF PLANNINO (SHRI 
MOHAN pH A IttA )! Sit, since yesterday 
I hive been carefully listening to lhe «pee  ̂
ches of hon , members and 1 do a^wci«fe 
their anxiety and " Jove for' planning. It 
cannot be ^

■ 1965 w healw asam ^iber 
Sabha, when some ^  m  wife itt«islitt$
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current m the country which was insisting 
<m giving a holiday to our planning and 
they succeeded Car a few year*. Vetted 
Interest* dubbed together to see that the 
planned economy in thi» country doe* not 
succeed. But fortunately because of the 
lead given by the Prime Minister and 
the late Dr, Gadgii and the lead 
given by my senior colleague. Mr. 
Subramaniam, now the Planning Commi-
ssion and planned economy have come to 
stay. Those dark days are over and we 
have entered into a new dawn. When 
we look at the present progress of the 
country, or the performance of plans, may 
I bring to the notice of the House 
the political instability that existed in the 
country since 1967 onwards till the mid-
term elections to (he ( ok Sabha ?

SHRI JYOllRMOY BOSU (Diamond 
Harbour) . When did your First
Plan start ?

SHRI MOHAN DJ1ARIA : I will 
come to that. Apart from natural cala-
mities, like dioughts and floods, the poli-
tical instability that existed in the country 
was also one of the reasons for the uns-
table economy in the country. Fortuna-
tely, ihcic is now a stable 
government at the Centre and also
there are *>tabl« governments in \arious> 
States; and 1 have no doubt that this poli-
tical stability which exists in the country to 
day shall help us to have a better perfor-
mance in this process of planning.

We are well aware of the massive man-
date which we have obtained, which was 
being repeated by various hon. Members. 
Regarding guribi hutoo, Arthik Swaraj and 
self-reliance some of the hon. Members 
ware flaying that they are nothing but slo-
gans by the party in power. May I make 
it very elear whether it is the stogaa of 
Mhbi tmuw or Arthik Swaraj of aelf-reU- 
*00*  It is ywt a slogan to catch the vote* 
from the p«opk;tt it 0*  symbol of our 
determ inant©  do what we have decided 

frtow thk country can rest aaeured, 
and this House can rest assured, that what

we speak we shall do and we shall speak 
what w« are determined to do.

There was much criticism of the Yojana 
Bhavan and the way in which the Planning 
Commission functions. Many of the hon. 
Members insisted on local and district 
planning. Here again, may I  bring to the 
notice of the hon. House that the Hann-
ing Commission believes in multi-level 
planning ? In the Fourth Plan we have 
suggested to the whole country that we 
would like to have districts at the units for 
our plan formulations. Until we reach 
the local areas or local levels the plans 
cannot be realistic plans and no planning 
whatsoever, whether it is coming from the 
Yojana Bhavan or the ivory tower, would 
be successful in the country. At the same 
time, in the initial stages it was very much 
necessary for some institution, for some 
organisation, to give a lead. That lead 
was given by the Planning Commission. 
Now, when it has become so much sophis-
ticated, we want to have this planning dece-
ntralised and all our emphasis should be 
on district plans. Accordingly, during 
our discussions with the various State 
Governments and Chief Ministers we have 
insisted on them to have planning bodies at 
the State level, to involve experts, scientists 
and economists with the planning body at 
the State level and also to formulate the 
plans on the besis of districts.

Many ofthe State have started plann-
ing at the State level. The Tamil Nadu 
Government has recently constituted a 
Planning Commission, and that too on the 
lines of the one functioning here. The 
Governments of the Kerala, Maharashtra, 
Gujarat and some other States have also 
come forward and they have also started 
their plans considering the district as the 
unit. I must concede that some Of the 
States have not so far responded to this 
request. I would beg of those hon. Mem* 
hers who come from such States, that if 
thoae State Government* have not accep-
ted the concept of planning At the district 
level, they should use g#ir good odfee* to 
see that the state Govcncmants and the
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c m  Ministers of &» wwpect**e Sfctes 
alio accept thi» new concept of planning 
and have their ptan on a scientific basis, 
of course, all the State Governments aw 
having their planning departments but 1do 
not warn simple planning departments 
beta* run by some Deputy Secretary or 
Assistant Secretary. I*t there be a plann-
ing body with which the Chief Minister 
and other experts should be associated, 
which can tike stock of the situation, go 
into Ml details* have surveys, collect all 
information &ftd» on the basis of such in-
formation. prepare the plan.

SHRI SHASHI BHUSHAN (South 
Delhi): What about Delhi?

'SHR1NAWAL KISHORE SHARMA 
(Dausa): Name the States.

SHRI MOHAN DHARIA * I need not 
name the States. I take »t for granted 
that hon. Members are wise enough to 
know what happens in their own States. 
Why should I name them ?

SHRI NAWAL KISHORE SHARMA : 
We want publicity to be given <0 it.

«r% ijflrcr: r m
w o rn  % *
^ i r ,  m  * f m  ?

SHRI MOHAN DHARIA : Wherever 
there are administrations—it may be Admi-
nistration of Delhi or some other admini-
stration—His for them to formulate the 
plans. Afterwards, of course, in order to 
get coordinated with the national plan, n 
will have to come to the Planning Commi-
ssion, But it is for these administrations 
to formulate the plans.

SHRI IYOTIRMOY BOSU : With 
control of 10 per cent °f the means of pro* 
duction and 90 per cent outside the scope 
of the p$&n 1 Ah,*h!

SHRI S. Ai KADfiR (BomfaayCentna- 
Wliittis«9t^ *AK«bf ? <

» < * 1

SAm IY0TIRMOY BOSU t M *  
cplpm»

SHRI MOHAN DHARIA 1 A ptfkt 
was made as to whet the piesern Planning 
Commission had been doing. During the 
last one year, if I take stock t  should say 
with pride that immediately after the new 
Planning Commission was constituted, we 
gave set ioui thought to the functioning of 
the Planning Commission, the Fourth Plan 
and the various achievements or drawbacks 
in achievements. We studied the report 
submitted by the Administrative Reforms 
Commission, the report of the Venfcatap- 
piah Committee and we also appointed one 
informal group headed by Shri Tan don 
We concentrated all our energies m order 
to have a perfect planning machinery in 
the country.

The other dav there was a question 
regarding the figure of the unemployed and 
of those who were getting below Rs. 15 
a month and we had to concede that we 
had no proper figures It happens bocauie 
there is no perfect system of collecting 
information and, if we do not have the 
information, it is not possible for us to 
formulate the plans

SHRI JYOTIRMOY BOSU : Neither 
the desire.

SHRI JAGANNAtHRAO JOSHI
(Shajapui): Nor the will.

SHRI MOHAN DHARIA: There is 
a will and there is a way but. unfortunate-
ly, there is no frustration on this side.

SHRI NAWAL KISHORE SHARMA : 
Not unfortunately but fortunately there is 
no frustration on this side.

SHRI MOHAN DHARIA ; Therefore, 
in order to have perfect pfenning* 
we have now decided to have 
fofornation cells «t all levels. On the 
besisof information from these « Os the 
plans could be formuiatedfeotfa i t  the 
State level and afterw*fd* at the Ceatrel
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same time w? cannot forget that we mys* 
»ee whatever we hav* invested fo being 
properly utilised in the interest of society. 
Therefore, the ?Uuromg Commission his 
again given a lead in appointing every 
powerful committee tinder the chairman-
ship of Mr. Pathak who is the Member 
looking after Industry in the Planning 
Commission. This Committee has been 
doing a remarkable job indeed. They have 
so far visited, as was pointed out by the 
hon. Minister yesterday, 12 establish-
ments in the country. We do not watt now 
as in the past but we have been taking 
action. It is in this diieetion that 
recently the Economic Coordination 
Committee was appointed by the Prime 
Minister. The Prime Minister is tfte 
Chairman and the Finance Minister, the 
Planning Minister and the Minuter of the 
concerned industry happen to be the 
members of the Committee. If there are 
any bottle-necks, if there is any redtapism 
whatsoever, this high level Committee sits 
and takes a decision to see that the wheels 
of production move with faster speed 
That is how this Committee has been going 
round.

Ak?ng with the functioning of the 
public sector, we are also worried about 
the functioning of tbe private sector. 
Many times the public sector is criticised 
for several things. But we should not 
forget that the social objective which is 
being served by the public sector is 
equally important. Recently, a friend of 
mine and a  strong critic of public sector, 
from America was here and he asked me 
regarding the progress made in this country. 
I showed him the watch in my haod and 
I told him that this is the watch 
maiwflicttired by the H. M. T. and that 1 
purchased it in 1961 at a price of R». 106. 
I toJ4 him that when 1 purchased this 
w*teh, the prices ruling at that tune in the 
market for watcbee of this standard were 
to the tune of Bs. 300 but this watch was 
available for Rs. 106. I said. **U you 
want to judge the proffl* of the ff. M. T.,

please take this difference aty> into 
consideration** I OOtrtd vofy wety 
remember, M ira  Hindustan Antibiotics 
plant was eat up at Pimpri, the prtees of 
antibiotics, when they were under the 
monopoly of Sarabai, were to the fane of 
Rs. 5 per bottle, and immediately after 
production from this public sector under-
taking at Pimprt, the prices of antibiotics 
came down to 14 annas per bottle. Today 
Hindustan Antibiotics, Pimpri, even if it 
shows some losses should be considered 
to be in profit. For the time being of 
course, it is not in losses. But should we 
not take into consideration the social 
profit that we have derived because of 
production coming out of the public 
sector undertakings ? J am here to defend 
the public sector undertakings because 
public hector undertakings can achieve for 
us the social objectives When we say 
that we want all the commanding heights 
to be controlled by the public sector, 
please bear in mind that we shall see that 
the public sector undertakings function 
so that they become an effective instrument 
for social and economic transformation 
m the country. And that shall be our 
endeavour, in that direction, the Planning 
Commission has now started studies to 
see that these public sector undertakings 
give better results and they are run 
efficiently.

Then there was the question of 
economic discipline. There was a hue 
and cry about overdrafts. We had our 
discussions with the Chief Ministers; it is 
not out oi any coercion, but it is out of 
persuasion that we persuaded them to effect 
some discipline, and we are happy (hat it 
has been mutually agreed that no sttoi* 
overdrafts than what exist today will bo 
given to the State*. They have alio agreed 
to raise their own resources. This t m  
discipline that we witness today «n the 
country is because ofthe efforts made by 
the Planning Commission and the Central 
Government.

Ibere are some other problems aim. 
Wfe want that tbe State Government*
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Should function in Hie same way as we 
went thamto function for Hie afi&icvement 
of aoeiaiobjecttw. Ttlere axe tbe problems 
of M  reforms; there are the problems 
of vmlsiam *ddJtstonal resources; there are 
Ibe question* of implementing tbe plan 
projects in a better manner; and in that 
direction also a lot of steps have been 
taken during this year- 1 can quote several 
things, but I will not take the time of the 
House.

The idea of water grid is no more a 
slogan, it is no more a dream; linking up 
of the Ganges with the Cauvery is material-
ising. Th(: team from the UNO is here. 
They have investigated into the matter and 
prima facie have said that it is a feasible 
project. If this project could be taken up* 
joining of the waters of the Ganges and the 
Cauvery then we shall have iakhs of acres 
of land under cultivation, under irrigation; 
we can generate powei; all the disputes 
that now nxist between the States of 
Maharashtra and Mysore, Mysore and 
Tamil Nadu, Tamil Nadu and 
Andhra* all these disputes will submerge 
under these waters if the Ganges could be 
linked with the Cauvery. So far as the em-
ployment aspect is concerned, thousands of 
engineers and lacs of our people could be 
employed either m the project or because 
of the results that will be achieved out of 
this project. Besides this, even from the 
religious point of view, those who want to 
have a  dip in the sacred Ganges need not 
come from the south to Kashi or Banaraa; 
the Ganges will go to their homes. Let us 
not forget this aspect alto. (Interruption) A 
beginning has already been made, There 
is no question of making a beginning; it has 
already been made. That is why I said* it is 
not merely a  dream, it will be a matter of 
reality, And this how we Intend to 
function.

I am well Aware of the problem of 
unemployment that Aces tbe country 
today, and i do appreciate the agitation in 
the minds of the lion, members. Whenever 
they spoke ’jfegardtag unempiteyaietif and 
Poverty, everybody insisted that this paver •

ty should be eradicated and our youngsters 
should get a proper opportunity to wot*. 
There cannot be two opinions' bn this 
aspect. The problem shatl have to be consi* 
dered in all its magnitude. There Is open 
unemployment. There is underHawployiaent 
and also them are various groups ttke small 
farmers and marginal farmers whose levels 
of income are below the standard. And 
how can we take care to see that their levels 
are increased, how those who are tinder* 
employed or not properly employed and 
those who who are not employed also 
get employment. It is a great challenge. 
The height of this problem is much more 
than the height of the Himalays. But we 
have accepted this challcnege and 1 can 
assure my friends who raised the question 
as to vthat happens to the resources, that 
the mind of the Government on this point is 
very clear, that the Government shall mobi-
lise the resources so that our youngsters get 
enough opportunity. As was pointed out 
by the hon. Minister >esterday» during (he 
Fourth Five Year Plan ... now we have 
already undertaken a study ... we want to 
create conditions whereby the basic needs 
of the common man are fttlfiiled, food, 
shelter, clothing, health and educational 
amenities. These are the five basic needs 
of the common man and we are committed 
to the country, we are committed to the 
people, to see that these needs are fulfilled 
and we shall have to undertake massive 
programmes . . .

AN HONt. MEMBER : In how many 
Plans?

SHRI MOHAN DHARIA : No more 
Plans will be required by the end of the 
Fifth Five Year Plan. It shall be our 
endeavour to sse that at least the bask 
needs are fulfilled. My hon. friend from 
the Jane Sangh may say that this 
Ham* is a mere slogan. But they wilt 
also realise and we shall see that the 1 
impact is felt, if not, by them, at least 4»y 
the younfeer children fn their houses,

SHRI MOANNATHRAO JOSHI: 
The whole country is r e a l i s t  the
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agafo, l  would like to be frank ftfed open 
in this House. We take up several achemes* 
but, mftny times, our experience is that 
they are not properly Implemented. Last 
year, an amount of Rs, *5 crores was 
announced in this House at the time when 
the Budget wm presented by the hon. 
Finance Minister. This amount was to be 
spent for getting employment for the 
educated. But, unfortunately, we could 
not spend more than Rs 13 crores during 
that year* This difficulty was taken into 
consideration by the Planning Commission 
quite in advance and before the Budget 
was presented this year, and the House 
might have noticed that various schemes 
wqre already considered m consultation 
with the Planning Ministry and the 
Finance Ministry by the Government and 
than the amounts were announced or the 
schemes were announced by the hon 
Finance Minister in the House.

SHRI SAT PAL KAPOOR : What 
about implementation ?

SHRI MOHAN DHARIA: Here, we 
have taken up several schemes like 
marginal farmers’ schemes, small farmers* 
schemes, drought relief schemes, rural 
employment schemes, schemes for the 
educated unemployed, etc But, it ts true 
that much more shall have to be done in 
order to see that they are property 
implemented and Jthat is the reason why 
we have been taking care to see {that a 
proper mechanism is established not only 
at the central level but also at the State 
level to tee that the plans are properly 
formulated and also implemented. That is 
the .'main difficulty. But, here, again, 
people’s participation and involvement 
of responsible workers, political and 
soda}, also becomes equally necessary. 
No country had been able to implement 
its socialist ideas without the participation 
of the people and without the involvement 
of the members of Parliament and the 
legislatures and other social workers and 
also activKjng our own Panchayats and 
the Ztlla Panshads through decentralized

democracy. Without decentralisation of
power it may not be possible to 
implement these programmes, and here, 
many times the bureaucracy is atao a 
hurdle. I must concede but, at the same 
time, there are young officers who are 
working as Collectors or Zilla Parishad 
Executive Officers who have realty been 
doing a ^ne work. Here is a question of 
mobilising all our strength to see that 
these plans which are formulated are 
properly implemented and everybody shall 
have to ask himself the question*'how and 
m what manner can I play my part in 
getting these plans implemented *> I will 
quote ore instance. This year the hon. 
Finance Minister announced that for the 
slum areas of the big cities having 8 lakhs 
of population or above at least we shall 
provide the minimum requirements like 
water, drainage and so on. Now* Sir, it 
is the responsibility of every local authority 
to identify this problem, to prepare the 
programmes and come to the Centre. 
The Government has taken the responsi-
bility of giving hundred per cent, grants 
to the local authority. 1 come from Poona. 
I am elected fiom Poona. I feel this is 
my responsibility also. During my tour 
last week 1 met the Mayor and the 
Commissioner. I told them to prepare 
the plan and send it to the State Govern-
ment so that during this year the amount 
is properly spent. So, this is one way. 
Everybody shall have to ask himself the 
question: what Is it that I can do to get 
the plan implemented ?

1 now come to the question of 
unemployment. I have no doubt that 
without additional production, without 
raising the rate of growth of production— 
both !n industry and agriculture—
it will not be possible for us to solve this 
problem.

HCre comes tfie matter of industrial 
peace. 1 feel that in this country lot of 
thing* could be achieved including 
industrial peace in a very peaceful and 
conciliatory manner, without gbing (n for
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strikes. It is possible to avoid strikes. 
Tbe mind or the Government is very clear. 
The Government does not want to ban 
strikes. Government is well aware of 
this precious right of the working class. 
I shall never stand by the Government if 
that right to strike is to be banned. But, 
Sir, this country cannot efford to have 
strikes and lock-outs, at least for 10 years. 
We shall have to generate that atmosphere 
in the country. We shall have to build 
a mechanism in the country in that 
direction. If the Industrial Disputes Act 
or anything is standing in the way of 
rendering proper justice, we shall have 
to come forward even with an amendment 
to the legislation to sec that we can 
render justice.

SHRI P. M. MEHTA (Bhavnagar) : 
You do not require any amendment of 
any legislation. You can noIvc the 
problem of your own employees, Railways, 
Port and Dock Workers and Government 
employees.

SHRI MOHAN DHARIA : 1 do 
concede the suggestion made by the hon. 
Member, from the opposite side. I do feel 
that the Minister concerned should take 
an initiative in seeing that if there are any 
disputes involved, proper steps are taken in 
time. I have no doubt in my mind.

SHRI SHASHI BHUSHAN : Cong. (O) 
is very serious about it !

SHRI MOHAN DHARIA : Here 1 
may insist on the ^workers* participation 
in management. I feel. Sir, it is high 
time that we come before the country 
with that arrangement as early as possible, 
because, without proper involvement of 
the workers in the management,—whether 
of the public or of the private sector, ~~ 
it will not be possible to have required 
cooperation from the working class.

SHRI JYOTIRMOY BOSU : Is it 
your personal view or the view of the 
Government ?

SHRI MOHAN DHARIA : This is the 
view of the Government and I know that 
the hon. Labour Minister is acting on it. 
My only suggestion is that it shall have 
to be done as early as possible.

SHRI JAGANNATHRAO JOSH! 
Make a beginning in the public sector.

AN HON. MEMBER : Why not in 
Birlas ?

SHRI JAGANNATHRAO JOSHI : 
First, let him set his house in order.

SHRI MOHAN DHARIA : Unfortu-
nately in this country what happens is 
this. The documents of the public sector 
undertakings are open to everybody, £ut 
the documents and balance sheets etc. of 
the private sector undertakings never come 
to Parliament nor do they come up for 
any discussion. Naturally, when a 
comparison is made, one is absolutely in 
the dark and the other is absolutely in 
the public and that is why criticism is 
levelled without proper comparison. I do 
not want to enter into that controversy, 
but I do feel that in this country, as was 
rightly insisted upon by my hon. friends 
Shri Sat Pal Kapur and Shri Shashi 
Bhushan and others, we cannot allow the 
monopolistic trends to go on. This is 
the resolve of the Government. Govern-
ment committed to socialistic philosophies 
cannot tolerate domination by the 
monopolists in this country, and I have 
no doubt that all poss:ble endeavours shall 
be made to see that those monopolistic 
trends in the country are properly curbed. 
But at the same time, may I remind this 
House that we have accepted mixed 
economy in the country ?

The experiment that we are having in 
the country is an experiment having no 
parallel anywhere in the world. We have 
accepted democracy in the country and we 
also want to have a socialist economy in 
the country. I had had occasions to tour 
round the world, and when I was in lEast 
Getmany, wcvmetold that five ihousand
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Industries were functioning where the 
government was a direct partner with the 
private entrepreneur. I am talking of 
Bast Germany which i» a communist 
country. There are some other communist 
countries which have entered into 
collaborations also.

1 am not here to take any dogmatic view 
of the situation. So. I feel that so far as 
our Industrial Policy Resolution is con-
cerned, let us again have a look at it. We 
want to have the commanding heights in 
the public sector. So, what are the indu-
stries to be controlled by the public 
sector ? When we say that we shall have a 
jojnt sector, again, how are we going to 
take care that no monopolistic trends are 
in any way encouraged because of the joint 
sector 7 At the same time, as was rightly 
stated by the hon. Prime Minister, the 
talents of the entrepreneurs and the ener-
gies of the public sector are to be proper-
ly combined together and used for better 
production.

Unfortunately, the Industrial Policy 
Resolution does not make any mention 
of the co-operative sector. The co-operative 
sector is coming up very fast in the coun-
try* I know the lacunae, and 1 know the 
drawbacks m the co-operative 
sector, but we can take care of those 
problems, and it does not mean that we 
should condemn the co-operative sector 
because there are defects in it.

Therefore, in thi& light, I may suggest 
that it is high time for us to have a balanc-

ed approach towards the small industries 
and their relationship with the large-scale 
industries. As was rightly pointed out by 
Prof. Madhu Dandavate, what is to happen 
to the small unit technology in the count-
ry ? ff we do not imitate what they have 
done m Japan, will it be possible for us to 
take these industries to the rural areas and 
will it be possible for us to utilise the 
capacities and the man-power in the coun-
try so that we can go ahead with industrial 
production which is based on the local

produce in some rural areas ? In that direc-
tion, we shall have to take a lot of care, 
and I am here to suggest that we should 
have rethinking regarding our Industrial 
Policy Resolution so that we go more and 
more fast towards the achievement of our 
socialistic objectives.

Let there be no misunderstanding when 
I say that this should be reconsidered, 
because this remark of mine may again be 
interpreted to mean that these people do 
not want the Industrial Policy Resolu-
tion which emphasises the dominance of 
the public sector undertakings Such an 
interpretation is not correct. That is why 
I want to make it very clear. But 1 want 
a proper relationship to be established, 
because there should not be any atmos-
phere of suspicion and hesitancv in the 
country, and if we want to add to our 
industrial growth, an atmosphere of confi-
dence shall have to be developed and 
generated and that care has also become 
absolutely essential

Here again, 1 would like to bring to the 
notice of this House that if we want to 
have some massive projects to solve the 
problem of unemployment and also to add 
to our production in the country, a natio-
nal approach is also required If 1 am to 
quote the instance of the Ganga*Cauvery 
link, if that massive scheme is to be taken 
up, there is no doubt that thousands of 
crores of rupees will be required, and in 
that case, some States will be sufferers, but 
then as a country we shall have to come 
forward and go ahead with it and say that 
so far as this project is concerned, it does 
not belong to any State but it is a national 
project and we shall stand by it

SHRI NAWAL KISHORE SHARMA. 
Let the Rajasthan Canal be considered as 
a national project.

SHRI MOHAN DHARIA : I am 
coming to that. I am not speaking 
only of the Ganga-Cauvery project. Take, 
for instance, the Rajasthan canal. I perso-
nally feel that if we could accelerate the
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Rajasthan canal project, we could join 
hands with the Rajasthan Government and 
tdl them : ‘Yes, we are prepared to co-ope-
rate with you. If this project is speeded up, 
the land to be brought under cultivation, 
land which is not at all cultivable today, 
shall have to be used for the crops or 
pattern of crops that will be decided by the 
Central Government*. Today wc are short 
of cotton. We imported cotton worth Rs. 
98 crores. I am not entering into details. 
1 am only referring to some other aspects.

AN HON. MEMBER : Include it in 
the plan.

SHRI B. K. DASCHOWDHURY 
(Cooch Behar): Link the Ganga with the 
Brahmaputra

SHRI MOHAN DHARIA : I am not 
making a reference to particular schemes. 
I am only suggesting that if there are some 
schemes which are of national importance, 
let us foiget parochial considerations and 
let us come fotward as a nation to go ahead 
with the exreution of those schemes. If the 
Rajasthan Canal project is to be taken up, 
this is an aspect which we have got to keep 
in mind. The hon. Minister already said 
here yesterday that so far as cotton imports 
are concerned, within three years, with the 
plans we have already undertaken, we shall 
see that we become self-sufficient in the 
production of cotton. If wc want to 
produce long-staple cotton of the Egyptian 
variety, the local climatic conditions 
prevailing in Rajasthan are the same as 
prevail in Egypt and hence the Rajasthan 
area would be ideal for cultivation of such 
long staple variety of cotton. That being 
so, when the canal irrigates the large 
areas of Rajasthan, we shall have to go 
forward in that direction.

Then there are hill areas in the country 
from Himachal Pradesh to UP, Bihar and 
Assam in the eastern sector. Several sur-
veys shall have to be done there. We have 
to see what projects should be taken up to 
tap the natural resources available in those 
areas so that our productivity increases.

SHRI K. S. CHAVDA (Patan) : By 
that time, nylon and terelyne will be much 
cheaper.

SHRI MOHAN DHARIA: My hon. 
friend is impatient. I can assure him that 
when I speak of these schemes, we have not 
forgotten modern science and technology. 
I said in the beginning that so far as this 
aspect is concerned, we are well aware of 

the need to keep pace with it. We do not 
want to lag behind the world. We want to 
create situations in the country whereby 
we can go ahead, ahead, of the world, 
rather than lag behind.

Then there are the Westren Ghats. That 
has to be surveyed. Then we may have a 
marine survey. We have got a coast lino of 
several hundred miles. We must see how 
best to utilise facilities offered by that cir-
cumstance.

But in ail this, we require the coopera-
tion of the House and the country when 
massive schemes are taken up by Govern-
ment, for solving the problems of unem-
ployment. This House and the country 
should come forward as the one man to 
proceed with the execution of these schemes 
as national schemes and not think in terms 
of Maharashtra, Madhya Pradesh and so 
on. I am submitting that the parochial 
consideration should be eschewed in these 
matters.

Coming to backward areas, I entirely 
agree with several suggestions made, parti-
cularly by Prof. Dandavate. He was very 
right in stressing the need to remove infra-
structural imbalances. Without that it 
will not be possible for the backward dis-
tricts to forge ahead taking advantage ofthe 
concessions and facilities offered by Govern-
ment. The necessary infra-stucture will 
have to be created and in that respect, 
some more assistance is called for.

Here 1 would like to submit that the 
House should not be under the impression 
that nothing is done by Government, In 
Vol. I of the Mid-Terms Appraisal, we
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have given a list of the districts recognised 
as backward districts entitled to financial 
concessions and also districts entitled to 
10 per cent subsidy, Here also the role of 
the Members of Parliament becomes very 
important. In regard to the districts which 
we have declared to be backward districts, 
or such districts as we have declared tobe 
backward districts which are entitled to 
have 10 percent subsidy for alt investment,
I have been insisting on several of my 
friends that in there own districts they 
should try to persuade some small-scale 
Industrialists or entrepreneurs to go and 
make investments. For investment ofRs. 
10 lakhs Rs. 1 lakh straightway comes from 
the,Central Government. It is really a 
very novel scheme, and in that direction 
tbe efforts shall have to be made and rhe 
local infrastructure shall have to be raised 
through the state Government and thus the 
facilities shall have to be made available. 
Here also it is a matter of greater co-opera-
tion.

SHRI SHASHI BHUSHAN: Speak 
about socialist education.

SHRI MOHAN DHARIA : I cannot 
touch on all the points I am highlighting 
some of the points.

MR. DEPUTY-SPEAKER : Also give 
your mid-term appraisal of the present 
Plan.

SHRI JYOTIRMOY BOSU: I thank 
you very much. Sir. He was taking us for 
a ride.

SHRI MOHAN DHARIA : We have 
already presented the report on the mid-
term appraisal.

MR. DEPUTY-SPEAKER : That is 
correct point. What are the targets you 
have achieved and what are the short com* 
mgs and how do you intend to overcome 
them? You may say something about 
them, instead of general things.

him.

SHRI JYOTIRMOY BOSU : You 
have put him into difficulties.

SHRI MOHAN DHARTA : No, no. 
1 am not at all in difficulties. So far as the 
mid-term appraisal is concerned, we have 
given an exhaustive report, and we have 
mentioned the shortfalls very clearly in the 
report itself. The very report and the 
annual Plan, in case it is referred to, refer 
to all these problems, and felt that I should 
bring to the notice of this House what a<e 
the striking features and what are our 
difficulties. I am raising these issues 
1 felt that these are the issues that may 
come in our way when we want to take up 
several schemes in the years to come.

Coming to the problem of the rise in 
prices, it is indeed a matter of great worry 
for us. Until and unless we produce 
enough to fulfil the requirements of society, 
particularly the essential commodities in 
the country, it will not be possible for us to 
bring down the prices and also to see that 
the people at large get at least the 
essentials at reasonable prices. Here, 
several suggestions are made including the 
taking over of wholesale trade, massive 
production of essential commodities, 
proper distribution system, taking over 
the consumer industries as wa« suggested 
by Hr. Kapur, and so on. T can only say 
to the House that we have engaged 
ourselves very seriously in our studies and 
we are contemplating some steps whereby 
it will be possible for us at least to see 
that the minimum requirements of society 
are made available to them and that too 
at reasonable rates.

There is one more aspect to which I 
would like to draw the attention of this 
House.

SHRI NAWAL KISHORE SHARMA : 
About the studies on curbing the high 
prices and the ways you have suggested,
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M l  toov  I* wtow fciib* you tatted to 
complete tliose atutftdf V * 11 '

SHRI, INDRAJIT QUjPTA (Alipore) 
Studies are lifelong.

SHRI JYOTIRMOY BOSU : Jutt 
before the 1976 elections.

»

SHRI MOHAN DHARIA: It is true 
that these studies are a continuous process, 
but we do not want the people to suffer 
continuously* That is not our intention. 
We have already taken up the studies for 
the formulation of the Fifth Plan, wbat 
should be the projects that should be 
taken up by the Government during the 
Fifth Plan, and in the meantime when I 
say that we shall be taking up several 
projects, that does not mean that items 
lifce sugar will not be considered by the 
Government. Jn such matters the 
Government is always serious and 
contemplating action in this matter also.
I am speaking of the essential requirements 
of the society* and if they are to be 
produced in a massive way, we cannot 
leave it only in the hands of the private 
sector. What can be done in the public 
sector, that is what we are thinking about. 
It will not be long. We are well aware 
of the commitments made to the people, 
tad when 1 am saying this to the House, 
it it not just to dodge this House but to 
sty very firmly that it is the determination 
of the Government, and we shall 
see that we proceed according to our 
determination.

SHRI VASANTRAO PURUSHOTTAM 
SATHE (Akola) ! In view of the rising 
prices of sugar, are you thinking of 
bringing sugar under control ?

SHRI S* M, BANERJEE : When we 
are discussing tbe Fourth Platt, he is 
talking M the Fifth Wan. The <3ovem- 
tneffl of India always givet m a trailer at 
the'Fift&PMtn.' We want 4* tee the real 
picture of the Fourth Flan. "

SHRI MOHAN DHARIA *T!i«ettbJect 
sat sugar is handled, by $ e  Minister pf 
Agriculture* ! cannot say what action J§ 
being taken by that Ministry.

SHRI NAWAL KISHORE SHARMA : 
You sajid you were making certain jrtudies 

regarding rising prices. I asked a ques-
tion regarding that, and ydnr answer is npt 
specific. You have only said thaVyou are 
increasing production of sugar in the public 
sector and also in the private sector. The 
essential question is that unless you are 
prepared to control the distribution-..

SHRI MOHAN DHARIA : I am not 
yielding. The subject is handled by other 
hon. Ministers, and I would not fike t6 en-
croach on their rights. It will not be fair 
also. •

SHRI NAWAL KISHORE SHARMA: 
It is the subject of planning. Your plant 
are certainly going to fail. For that pur* 
pose you have to take into consideration a .

MR. DEPUTY-SPEAKER: You can 
ask a question, not make a speech.

SHRI MOHAN DHARIA: The policy 
of the Government is very clear, that the 
essential needs of society shouldrbe met»aftd 
if there is a lot of profiteering such industry 
or such production should be taken over by 
the Govenment. That is the policy of tbe 
Government. I can only say regarding the 
policy, but I cannot say what it being done 
by the Ministry of Agriculture*

Coming to the last point, I feel that In 
this country we, have accepted a C M  
challenge. We wqnt to have socialism 
through the democratic procest, and tf we 
do not achieve these objectivesthrough the 
democratic process, it fs a danger to tbe 
democratic process and the parlianientefy 

, institution. Therefore, it it for us to 
mobilise at) our resources, material ,«• 
sources and alio manpower. *nd 4o 
channelise them so that we go ahead Iq 
implementing tbe various programme and 
.achievingQW social objectives* We fawe 
brought forward tbit Mid*term M ffffp 1
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|wjttl*iat take up rate of growth. 
Government have a4»Hted there *  4®**** 
ration in the rate of *tw*h and it ie wafly
* matter of reriout concern. The actual 
rate of growth for 1969*70 was 3’3 per cent. 
In 1970*7! it «*me down to 4* percent. 
It it not going k> Midi to original level 
even fat 1971-73. Why hat thit happened 
mid what action bat not been taken by the 
Government to tide over the shortcoming t 
That hat not been mentioned by the 
Minister in hit apeech

15 hrs

The rate of growth has declined year by 
year. That could happen only when there 
it oo foil utilisation of your resources and 
installed capacity. Even the level of invest-
ment hat remained low. The scheme* aw 
not properly implemented and 
the manpower and resources ate 
kept idle. Even by the end of 1972-73 we 
will not reach the growth rate of the pre-
vious year, namely, 4*8 per cent. Govern-
ment have already admitted that this is the 
situation, which is a -  a good picture. 
This can be improve only by drastic 
changes in your polfa . Without basic 
changes in policies yot II not be able to 
achieve a speedy grow.... Therefore It is 
essential that right just now you should 

up your mind to change the polhslet 
basically and you thould start functioning 
la *ych a way that you can achieve the 
targeted growth rate.

I have said on the 26th of November 
last year that thia government have faded 
to hold the price Hne. The price line 
it going iky high and yon have totally 
(tilled to hold It. Without a proper growth 
rate, without a proper level of investment, 
without opening new avenues of employ-
ment you wifi not be able to hold the price 
Hoc* After the announcement of the
budget ptopoeals of tbit year the pt feet of 
almost every commodity has gone up, be
It wgtivJoMifte* If you
want to maintain the preamt standard of
m b * *  tbe people*
m  pitoet «r m m m

up. When the pricet rite, the reat income It 
eroded and people get poorer. Even In thi 
Mid-terro Appraital of tbe Fourth Mm It 
it mentioned that the commonraan it | e ^  
tog poorer becauee of the rile In pricet. 
Oovernment thould take drastic action 
without any further delay to bold the price 
line. Ifneceetaty, let them appoint a 
committee to go into it. How are they 
going to hold the price line 7 I mutt 
again say that Shri Dharia* the hon. 
Minister, hat not enlightened the Houta 
about it.

In the first year of the Plan the index 
rose by 3*7 percent, in fbetecottd year by
5.5 per cent and in thefirtt half of the year 
1971-72 It rose by 3.5 per cent again. That 
is, over and above the rise In the prevkmt 
year, it rose by 3-5 per cent. At 
admitted in the Mid-term Appraital by the 
Government* tbe money tuppiy increased 
by 10.5 per cent in 1969-70 and by 12 per 
cent in 1970*71. This hat created the 
inflationary effect on the general economy. 
If you supply more mony, what will 
happen? There will be inflation* Why 
are you compelled to tuppiy more money? 
It is because you have failed to Cheek the 
parallel economy of tbe black market 
That it one of tbe reasons why you have 
to supply from year to year thit big 
amount of money to the tune of 12 per 
cent.

So, this inflationary trend and the 
over-deficit financing have created this 
situation. Therefore, the Government 
thould work on all front*. Regarding 
deficit financing they thould make up tW r 
mind for how long they want to continue 
thia. It It not a reasonable <MMt 
financing thit year alto.

Regarding production, youa» pet** 
tiy right la laying that thiteonntry cannot 
afford to lose any sort of production 
if you want to have move production, ye* 
thould alto consider the other tftvftfeftR 
Minted to production or the 
procesttt. You mutt give the proper
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&afef*the worker*. Voti oiost give 
adequate machineryIbr the r«dres*al ofthe 
grievances of tbe workers. Von should 
•foe give public assistance to the werker 

flection* and the unemployed. If yon 
fckeafl these sections simultaneously, you 
wlU be abftpto tide over the difficulties, 
•pectally the misery created by high prices.

The general condition, economical and 
social, of the common man is very miser-
able. He Is unable to pass his days 
ptacefully. Ho has been on his toes
«»ce long. Millions of people are living 

«oa sub-human standard today. This is the 
net outcome of the Fourth Five*Yerr Plan 
and this is the mid-term appraisal of the 
Plan. Therefore, the main objective, to 
give a better Life to the people, has comp-
letely failed and Government should take 
serious Jtate of this situation.

Now I come to the problem of unemp-
loyment. The defective planning of the 
CovenMtefit is the principal reason for 
unemiflojfthem in this Country. According 
to Hi* live* register ofthe employment 
tttcbaftges, the number of graduate and 
p&t-graduafe applicants was 93,000 in 
the year 1966 and on 10th June, 1971 it 
UsKl gone up to 333,000; engineers from
4,000 m 1966 had gone upto 16,000 on 30th 
June, 1971; dlploma-holders — from 

J*,000 In 1966 to 4&»000 on 13th June, 1971, 
forfaerf-ftotn 70,000 in 1966 to 268000 on 
j30lh JttDe, 1971, under-graduates-from 
*2400 ifi 1966 to 529,000 on 30th June, 
***1. *

s.*' > » *
This is the alarming situation prevailing 

in the country that both educated and un- 
$ iuqtfeji f ^employed youth are frust - 
.i$tetL, Th*y have no Nth in this big tall

 ̂ You kindly oped new avenues for
deployment, five them proper 

^p tyopeat and -solve their difficulties, 
^  W  talking foo much about the jpuog

* «  tew  tbe tUht
<o *«* . Bat U»l, Oemnanmt tn i
failed to give work to those Who Wafet
work. i am not in the hafcit 0f critfci*

*«fog the Government for the sake of 
frftfofato only. This it a very seriotis situ* 
ation so fur as unemployment h  concerned, 
to far as rising prices are conccrded and so 
far as the basic needs of the people, like 
housing, etc. are concerned. How do 
the people live ? You very well know that 
millions of people live in sub-standard 
conditions. They are living where human* 
beings are not supposed to dwell. This 
»s the position. In a tingle room, a 
family of 5 to 8 members live They 
have no other facilities. This is the 
situation. The Government should ba-
sically change that policy and implement 
a proper programme without any further 
shortcomings and delay

DR V K. R. VARADARAJA RAO 
(Bellary) j Mr. Deputy-Speaker, Sir, I 
should like to begin by expressing my 
very warm appreciation of the documents 
produced by the Government, the Econo-
mic Survey and the Mid-term Plan Apprai-
sal. I think, these two documents have 
given in a very frank and forthright fash-
ion the condition of economy, the problems 
it has faced and the problems that still re-
main to be solved.

I am a little afraid that the speeches 
made from the Treasury Benches on the 
Mid-term Appraisal have not been quite 
integrally linked with the points that have 
been made by the two very frank and vofr 
obcjective official documents on the subject, 
ftut at the same time, I would Jike to say 
some rather pleasant things about whatfeas 
happened to tbe economy.

1 should like to say that our economy 
has shown resilianoe which is fa great con • 
fast to what it showed in 196$. in mmy 
ways, the situation is analogous of what 
happened in 1965 and Im> Sat there-

_  t „  , Stilt* i««ntlr*?ydiflfer*nt mainly because
of of the ewnomy; and, if I

them due justice. • '  HaxjettfW
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of the policies and the green revolution 
which were really inaugurated by the Plann-
ing Minister when he was the Minister for 
Food and Agriculture. The food produc-
tion and the large food-stocks that we have 
laid have really helped our economy and 
have helped us to face the war, to face the 
Bangladesh situation and also to prevent 
the prices from rising as otherwise they 
would have risen.

Then, I would like to congratulate the 
Government, about one thing and 1 must 
qualify it beause, 1 think, the speech of my 
very dear friend, the Minister of State for 
Planning, was a little bit on a romantic 
side. I congratulate the Government on a 
new note of realism in economic thinking 
whicn has been shown, 1 believe, in the 
speech which was made by the Prime 
Minister when she replied to the debate on 
the President’s Address and the speech 
which was made by the Planning Minister 
when he opened the debate yesterday.

I would also like to congratulate the 
Government and the Planning Commi-
ssion on approaching the whole subject of 
planning now in a rather systematic manner 
by making macro studies, by realising that 
these are problems that cannot be solved 
merely by enunciation of general principles 
or by giving out large sentiments of hope 
but that they have got to be studied in 
detail, problems have to be unravelled and 
identified, before you can find out what can 
be done about them. All this is a matter 
for congratulation. Even though I am not 
a professional politician, from whatever 1 
have been told by the people whom 1 have 
talked to, there is an air of confidence in 
the country. People feel, as they never 
feU before, that something is going to be 
done. That confidence is there. That it-
self is a tremendous support for whatever 
we want to do in the next four years.

1 would like to say that, as far as the 
Fourth Plan from now on, from 1972-73 
onwards, is concerned, the country is app-
roaching the economic problems from a 
position of Strength - I will rot say, mate-

rial strength, but from a position of men-
tal and psychological strength. Therefore, 
I have great hopes. In fact, I think, I have 
more hope about the possibility of some-
thing really happening in the Indian econo-
my now than I had for many years in the 
recent past. So much for all the nice 
things that 1 want to say on the subject of 
mid-term appraisal and the Planning 
Commission.

THE MINISTER OF PLANNING 
AND MINISTER OF DEPARTMENT OF 
SCIENCE AND TECHNOLOGY (SHRI 
C. SUBKAMAN1AM): We are interested 
in the other things.

DR. V.K.R. VARADARAJA RAO: 1•
am glad. 1 thought, even though sugar 
has become expensive, it is a good thing to 
coat the pill a little so that what follows 
would not be as unwelcome as it otherwise 
might have been.

SHRI MOHAN DHARIA : It will be 
welcome.

DR. V. K. R. VARADARAJA RAO : 
I am really surprised that both the spee-
ches made by the hon. Minister were very 
optimistic, I was, unfortunately, not here 
to listen to the hon. Minister’s speech, but 
1 have read it. There is no question about 
the balanced and persuasive character of 
the speech. And the speech of my friend 
Shri Dharia was extremely persuasive, so 
persuasive that tomorrow people will be 
hailing the birth of the Ganges-Cauvery 
link, if 1 may say so in digression. I hope 
he has not given a slogan to the opposition 
I doubt very much—and I say this with a 
full sense of responsibility—whether, even 
by the next elections, anything really con-
crete would have been done to link the 
Ganga with the Cauvery. It is an enor-
mous problem started by Arthur Cotton 
many many years ago . .  . (Interruption)

AN HON. MEMBER : Only investiya- 
fions.

DR. V. K. R. VARADARAJA RAO *
One expects the Government, when investi-
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[Dr. V. K* R. V. Rao] 
gatioT»s are going on. not to talk so much 
about it. They should say, ‘we are trying 
to find out*. But look at the kind of imp* 
ression which has been created and all 
cheers coming from various sections of the 
Ht>use. 1 do not think that it is coming, 
and if it does not come, then the effcct is 
going to be very much worse than if you 
had not s&id what you have said in the 
House today. That is what 1 meant by 
saying, 4a lit lie romantic'.

The main problems on which we expect 
some real light—and 1 am hoping that the 
Minister will throw some light when he 
replies to the debate— aie the problem!, 
thrown out by the mid-term appraisal- the 
industrial deceleration from 11 percent to 
9 per Dent, 8 per cent, 6 per cent, 4 per cent 
and 2 per cent. Everybody knows that, 
while you must go all out for increasing 
agricultural production, the vast problem 
of Unemployment in this country »s not 
going to be solved merely by agricultural 
production. Everywhere in the world, 
industrialisation has been known to be an 
essential remedy for solving the problem of 
mass unemployment. And what has 
happened here ? What is the Government's 
policy ? I know that something is being 
done. The Plan outlay has been raised. 
1 am glad that aomething is going to be 
done. The concrete figures that 1 got from 
the Minister's statement were these : one 
million tonnes of steel this year- that is 
something great which we can look at, 
4$ lakhs of tonnes of fertilisers extra this 
yew, and within three years one million 
bales of cotton and one million tonnes of 
oilseeds. These were the four concrete 
things that were mentioned in the speech. 
Otherwise* what are we going to do for 
industrial development? How are we 
going to bring it up ?

Another thing which is very important 
and on which nothing has been said, if 1 
may say so, even from the other side of 
the House, is the low rale of savings. The 
cardinal- 1  would not say ‘vice*; that is

not the correct expression—the cardinal 
weakness of the Indian economy, the ibajor 
basic reason why we are not going as fast 
as we should, is the very low rate of 
savings, 8. 9 or 10 per cent. What are 
we doing about it ? What is tbe 
Planning Commission doing about it ? 
What are the instruments, what are 
the devices and what are the strategies to 
lift up the savings to a level which will be 
consonant with the high rate of economic 
growth, 15 or 16 or 17 or 18perccnt? I 
don’t know.

I don’t want to speak :oo much on the 
question of holding the price line. 1 know 
you arc sometimes too touchy about the 
price line. Maybe in a developing 
economy. ] per cent or 2 per cent price 
rise may not be much. But how are you 
going to hold the price line ? And what 
will happen in case something goes wrong 
with the seasons ? Then, what is youi 
policy with regard to holding the price 
line ? Are you going to have the policy of 
taking over the whole sale trade ? Are 
you going to have a net work of fair price 
shops all over the country ? Are you going 
to make the basic necessities available at 
controlled prices to the entire population 
who need it ? What exactly have you got 
in mind for the purpose of holding the 
price line ?

Even not much has been said about the 
fall in material targets. The Minister 
said that we are going to fulfil the financial 
targets of the Plan, that we will be spending 
Rs. 16,000 or Rs. 15,000 crores at the end 
of the five years of the Plan. But, he 
knows very well that Rs. 15,000 or Rs.
16.000 crores is not the Rs. 15,000 or Rs.
16.000 crores which was in the mind of the 
Planning Commission when they framed 
the report in 1969, and the Mid-term 
Appraisal points out how materially the 
target are falling. 1 think the House is 
entitled to get from the Planning Commi-
ssion a material picture, not merely a 
financial picture* We arc happy about the 
financial fulfillments of the targets for years
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and years, but a material picture of what 
exactly is going to happen by the end of 
the Fourth Five Year Plan in terms of 
physical targets and physical achievements 
and what we expect for subsequent Plans is 
essential. I have a feeling that 
though the Minister has claimed, and to 
some extent his claim is justified, 72*73 
Plan tries to do something about it. For 
example, I like very much the targets for 
cotton, oikseeds, pulses, etc, etc. But 
what arc they going to do about stee1, 
about fertilisers,-about social services ?

An attempt has been made to rectify 
some of the defects which have come to 
light as a result of tin* Mid-term Appraisal 
but thcv have not dealt with the problems 
themselves I think, to a Urvie extent, the 
annual Plan, if I may say so, including the 
Ministers speech, is a statement of inten* 
tions, very much remforced by the specch 
of Mr. Dharia. It is a statement of 
intentions very good intentions—a state-
ment of inten'iont. that preparations are 
being made to see that these intentions are 
some day going to be fulfilled.

SHRI C. SUBRAM AN I AM : The 
Annual Plan is not an intention, it is a fact.

DR. V K.R. VARADARAJA RAO: Well, 
I know, the Annual Plan is a fact. Perhaps, 
next year, when we discuss the performance 
ofthe Annual Plan, you will know how 
much the Plan outlay has actually been 
increased, whether it has been increased by 
Rs. 800 or Rs. 900 crores or less and how 
much employment has been increased and 
how much production has been increased. 
After all, the year is not so long. T have 
the feeling, even the 1972-73 Plan...

SHRI C. SUBRAM AN] AM : That is 
different. But to sav that it is merely an 
intention is wrong, because the Annual 
Plan is a fact.

DR. V. K. R. VARADARAJA RAO: 
1 find it very embarrassing to reply to the 
Planning Minister because he is a very able 
person. But he only gave us the Annual

Plan yesterday at about lunch time. The 
real discussion has been about the Mid*term 
Plan Appraisal, and the main remarks we 
are making are all about the Mid-term 
Plan Appraisal. The Annual Plan came in 
only to indicate what is the effect of the 
Mid-term Appraisal on the thinking of the 
Planning Commission. And I have already 
said to that much extent, to the extent I 
have already mentioned, that something 
has been done. But on the major things,
' iz., on the rate of savings, on the mobilisa-
tion of real resources, what have you to 
s»jy9 For example, i would like to 
suggest that there has been some reorienta-
tion The Minister has claimed in his 
speech that thvre has been re*onemation>of 
the Plan. All right, there has been some 
re-uricntation. 1 will not dispute that. 
1 would suggest that the re*ortentation 
Will be moro complete if the following 
questions are answered:

Firstly, how the national income target 
has been broken into individual sectoral 
targets by classes ? This is the only 
country in the world which is a socialist 
country where targets are in terms of 
national income. I would like to know 
what is the target for the income of 
Government servants. What is the target 
of income of industrial workers ? What is 
the target of income for agricultural 
workers ? What is the target of income for 
the Backward Classes and tribes and 
Scheduled Castes 7 I think the society has 
to be divided into classes and the targets 
have to be broken down into targets for 
income for the classes and the minimum 
for the national as a whole. Long time 
ago we have abandoned the concept of a 
per capita ir\come as a kind of indicator of 
grow th . If there is going to be a real 
re-oricniation, I hope the Fifth Plan will 
give us targets in terms of classes. It 
should be in terms regions, in terms of 
minimum to them, and not the overall 
global figure of the per capita income.

The next question to which I would 
like attention to bo paid by the Planning
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Commission in the Fifth Five-year Plan, In 
regard to which the hon. Minister is 
wanting suggestions, is in regard to the 
mobilisation of resources. 1 want to ask: 
Has the mobilisation of resources been 
examined from the point of view of its not 
having advene effect either on the price- 
level or on saving or on investment? 1 
venture to make one suggestion regarding 
the way we have been mobilising our 
resources. Figures are very good, saying, 
here we have Rs. 3*000 crores. Central 
Government has exceeded the targets, and 
so cm and so forth. But, 1 think, it is 
high time that somebody examines the 
mobilisation of resources with a view to 
find out as to what its effect is, what is the 
effect of the technique of'mobilisation on 
prices. Let us ask : What is its effect on 
production ? What is its effect on invest-
ment f What is its effect on savings ? 
Because, Sir, a time has come when if we 
don't do it, we may find ourselves caught 
up by what we are doing ourselves. 
Financial mobilisation might well become 
an illusion. 1 don’t say it is, but it may 
become. The Fifth Plan, if it is to be 
re-oriented, should examine this question 
very thoroughly. It is like patting the 
Central Government on the back when 
they say, they have raised Rs. 2,500 crores, 
reached the target 2 years before the end of 
the plan, and all that. But, in what way ? 
What Is its effect on the investment, prices 
and so on and so forth ?

Then again, Sir, how are they going to 
reorientate the institutional and organisa-
tional structure of the economy ? This is 
very important. This is very important 
for social justice, for economic growth, for 
socialistic society. It is not merely a 
question of saying, for agriculture so much, 
for something else so much and so on. 
But, over and above that, the question is 
this. Have we got any actual, implemen- 
taWe proposals for reorganising institu-
tional and organisational structure of our 
economy with a view to. number one, 
elimination of black money ? I don’t want

to elaborate on that. This requites 
institutional change, a structural change. 
If they take away black money tomorrow 
by demonetisation, well, I doubt whether 
you can succeed because it will come in* 
another way like Ravana’s head. The 
important thing is to kill Ravana and not 
wily to cut off one head, because it will 
keep on coming again. Therefore, what is 
the structural change contemplated, in order 
to remove the problem of black money ? 
That is point number one.

The next question is this. What are 
we going to do to give land for self-cultiva-
tion to marginal owners and landless 
labourers ? We talk so much of land re-
forms. 1 he hon. Minister made a very 
good speech some da>s ago. He said, he 
does not see why there should be a hold-
ing of more than four hectares. He said 
in Japan they are able to do it. Why 
should we have more than that, he asked. 
He said 40 million acres should be 
available for purposes of re-distribution 
under land reforms. If that had become 
available, we would have gone a very very 
long way in establishing in this country 
both a socialist Society as well as dealing 
with the problem of rural unemployment.

Therefore, the question now is : What 
is the structural change that will bring 
about land for self-cultivation to the land-
less and marginal farmers ?

The third thing is economy in public 
and private expenditure in terms of, what 
I say, functionalism rather than display or 
routine. In terms of functionalism, have 
they found out, for instance, is a certain 
carpet necessary for officer's rooms, is a 
certain type of large room necessary, is a 
certain type of table necessary etc. ? 1 am 
talking about the non- functiona I expendi-
ture in our economy, because ! have no 
doubt in my mind about this. From my 
long experience of our economy, I have no 
doubt that this non-functional expenditure 
is certainly one of the foremost hydra-
headed monnster in this country, taking
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SH U C . SUBRAlIANlAMt The hon. 
Member may ignore tbe interruption.

M.R* DEPUTT-SPEAKER : He may 
%SM9«e It.

OR.VJC.R. VARADARAJA RAO : I 
should have thought that such senior Mem- 
beri Uk« my hon. friend would have 
known it. As to what I did and what 1 
did not do as a member ofthe Planning 
Commission, I can tell my hon. friend 
about it in private, not in tbe House.

MR. DBPUTY-SPBAKER: That 11 
not relevant.

OR. V.K.R. VARADARAJA RAO : I 
Wta saying that all thia could be done only 
if the proper lead was given by tbe elite, 
in terms of life and conduct, life and con* 
duct, not speeches, not slogans, not posi-
tions hi legislative attitudes, but in terms 
of life and conduct rather than merely in 
terms of technical improvement and finan-
cial

I know that something is now being 
done to improve the technical efficiency of 
planning in India. I have no doubt in my 
mind about it. That is a good thing and a 
fine thing. But financial manipulation is 
also going on* and that is not a good thing 
and that is not •  fine thing. But these two 
things are not going to solve the problem. 
The problems can be solved only if the 
proper lead is given in terms of life and 
behaviour on tbe part of the elite. What 
is needed is a restoration ofthe Gandhian 
outlook, not the Gandhian methods, not 
the Gandhian industry, but the Gandhian 
outlook, the avoidance of disparities 
between the top and the bottom, the ban* 
ning of conspicuous consumption, effective 
ceilings on incomes and expenditure, and 
willingness to share poverty if necessary,
ifeft# #g4 nt— mtfti* Wait nrftlltw.

ness to share a  certain meMtytye of jpovyty 
for a  generation and the giving of teeth *ad 
strength to the forces social and 
notnlc change.

As the Prime Minister pointed oat. the 
employed have a responsibility to Die un-
employed. but I shall add, the propertied 
to the propcrtyless, the educated to the no* 
educated, the advanced regions to the back-
ward regions and the top three deciles of 
the population to the bottom three deciles 
of the population. We want targets in 
terms of employment; rise in the level of 
living of the poor or the bottom three deci-
les of the population and a production 
sufficient to fulfil these targets, radical 
socuil attitudes and technical efficiency In 
economic operations are the need ofthe 
hour.

Perhaps, we are trying to reach one ot 
the two, but not the other. Unless we have 
both, we are not going to succeed. And 
Government alone cannot solve the pro* 
blem of Gartbi Hataa. The people have 
to co-oprate in positive way and not just 
by voting in elections. This needs Gan-
dhian standards of consumption and moti-
vation at the top. And I suggest that this 
is a field where both attention and action 
are reduired, and 1 hope the Planning Mini-
ster will reveal Government’s thinking and 
policy on this subject when he replies to 
the debate

PROF. MADHU DANDAVATE 
(Rajapur) * Was the Professor referring to 
Indira Gandhi or Mahatma Gandhi?

D R .V .K .R . VARADARAJA RAO t 
Of course, to Mahatma Gandhi.

PROF. S. L. SAKSENA (Maharajgaoj) 
The Mid-Term Appraital of the Fourth 
Plan is an illuminating document I was 
glad to hear the speech of the hon. Minister 
which was a  brilliant one* There are cer-
tain achievements to hit credit. Be said 
that the ales of the flan has iocreased. But 
after devaluation, 1 do not know how ft* 
it is •  real ta rn s *  I also *Mcowe the
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ban On overdrafts because it was not M r 
that disciplinary steps were not taken «ge< 
inst those States whfcb took overdrafts and 
those Swot which did take overdraft! 
benefited*

I am very happy that they have (topped 
imports of subsidised foodgralns which 
was very baneful to our agriculture. But 
cotton in\port consume* about K iM  crores 
of our foreign exchange. Then there is 
import of oilseeds also. We can produce 
these commodities and their import should 
stop* Then we import steel, fertilisers and 
non-ferrous metals, petroleum products. 
All these are a drain on our economy.

! do feel that we could improve our 
position In regard to agricultural produce 
by better planning end better irrigation, 
but we have not given attention to it We 
can easily inciease our production in these 
spheres if we go out for it.

As regards steel, what is very disappoin-
ting is that though we have giant steel 
plants, we have to import steel. The esse-
nce of a socialist economy is that we must 
have surpluses from our national projects. 
But it is a very depressing picture that is 
presented by these big projects as we are 
losing in all of them. ! hope the Planning 
Minister will appoint an action committee 
to look into this and the committee will 
see to it that the investments in these steel 
plants give their return and these plants 
really show surpluses and not deficits*

I am very happy that attention is now 
to be given to education, health, water 
supply, bousing and so on. But the amount 
provided for education is too small. The 
sum of Rs. 125 crores provided it a paltry 
sum. Under our Constitution, we are 
committed to providing free and compul-
sory education upto the age of 14 years 
within ten yeart from tbe commencement 
of the Constitution, that it by I960. We 
are flow in 1972* 1 think tbit It one thing 
to which the highest priority attention 
should be gtam, If we open at many 
schools as possible tor this purpose, we not

only provide education to tbe young boys 
and girls but ab so lv e  the ptobtem of odu< 
oated u n e n ^ s m n t  h  tom* iatent. I  
hope special efforts wffl1»  made M i  
thit end and more money tftil be aflotted 
for this purpose.

As regards health and family planning, 
there are some defects in the programme. 
In my district of Gorakhpur, them was a 
camp held recently for one month. Por-
ing the course of sterilisation operations* 
13 persons died. I can assert confidently 
that at least 75 per cent of the people who 
were sterilised were above 60 years of age, 
and work of the administration in the en-
tire district was stopped, and every Govern-
ment employee from Patwari, Lekhpai, 
Registrar, Kanungos, and TehsUdart to tfee 
S.D.O.s all were busy hunting people for 
the sterilisation operations on point of 
severe punishments or hope of promotion. 
All work of the administration wat stop* 
ped during the month. No other work 
was being done. The result was that peo-
ple were forced to undergo sterilisation 
operations. {Interruption) Is it good? It 
makes the people detest family planning, 
and more people will not come forward 
hereafter for sterilisation. What it done 
now is, they are given baits, Rs. 20 or 
Rs. 30 for each sterilisation. It that what 
you want? I think those who want to get 
sterilised should come voluntarily. In feet 
1 think that you should not use the whole 
government machinery in order to promote 
family planning. There is a separate 
department for it. They thould do it. 
Why thould tbe district magistrate, tbe 
SDMs, the tehsildars spend all their time 
during a whole month, in thit work? No 
other work was done in the tehsiit or in the 
districts during that month. Naturally, 
there were tome cases of death, because 
they wanted the people to get themselves 
sterilised, not caring for their state of 
health or proper nutrition, proper medical 
treatment, proper provision for after-care 
and all that. What it the remit! The 
result bat been that there has been a v*y 
big JtifaBck for family planning la the d*s-
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problem* Oth«wite, you «r« going to 
ndd to the already fcig* number of unemp-
loyed* new cron every year.

For the last two yean, in my const itu* 
ervcy, every boy who comes out of th* school 
after passing metric, docs not want to work 
oa land hut wants some job as a chaprasi 
or LDC or something, because in your edu-
cational institutions you have not taught 
them to respect setf-labour and doing work 
with their own hands. The result is, they 
all want white-collared jobs. Therefore, 
the Planning Commission should change 
its approach and persuade the State 
Governments to draw up a plan which can 
give the young generations a new source of 
employment through self-reliance, so that 
when they come out of »their schools and 
colleges, they can open some small work* 
shop or take up other professions on their 
own rather than seek Government employ-
ment. Otherwise, on your own you cannot 
provide employment to at! the new young 
men who are coming out of the schools and 
colleges every year and to thos»e who are 
already unemployed.

gO per cent of our population tn India 
id)*?* on land, With every passing genera-
tion, land holding is getting smaller. 60 to 
70 per cent of them have less than 5 or 6 
acres. If there are 4 sons, in the next gene-
ration, each son gets just 1} acres. The 
Planning Commission has so far uot 
suggested any legislation to prevent it A 
holding of l i  acres puts you on starvation 
level* The Planning Commission should 
persuade the State Go\crnrncms to pass 
legislation to prevent fragmentation of land 
holdings below an economic umi. Thuse 
who are taken out from agriculture should 
be given some financial help to start small 
units.

It was amused to >cad a small note by 
one of the Planning Commission member* 
saying that the yield in the agricultural 
sccior is upto fts. 6000 an acre. I do not 
know wftethfcr he ever farmed gny land. I 
can bring thousands of people to the

Pfenning Commfcsion who are willing p  
hand over their tend for half of what 
suggested by that member of the Manning 
Commission. This is not the way planning 
is done. I Wish the Planning Commission 
starts a farm, calculates the cost of farming 
and then formulates the plan

I  would also request the Planning 
Commission to persuade the government to 
see that the agricultural sector is given a 
lair deal. The levy which has been impos-
ed on fertilizer is going to injure the small 
farmer and not the big farmer, instead of 
a levcy, the Planning Commission should, 
on the contrary, try to persuade the govern-
ment to give subsidy, so Jar as fertiliser 
meant tor small farmers who own five acres 

or less is concerned.

SHRI PRIYA RANJAN DASS MUNsI 
(Calcutta South) : Sir, when I rise to speak 
on this occasion on the importance of plan-
ed economy and the issue* related to the 
Mid-term Appraisal of the Fourth Plan,
( do not like to go into details because the 
time is too short. 1 he suggestions and pro-
posals of the Mid term Apptatsal on the 
Fourth Plan and the speech delivered yes-
terday by the hon Minister or Planning, 
Shri C. Subramaniam, wh>U» moving the 
motion highlighted some of the specific 
problems and our achievements also. 
Today I heard the speech of our Minister 
of State for Planning, Shri Mohan Ghana. 
Though I am not frustrated to hear hit 
speech, 1 must s<i> that 1 am unhappy 
because planning is such .in important 
thing and the Minister in charge of Plann* 
mg is also a very important man. So, apart 
from referring to the emotional concept of 
planning, he should come to the realistic 
value <>1 planning and the achievements so 
far.

The Minister expressed an opinion on the 
socialist form of society and he promised 
a fair deal to the working class and the poor 
peasantry. 1 do not understand why only 
ten per cent of the means of production ate 
under the control of *ovema$ut, under 
the control of the public $tctvr, and the
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rejt it outside the control ©f the government.
I want the Minister to **» Hcww.
and tte  Planning M&iiatry particularly 
should satisfy tlie people of the country as 
to what are the specific steps wfiich they 
propose to take to cure the disease, by what 
time and in what rnpect,

1 have gone through the report io detail. 
It only clarifies the problem—these are the 
problems which we have to face. Today 
the people Are not interested in knowing 
what are the problems or what are the 
difficulties. They want quick action and 
quick results. Whenever the question of 
planning is discussed, be it on the floor of 
the House or in a seminar, I have always 
noticed that the intellectuals try to confuse 
the nation or the people with more pro-
blems. They try to highlight the problems 
rather than their solutions.

To give one example, there are many 
problems all over the country, in different 
States, like health, education, irrigation etc. 
f he Planning Commission has to specify 
the items which should be given priority. 
It k a mattei of regret that even today the 
PlanningCommissioi has not identified 
which matter should be given first priority 
and which sccond priority To give a con-
crete example, Bihar and Bengal require 
irrigation immediately. The State of U P. 
also requires this but they also require 
immediate expansion of industries in 
different 2 »nes. The Planning Commission's 
suggestion to the State Chief Ministers' 
Conference is just to collect reports and 
basing on those reports to design some mo-
del which wou'd be assigned a* the task* Hut 
not even till today has it been decided as to 
which State should be given which specific 
task tor a particular year, month of time. 
If we could do so and concentrate our 
whole energy on that specific task for that 
year or month, the people could be satis* 
Bed that a major portion of that problem 
or at least half of tha* problem was solved 
and the rest wt could take up on the next 
occasion. '

Xtffe*.

But what do we do? W ei*  that we 
are suffering In health; so, primary health 
centres should be increased. We see that 
we are suffering from lad: of irrigation; eo» 
irrigation should be given* We collect all 
the documents and papers, jumble them up 
and go through it. Ultimately, we find that 
we have developed some things 1 per cent, 
some other things 2 per cent and we make 
that an average annual growth of the 
nation But the demand of the nation, 
the demand of {he people, in particular 
sectors ts neither completely met nor parti-
ally met which oould make the nation pro* 
gressive. *

I lay specific stress on the political imp-
act, the economic impact and the social on 
cultural impact on the Plan, Whenever 
we discuss about the planned economy, we 
go into details of the economic section*** 
the financial capacity, economic indiscip-
line etc. I was very glad when Shri Dha- 
lia, the hon. Minister, told us today thitt 
we should not always think on narrow 
parochial basis but we should thmk rather 
on the national basis. It is very good. But 
unless the Planning Commission considers 
the entire -social, political and national 
objective of the country, the approach of 
the Planning C< mmission cannot be cor* 
rect.

The Planning Commission suggested 
some specific piogramme and the Planning 
Ministry took some brilliant steps after the 
Plan holiday and we are developing. There 
is no doubt about it. But during the four 
years from 1967 to 1971 we have seen in 
all the State* that the main reason for the 
tack of annual average growth is not eco* 
nomic indiscipline and social tension but 
political instability also. There lies the first 
problem. Because of the people’s support 
or participation in democracy we have 
overcome the problem and political stability 
has corrte Now when we are stable we have 
to matte Up the gap, which we h*ve faced 
during the four years of political turmoil,
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in our annual average rate of growth. But 
when we were stable, immediately we had 
to face some more problems like the war, 
international problems etc., which we 
thought we should take up in the other 
years. In the inean time we could do no­
thing. We give our idea but they could 
not materialise. If we could make up the 
gap, that we have alrea'dy had in the per­
iod or instability of four years; within one 
year and take further steps for the latter, 
then the country can be in' a stable .econo­
my. But if we take into consideration 
the gap we have already had and the things 
which we would like to do more and com­
bine them, we shalJ see after one year that 
we could neither make up the gap nor in-

.crease the rate of growth which we would 
like to do. 

The economic impact of the Plan is 
one of the important things. Our Minister 
fig�tly suggested how to ,control the high 
prices of commodities. That example is 
very bright but I will give you one example. 
In. the village, the village peasant produces 
potatoes in the season and sells them at 
four or five annas a killo to some pecple of 
the locality, the storage man or the midd­
leman, because he has immediately to coll­
e�� iponey for the seeds etc, which he had 
purchased through loans from other per­
sons. But I have seen that the entire stock 
of potatoes is stored in cold storage by 
"some mahajan, middleman or .business· 
man and the poor peasant had to take four 
annas ·a kilo as his return. During rainy 
season, 'the poor peasant has to purchase 
that potato. for his own consumption for 1 

rupee a kilo. I asked him what is the 
pi:oblem. He told me that the problem is, 
if the poor peasants are given an opportu• 
nity to' store the entire potato, all their 
share, in the cold storage, they can sell it, 
procure it and send it to.the market. But 
�he sc1cial problem is, apart from the legal 
side, apart from the planning approach, 
��a� it cll?not com� into practice b�il�e 
there are certain persons who immediately 
th:'d 'it"when they give

' 
loans. That is tho 

social problein. Unless we solve it, we 
snail have io cortsider"thC legal aspect with 
the focal authorities. So; the decerifralisa­
tion of power and decenfralisation of pla­
nning shouid be done. It should be a 

planned economy at district level and at 
local level. 

Another aspect of the planned economy 
is its social impact. The Planning Minis­
ter has rightly suggested some of the achi· 
evements in industry, agriculture, etc. and 
also of our shortfalls. But the main thing 
is how the nation is marching towards 
development. The Minister of State for 
Planning gave an 'example of the H. M. T. 
and showed a wrist watch to his American 
friend while talking about the progress 
made in this field. He also quoted an 
example of the Hindu�tan Antibiotics, etc. 

It is good. But the progress of the nation. 
is not icentified with the achievements 
which can be placed before the House. 
The diminishing returns, the tremendous 
degeneration of society, are one of the thi· 
ngs which should be taken into considera· 
tion. It is a fact that we are raising the 
number of universities, expanding educa· 
tional ·facilfties for the masses of the coun­
try. But it is also a fact that as soon as 
there is a rise in material development, 
there is a rise in the number of liquor 
shops. there is a rise in mal-practices and 
corruptlon within the framework of law. 
That is also.happening. It is where the 
nation and the Government are not taking 
serious steps. Ultimately, the people lose 
confidence to pursue in the democratic 
movement and to participate in the social 
transformation because _they think it is just 
a hoax or some sort of exploitatioa.. If 
the'i>1anning Ministry takes these things 
into consideration which do not come in 
the sphere of material development, then, I 

think the entire concept of planned econo· 
my can be a success. 

I do not want to go into details. The 
time at my disposal is very short. I would 
only say one thing about unemployment. 
The Pl anning Ministry is not correct to say 
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because as they m  confused the people 
are confused, that th* problem a t unemp-
loyment cannot be solved with increastog 
population. I believe, still with the man-
power and natural resources which we 
poetess Specially in the hill areas and In 
the neglected areas where the land is not 
utilised with scientific and technological 
developments, if they are properly used, 
and If we have a separate plan or a sepa-
rate planning bureau, I think, some people 
can find new avenues of employment in 
these places other than general employment 
opportunities in factories or white-collar 
jobs

With these words, I support the Motion 
and hope that with a new approach of the 
Planning Minister, the problems which 
have been highlighted in this debute would 
be solved very soon within the term ol 
this Parliament so that after theteimof 
this Parliament *$ over, after four years, at 
least we can go back to the people and 
show them that some oi our commitments 
made to them have been honoured.

Lastly, bureaucracy has been the head* 
ache of the nation I believe, the Planning 
Minister will suggest to the Chief Ministers 
that whatever might be the governmental 
activities, before they join the woik, they 
should read the manifesto of the party in ’ 
power as to what they have committed to 
the people and they should put both their 
body and mind, brain and intelligence, 
into that so that they can identify the 
governmental programme and follow it up. 
Otherwise, political approach of the 
Government would be* quite different and 
the clash would be evident.

SHfcl R. a  *BHAMt>ARE (Bombay 
Central): Mr. Chairman, Sir, I
congratulate the hon. Ministers 
for Pfotonttig, both the Ministers, 
for giving us an opportunity at least to 
study and toy something on the Fourth 
Five*Year *lin t*y Weyof appraisal. It is a 
curious feet tp reflect upon that we a»  
dealing’ with tt* v HkhTerm Appraisal of 
th* Fourth $ aa  Without gening an oppor-

tunity to study or dehate the Fourth Five* 
Year Wan itself, I do not bltme {he 
Minister for Ftaming because he had 
placed the Fourth Five-Year Plan on the 
Table of the House, but for want of time 
or pressure of work we could not discuss 
the Fourth Five*Year Plan at a ll, »

SHRI C. SUBRAMANIAM Because 
you did not give priority to this.

SHRI R. D. BHANDARE : We tried, 
but it was not possible.

Therefore, 1 have said that it is a curious 
fact to reflect upon Without examining the 
Fourth Five-Year Plan, we are now frying 
to understand the performance of the 
Fourth Five-Year Plan, and that too, the 
mid-term appraisal of the Fourth Five-Year 
Plan Since both the Ministeis were not 
responsible for the Fourth Five-Year Plan 
and since a number of members must have 
dealt with this mid-term appraisal of the 
Fourth Five-Year Plan* 1 do not want to 
be critical.

Today I read in the newspapers that 
the preparation of the Fift*i Five-Year 
Plan has been undertaken and the work is 
going on. I was happy to read it. In this 
connection,! would like to suggest that 
two types of machinery are required for 
the purpose of success of Plan implementa-
tion. One is the formulation of the Plan. 
The formulation of the Plan will be based 
on group studies in the Yojana Bhavan. 
But the question is this : once you prepare 
the Plan, whose respnosibility is it to imple-
ment the Plan ? This appraisal gives us 
the idea that programme was chalked out, 
allocations were made. . .

SHRI P. VENKAt ASUBSAIAH 
(Nandyal); Targets are fixed.

SHRI R* D. BHANDARE : Targets are 
fixed first, Allocations were made but the 
moneys were spent on items other than 
those included in the Plan. Therefor* an 
effective matiftfnery for JmpiemeitfJii* the 
Flan, * botfe at te s ta te  level and at the 
district level, m m  be devised, »ft»w the 
Planning Mtofoter will do it, J te*** it ftq
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would therefore like that the Planning 
Commission must tkcide *s to what should 
he the gap in between th* rich and the 
poor, How is this disparity to be removed? 
What it it that should be done concretely 
to remove this disparity? What should be 
theraftge of an individual income, the 
income of the individual as such, the 
income of the family and the income of 
the richer classes? It is this which ought 
to be decided 6m . Let them decide on the 
criteria for determining or deciding as to 
what should be the range of an individual 
income; let them decide what should be the 
ceiling on the income t f ihe individual and 
the richer clasw* Let them decide what 
should be the diffeience in between urban 
urea and i ural area

Sir, I have been hearing ever since I 
came to this Parliament that monopolies 
will be curbed Everybody would like to 
talk of monopolies. But, have the Plan 
mng Commission, have the Covernment, 
tried to curb monopolies ? My own answer 
is, it ts doub'ful. Regarding price wage 
policy oi the Government, have they 
thought out what should be the price-wage 
policy ot the Government ? This should 
also  have been decided once for all

Sir, I need not tire you and my time is 
up. Otherwise 1 would have dealt w ith two 
chapters, chapter on Unemployment and 
the chapter on Education. Sir, do you 
betove that ever since we got independence 
our illiteracy has been incieasing ? Do you 
behve this fact ? There are more illiterates 
in ourcountiy today at the end of the third 
five-jear plan, or e\en at the end of the 
mid-term appraisal of the fourth plan than 
what we had at the time of our indepen-
dence. There are more illiterates now; 
illiteracy is increasing, not decreasing. 
There have been more fallouts and wastages 
in education. There are a large number of 
fallouts in the second, third and fourth 
Standards of education.

Therefore, Sir, this question of un-
employment and this question of 
edwatiett must be studied in their new

aspects, aspects which will give 
us pride that our country is making
progress. I am not deriding whatever 
progress has been made. There is no doubt 
that because of Planning* our country has 
made some measwe of progress. There 
are certain factors like drinking water, 
electricity, housing. These are our p&tch~ 
sheel. First in housing, then health, educa-
tion, food and shelter . ♦

AN HON. MEMBER : Clothmg . .

SHRI R. D. BHANDARE: I am 
thankful to hon. Members who are prepar-
ed to cortect me, in whatever mistake ( 
commit Liveiybody is thus aware of these 
things, and this Panchsheel has been impre-
ssed very much on the mindb of this House. 
And yet wc are helpless in implementing 
this Panchsheel

With thc&e words, 1 thank the hon. 
Minister again for allowing us to have a 
discussion on the mid-term appraisal oi the 
Fourth Five Year Plan.

SHRI P V ENKAT ASUBBAIAH
(Naudyal). Adkyaksho . . . .  I am speak-
ing in Teiugu. You may kindly excuse 
me . . . .

AN HON. MEMBER : Why in Teiegu ! 
He can speak in English. (Interrupttons)

SHRI P. VENRATASU3BAIAH : At 
the outset, let me congratulate and compli-
ment the Planning Minister tor the very 
candid and frank appraisal which he had 
made while introducing the motion in this 
House. Very rarely had I the experience 
of a Minister coming forward and placing 
the facts before this House for considera-
tion, so far as the targets achieved in the 
Five Year Plans were concerned.

While outlining the Plan achievements, 
it has been stated that though the national 
income has gone up, the industrial ffcwffa 
rate has beta less than that of a*rfeutt»r«l
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production. Agricultural production has 
90m  up to the satisfaction of the country.

MR. CHAIRMAN: Th* lion. Member 
May resume his sett for a minute. I find 
that there are still more then 12 Members 
tm the l*st to speak, i do ncrt think that the 
hon. Minister wants that each should take 
only four or five minutes on this important 
subject. I do not want the House 
should sit without notice after 6 p. m. 
When the time is fixed already, generally 
we should stick to it. Therefore, what is 
the pleasure of the House ? 1 would tike to 
know whether the hon. Minister should 
apeak tomorrow or today.

SEVERAL HON. MJBMRERS : 
T&moirow

SHRI RAJ BAHADUR. The Hon. 
Speaker had decided that we should finish 
this debate today.

MR. CHAIRMAN : 1 did not know 
about it

SHRI RAJ BAHADUR: It was deci-
ded earlier Anyhow, 1 shall go and seek 
his permission if he is here, and then 1 
shall speak to you.

MR. CHAIRMAN . 1 did not know 
that he had decided like that. . .

SHRI RAJ BAHADUR: Wc can 
certainly ask him to reconsider it. It i& 
not a ruling.

MR CHAIRMAN: AU right, 1 shall 
await instructions from the Hon. Speaker. 
Shri P. Veokatasubbaiah may now 
continue.

SHIU P. VENK AT ASUBBAIAH : I 
was saying that the rate of growth in agri-
cultural production bad gone up. But 
there has been a sharp decline in indus-
trial growth. The spirit in agricultural 
production has feeett brought about by the 
Plant tbst had been dtawm tip %  ShriC. 
Subramaoiam when he was the Agriculture

Minister, and the impact of the 
IP'eenrc wiutkm has been fcit by us and vre 
h*ve attained seif-sufficlency and seif- 
reliance so far as foodgrains are concerned, 
and it has also fiven a tremendous boost 
and also a psychological dignity to us, and 
we need not import foodgraim any more.

But coming to the sharp decline in 
industrial growth* we find that all our 
Plans had been frustrated from the time 
of the inception of these Plans. I had the 
experience as the Chairman of the Esti-
mates Committee how bureaucracy in league 
with the big capitalists had been cornering 
all the industrial licences as a mult of 
which industrial stagnation has come into 
the economy So, an honest attempt has 
to be made to see that industrial growth v> 
accelerated so as to keep pace with the 
growing needs of our people. While 
Agricultural production is the infrastruc-
ture of our economy, industrial growth is 
gomg to be the super-structure. Growth 
in these two sectors must be kept in pace.

There have been many distortions in 
our Plan. For instance, see the sorry 
spectacle of sugar production and sugar 
prices. While there is a glut and over-
production of sugar, the price of sugar 
has gone up considerably. Also with regard 
to cotton production, as the Planning 
Minister said, we are importing cotton 
worth Rs, 98 crores a year. But this year 
cotton prices have crashed and agricultur-
ists are m great difficu’ty, They have 
produced cotton, but there is nobody to 
buy. In some other sectors, the same 
distoitions can be seen. Take, for instance 
the mineral-based industries. They are 
not working to capacity. I have come to 
know that minerals are not carried to the 
industries. The railway comes m. There 
is no adequate supply of wagons. At the 
railway stations or at the pits* huge quanti* 
ties of minerals are being stacked. There 
is iome lack of coordination. Tbcne 
distortions haw to be corrected before we 
can go to fol farther improvement in
pfOQwtwB*
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Another important factor is terouwo 
mobilisation. ttiis, u  tbe Planning 
Winkler has said, in accelerated. Mflw 
than this* X would point out thaw Is a 
buoyancy in the economy, as Dr. Kao 
has pointed out. This is not duo to the 
fact that people have suddonly become 
rich and are contributing by way of taxes 
to the Central Government. But the great* 
est asset is the psychological satisfaction 
among tbe people that here is a Govern* 
ment which is sincere in its attempts and 
is serious about implementing its program-
mes and policies. This is the greatest 
asset a Government has got; I hope it will 
not be frittered away and the Plan targets 
left unachieved.

MR. CHAIRMAN : The hon’ble
Speaker has been consulted. If the House 
is prepared to sit late by half an hour or 
so, we can accommodate all the speakers 
and the Minister can also reply today.

SHRI C. SUBRAMANIAM : 1 may 
not be m a position to nay late because 
of some other engagement.

MR. CHAIRMAN ; In that case. 1 
will call upon the hon. Minister at 5. 30a .m.

SHRI P. VENKATASUBBIAH : When 
I bpc*k of resourco mobilisation, I would 
request the Planning Minister to see that 
there is a national scheme of taxation. 
Resource mobilisation does not mean that 
we should suck away whatever saving the 
people have through tax.

16.33 hrs.

(Saw R. D, B h a w d a re  in the Chair)

In this context, a sinister role is played 
by black money in this country. It is 
adversely affecting our economy. Some 
steps have to be found to unearth it and 
bring it to the surface.

It may look funny to say that here is 
fcWMette efaafeitiea of counterfeit currency 
in the Gauntry* Matty « time questions 
were asked in this Hou». The Government

does not seem to be very much aware of 
this circulation and how ills having an 
advent affect cm thft economy.

The third point is with regard to regio-
nal imbalances. I am afraid if the admi* 
nistrative machinery does not take stock 
of this situation and reorient its thinking 
about tackling it and removing it these 
imbalances will continue to grow. Them 
would not be much of help to the back* 
ward areas. For instance, this 10 per cent 
subsidy to the industries set up in the 
backward areas is a good idea, and it has 
been taken up very well by the people. 
But in its actual implementation the small 
entrepreneur is finding it impossible because 
of the red-tape and also the hostile attitude 
of the Governmental machinery to set up 
any of these industries. So, again in the 
name of the small entrepreneur, these 
industries are going into the hands of big 
monopolists. It is also retarding the pro-
gress of industrial growth in the backward 
areas,

I hen, what about the role of the 
financial institutions ? What is their atti* 
tude ? Is there any change in their attitude 
in the present circumstances of the fin-
ancial institutions? 1 have to say with 
great regret that there is not much of a 
change in the attitude of the financial 
institutions which are intended to help the 
growth of these industries in the backward 
areas.

Another important point is about 
the social services and the Implementation 
of the social objectives with regard to rural 
housing, drinking water supply and also 
electrification and so many other things 
that go to ameliorate the conditions of the 
common man, especially the Scheduled 
Castes and Scheduled Tribes. Sir, even 
in the social service programmes, we have 
not progressed much. Again, in the imple-
mentation part of it difficulty is coming in 
the way of fulfilling our target* to far as 
the social services aw concerned. Bven to 
this day, ttatCAt* many places wiwe we 
do not have drinking water supply, and
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after 20 to 25 3t e i  of war planning, wc 
am not able to provide drinking wfrter to 
every village, end there are many areas 
which suffer on this account.

Secondly, there are areas which suffer 
from chronic famine conditions. We 
have been formulating our plant but though 
We have formulated our plans and fixed 
certain targets, wo are not able to do any 
appreciable work in this field. In my area, 
for example, famine has become acute and 
that is doe not only to adverse seasonal 
conditions and lack of drinking water but 
also various other factors. This also has 
to be borne in mind* 1 would only suggest 
to the Planning Minister to see that the 
State Governments are advised to set up 
statutory bodies so far as those areas are 
concerned, which have been already identi-

fied by the Planning Commission, and to 
spend the allotted amount for the purpose 
for which it is intended.

Another important factor which the 
hon* Minister has made in his speech is 
about the forming of a water grid and a 
power grid. This is the most important 
thing, and I hope that the Minister will 
be able to fulfil this promise which he has 
made to the House.

There is plenty of water available in the 
Tungabhadra reservoir, but the crops are 
withering in Andhra Pradesh because or 
the lack of water supply. There is a con-
tradiction; the two things are happening : 
there is power shortage in one State, and 
it is surplus in another State, So, industrial 
growth is retarded and agricultural pro-
duction is also retarded. All these anoma-
lies are to be corrected. In this connection,
1 realty commend the suggestion made by 
the Planning Minister to see that these 
national grids are formed and no State 
barriers are standing in the way of universal 
economic growth; and this has to be taken 

' into consideration as early as possible.
With regard to Arthik Swaraj and self* 

reliance, T hope we will gear our efforts

and mobilise our energies to Hi*t end, and 
unless we do that, it will be no use depeiv 
diog ttpoa foreign assistance. we have to 
develop our own fndi§enou$ talents to see 
that this country attains self-reliance, I 
hope that the Planning Minister has 
envisaged in his Plan and he will be able 
to persuade the State Governments also 
and his colleagues in the Planning 
Commission to see that whatever has been 
stated here, the defects and shortcomings 
that have been mentioned fn the Fourth 
Plan appraisal, •’ will be overcome and that 
day will not be far off when our commit-
ments to the people are fulfilled.

♦SHRI E. R. KRISHNAN (Salem) : 
Mr. Chairman, Sir, the principal objective 
of planning is to achieve self-sufficiency 
in food, self-reliance in industrial sector, 
prosperous trade and commerce, more than 
enough generation of power, and electricity 
for augmenting agricultural production 
so that tiie population of 55 crores of 
people in our country will achieve relatively 
high standaids of living.

So far during the first three F ive Year 
Plans we have spent Rs. i960 crores, 4672 
crores and 10,400 crores respectively. Even 
after investing such a massive amount in 
the growth of the country’s cconomy, the 
country is still bedevilled with the scourge 
of poverty, shortages, and unemployment. 
It is not that I am saying this, but many 
illustrious leaders of the country have said 
thi*. It becomes our bounden duty to see 
where and how we have not succeeded in 
our efforts and also to take energetic steps 
for ensuring the success of our planning 
effort. The discussion on the Mid-term 
appraisal of the Fourth Plan has given us 
an opportunity to do this.

The Fourth Plan outlay is Rs. 24,882 
crores, with Rs. 15902 crores of outlay in 
the public sector and Rs. 8,985 crores in 
private sector. If we want to meet with 
success in implementing tbe Fourth *lan 
throughout the length and breadth of th*

original..speed* was delivered V  Tai^k
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country, h is not that the Pit* should be 
dtawm up by experts sitting in a remote 
corner of the country, in the capital olty 
of New Delhi, where it is not possible to 
comprehend •!! the conflicting needs of 
States. One of the main reasons for the 
failure is this sort of centralised planning. 
In TatnH Nadu, the Government has set 
up a Planning Board for the State and also 
has set up planning committees for each 
district. The Planning Minister should 
make an earnest endeavour to set up such 
Planning Boards in other States also and he 
should also see that planning committees 
are set up m the districts.

I he Planning Minister, ShriC. Subra- 
nuniam, as is wont with him, is trying to 
rc-orient the planning approach and to re-
organise the planning machinery at the 
Centre. He invited the Members of 
Parliament and ascertained their view-
points about the Foutth Plan He also 
consulted eminent economists of the 
country and scientists and technologists 
about the Fourth Plan. 1 would also like 
to know what action has been taken on the 
recommendations made by Tandon 
Committee, which was set up to examine 
the question of reorganising the Planning 
Commission I request the hon. Minister 
to clarify this p'>mt in hi* reply.

Though agricultural production has 
maintained steady progress, the Mid-term 
Appraisal bemoans that there will be a 
shortage of 4 to 7 million tonnes in food- 
grains. Similarly there is likely to be 
shortages in cotton, jute, sugarcane and the 
oilseeds The production is going to be 
below the target set for them. This is an 
indication that there will be serious 
imbalance in our import and export trade. 
It i» necessary that we have to adopt a new 
strategy in regard to the production of these 
items. It has been planned that 3.2 million 
hectares will be brought under Irrigation 
during OH* Han, but so far only 1*7 million 
hectares have been brought under irrigation. 
Though Hie allocation w »  only Rs. 44 lakhs 
tor minor irrigation during 1*0.70 in

Tamil Nadu, the Government spent Rs* 673 
lakhs. In 1970.71 the Tamil Nadu Govern-
ment spent R§. 671 lakhs, though the 
allocation was only Rs. 499 lakhs. Greater 
attention is to be paid for bringing more 
area of land under irrigation. Rural 
electrification programme should be inten-
sified so that more number of pumpsets can 
be supplied to the agriculturists.

In the matter of chemical fertilisers like 
phosphate, potassic and nitrogenous 
fertilisers, the target of production is not 
likely to be achieved. This will naturally be 
a hamper on our programme of green 
revolution. The Planning Minister should 
also look into the taxes levied by the 
Finance Minister this year on fertilisers, 
pump sets, which in consequence 'will 
naturally affect food production. I would 
suggest that for centrally sponsored 
schemes, the Government of India should 
give 50% assistance to the States. Simi-
larly, the quantum of 10 assistance given 
to continuing irrigation schemes which are 
being implemented by the States, is not 
just. This * method of assistance is helping 
only a tew States. 1 would urge the 
Planning Minister to look into this question 
also. 1 would also suggest that the State 
which is implementing vigorously the Family 
Planning Schemes should be given additio-
nal central assistance of 10% The States 
like Tamil Nadu which have exceeded the 
Plan targets should be given more powers 
so that they can start new projects of 
development. As there is no proper atten-
tion being paid to backward areas in the 
States, there is regional imbalance. Special 
attention should be paid to the develop* 
ment of backward areas in die country.

While intervening m the debit, the 
Planning Minister of State, Shri Mohan 
Oharia, was emphatic in his utterance that 
there will be effective curbs in the growth 
of monopolies. But the Prime Minister 
while replying to the debate on President’s 
address was equally emphatic In stating 
that, only when wore licences wew given 
to monopofc industrialists who bad tlin
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cfcpaefty to produce, there would be rndttat* 
rW growth in the country, During 1970 71 
$3 industrial Hodnoes had been given to 
ttwmopoly homes. I am unable to under* 
stand the contradiction in the approach of 
Ministers so far a$ such important pro-
blems' of economic development are 
concerned. 1 would tike to know which 
is going to be the policy of the Govern, 
ment so far as industrial growth is 
concerned.

When the Government are engaged in 
implementing planned economic progr-
ammes, every effort should be made to 
arrest the ever-increasing rise in prices. 
When we take recourse to deficit budgeting, 
we are forced to fill the gap in resources 
by indiscriminate printing of notes, which
io consequence leads to inflationary ten-
dencies. This in turn leads to price rise, 
nullifying the planning effort. Attempt 
should he made to control the price rise so 
that the common people are not affected.

The Mid-term plan appraisal candidly 
accepts perpetuation of social injustice 
and inequality. if we are keen to find a 
lasting solution to this, greater encoura-
gement should be given to small industries, 
khodi and cottage industries

The entire country is reverberating with 
the GARIBI HAT AO slogan. Unless 
greater employment opportunities ate 
created, how can this slogan be translated 
into action? It is regrettable that a massive 
employment programme has not been 
attempted so far. Tbe Planning Minister 
is an experienced and capable person and 
I am sure that we will deliver the goods. 
I  wish to state here that he should be 
allowed to be at the helm of Planning 
Commission so that the country benefits 
from realistic pkm programmes.

Yesterday niy senior colleague from my 
has dealt with the issues in great 

detail and I request that serious consider, 
atiop should be given to the suggestions 
mwl,e on the floor ofthe House. With these 
words, l conclude.

SWUD.D.DESAl (SUira) : Sir* I 
would like to make a f*w observations m  
suggestions on this Mid-term Appraisal of 
the Fourth Flan. In respect of power, I 
find we have grown in three yean from
14.5 to 16.5 million KW but this year we 
have hardly added 0.5 million. Unless 
and until we put in an additional 8 million 
KW every year, there is no hope of incr-
easing the tempo of employment or 
industrialisation.

About employment, I suggest that it 
should be need-based and vocational. 
Presently we have a large number of unem-
ployed among graduates and several other 
categories, while there is acute scarcity of 
vocational trainees like masons, black-
smiths, carpenters and even house s«rvauu 
and cooks. The education pattern must 
charge to meet the needs of the people. We 
have about 17 crores of cattle. Whereas 
when wc received 1 crore of refugees the 
country was sagging under the burden ot 
their cost, we do not c«ure enough to 
improve productility of 17 crores of cattle 
and the cost of mmintaining them is hurt* 
ing the country.

It was mentioned that in the private 
sector, there is no appaisal by the public,
1 would like to say, there is a system of 
submitting accounts to Government as well 
as the General Body and an analysis is 
made in this respect by both,

As for currency, we are annually 
devaluing the currency at the rate of five 
percent inflation. Government should 
attempt to see that the currency is revalued 
upword, rather then devalued, because in 
short it means adjusting downwards the 
capital, savings and the earnings to the 
people.

Coming to resources the cost Of colle-
ction and the cost of investment take away 
a good portion of the resources, leaving 
less as effective,

Coming to industry* we shall carry the 
jobs to the people instead of carrying the 

people to the jobs.



The growth rate in industry this j*ar is 
I«* percent* whfek it snort tin s  wiped 
out by inflation. Wl(l» M per «eot t t e  to 
ten yean in the coat oT capita! o*tt*pmont,
wjhtah h  doe to InfiatfoB* union and untill
i i  ptovMt for the reinstatement of Che 
capital equipment to future we will have 
not only reduced rate of growth but reduced 
Tate of production.

We have today witnessed extra produc-
tion in cotton and certain difficulties to 
the farmers. Government can hardly take 
credit for this extra production of cotton 
because it has grown in placet where it did 
not directly help. All the same, govern* 
ment is not in a position todaj to extend 
help to these farmers, though they have 
made effort and a certain amount of invest-
ment for this needed extra production.

Coming public sector, it must generate 
social surplues A monopoly, whether 
public or private, definitely hurts the cons-
umer, that is, the public. Therefore, the 
interest of the public requires that what-
ever investment are made by the public 
should efficiently earn adequate return and 
all the social surplus should go toward 
meeting the cost of additional wealth 
generating facilities that the government 
proposes to have;

Coming to the several achievements that 
have made, if we look minutely, even our 
achievement in Bangladesh is partly due to 
circumstances. Instead of gioatiag over 
the matter and past and taking pride for 
it, we should think about it a little more 
soberly and realistically.

In the field of communication, trans-
port and shipping we have a lot to 
up, particularly in shipping. Whereas in 
Japan a full load of a ship of 40,000 tonnes 
grains takes three days to unload. In India 
we take about six weeks* which meant so 
much of locked capital and extra costs the 
consumer pay*, The same is the position 
in the case of wagons, th e *  Is noco* 
o rd iN ^  developments transport.

Again, «hat Is tbe position ia the M l  
ofeioctric power! This year we have 
added only 0*5 million kw of power gener-
ating capacity , Therefow we have today 
tdleotpacUy in the heavy electrical engin-
eering Industry. Bower generation capacity 
is scarce became generating tele are not 
available. The extra investment we have 
made in the capital equipment hs industry 
and the Interruption we are having in 
employment and production will more 
than offset the cost of imports of power 
generating sett, because of the absence of 
which we are having shortfall In power 
generation capacity.

Regarding technology we have eeen that 
a certain body has been formed by the 
Ministry. We are yet to see the results 
I feel that It should be coordinated 
at the earliest. The soxalled fuel oil from 
coal is a little bit away; but it would not 
be cheap, at the same time. Government 
have not been able to plan and set up a 
single new oil refinery during the last three 
years. It Is unfortunate that this year we 
are importing 600,000 tonnes of keraeene 
and several other wineral oUe.

Regarding import and export, we have 
today certain deficiencies which I would 
not like to go into. We have a certain 
leeway to make up. We have great pees* 
ibilities but, unfortunately, we are having 
certain limitations.

Regarding the ceiling on Income* this 
ia some what a depressed outlook because 
I fed that there should be no ceiling on 
per capita income as the sky la the limit, 
With the natural resources of the country* 
everybody in the country can afford to be 
rich. If only we apply ourselves and our 
technology and our natural resources* wo 
should be doing well.

SHRI G. VISWANATHAN (Wandt* 
wash) > Is It the Congress (R) potttf f t  
the Congress (O) policy ?

SHRI VASAMTRA0 fURUSiiQ. 
TTAMSATHB <Akola): Youseemto be 
mi the wrong
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SHRI B. V. NAIiC (Kanaral: Mr. 
Chairman, I welcome this present Mid* 
terra plan Appraisal.

Mr Chairman, I think planning in this 
country has come at the cro*s>roads

because I think the Planning Commission 
as much as the Planning Minister will have 
to get a clear picture about the type of 
society that we want to build up.

In the early years of our freedom, we 
had a very clear-cut picture about the type 
of society or at least the elite and the 
leaders of our society had it. It was the 
Gandhian model of our economy. It was 
the Gandhian mode) of our economy in as 
much as there was a sort of Gram Swaraj. 
There was self-sufficiency. There was, of 
covt&t,khaddar. There were lots of mora-
listic values which were brought in, but, in 
the course of the last 20 years, there have 
been certain changes. The Gandhian mode 
of our economy was internally consistent. 
It had also a ccrtain amount of artistic as 
well as aesthetic beauty we can say, but, in 
the course of the last 20 years, we 
had abandoned it but vie have not 
been able to pick up an alternative model 
The Gandhian economy or the Gandhian 
economic model, though it had an artistic 
as well as an internal consistency, was ctill 
not found to be workable in the face of the 
industrial development of our country and 
what we brought in after abandoning it, 
was, at best, a sort oi an economic cult. 
It was not a sort of a system. At best, it 
was applicable to a small or more enlighten-
ed section of our society and to that 
extent, some people call it as a cult and 
the rest of them call it as a sort of an 
economic eccentricity and we have given a 
go-by to the essential ingredients. To 
make it into a sort of universal one, we 
have not been successful. We have gone 
towards the stage of industrial develop* 
ment and in this industrial development, 
during the recent mid-term poll as well as 
in the subsequent massive poll which we 
had m March 1972, there has been a 
mandate for a plan for a socialistic pattern 
of society. But, in the course of the 20*25 
years we have certain imbalances which 
have developed in our society and of these 
imbalances, the worst part has been the 
black money or the black economy or the 
black market.
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There has been « lot of conflict regard* 
tag tht sectoral claims. Let me complete. 
I am developing only one point. There 
has been a  conflict regarding this black 
money. In a way, there is no such tort of 
a free sector or private sector left in this 
country except the black money sector 
where there is this prineiple of laissez faire, 
where there is a group of entrepreneurs, 
where the interest rates, the deposit rates 
at well as lending and borrowing rates 
have got their own value, and their own 
norms. That is the only private 
sector which we have left in 
the country and the rest of the sectors 
are at various stages of tbe public sector. 
Now, Mr. Chairman, why I am trying to 
make out this point is, these inter-struct-
ural differences and inter-structural conflicts 
arise because in the course of the last 20 
years we have abandoned Gandhiji’s model 
of society as well as of economy. We did 
not have a clear conception as to what 
should be the alternative model which we 
are going to effect, although we talked 
about the socialist pattern of society. It is 
therefore that we have found ourselves in 
this sort of mixed economy. In this mixed 
economy there is the State sector, the 
public sector. There is also a sort of joint 
sector and there is the so-called private 
sector, the organised private sector, which 
is, the black-money sector.

Mr. Chirman, whether we take the 
small farmers medium farmers or the big 
farmers, or the traders, we find that three- 
fourths of them are self*employed in this 
country. They may be self-employed in 
venture capital; they may be self-employed 
on their own land; they may be self-emplo-
yed on their own business. If we take a 
very dilettante view about the socialist 
pattern of society and say that the entire 
private sector of our economy has to be 
nationalised or even if we go for certain 
very favourite lobbyists1 clutches like 
commanding heights of the economy—I 
have nothing against it, I am for it, as a 
committed socialist, 1 am going to work for 
it,—where we have got three-fourths of 
our people making a living by themselves,

not as part of any organised sector, under 
these circumstances, however mud) we 
might talk about nationalisation as a 
panacea for all our national ills, for all our 
national problems, is nut the correct thing 
to do, and this, I would say, Mr. Chair-
man, for the attention of our Planning 
Minister, is not going to slove any of our 
basic problems, whether it is about the 
rate of growth or of social justtc.

Why I am saying this, Mr. Chairman, 
is that for the Isst 20 or 25 years the plan-
ning machinery has principally depended 
upon one instrument. I mean, the instru-
ment for the implementation of our plan. 
That instrument has been the Govern-
mental machinery and tbe Government 
machinery,—uncommitted as it is, though it 
tried to deliver goods to a certain extent, 
to the extent that it was possible,—has 
not certainly been able to have an ideo-
logical content in the performance of its 
work.

Therefore, under these circumstances, 
we have got to And out an alternative 
source for the implementation of our 
plans. For this we get our Ruling Cong-
ress which has said that it is going to be 
an instrument of social change, but I 
wonder whether in a multi-party system 
our economy as well as in our society, we 
would have a situation where one party 
alone could take up the responsibility of 
transforming our entire society. The trans-
formation of society is not possible to be 
accomplished by a set of people who are,
I may say. conformists. The transforma-
tion of the society has to be done by non-
conformists, because, it is these people 
who are going to be the reformers, the 
transformers, and as long as the imple-
mentation of the plan and its ideological 
content is going to be given to a coterie of 
a small group of conformists, to that 
extent, Mr. Chairman, our ideology of 
socialist goal of society is not possible.

I would like to make a suggestion 
whether in this transformation we can 
abandon our age-old method. Can we
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bring planning somewhat above tbe level 
of pany politics ? In my view, the plan- 
nh*g Commission ought to give thought to 
this aspect, and in that proem, give acco-
mmodation for almost all shades of 
opinion. Because, planning cannot be left 
as a sort of toot of the party machinery it-
self. For this, I would suggest, we would 
have to make use of the tool of our educa-
tional system, of our schools and high- 
schools and class-rooms, as well as the 
universities, In trying to translate this 
plan of ours into a reality.

I had many more points to make, but 1 
shall take some other opportunity to do 
sp. In conclusion, I would say only one 
thing, and that the transformation of our 
society into asocialistic society is a long* 
term project. Socialist society >s not 
like Instant Coffee, but it is a distant 
goal. In these circumstances, I would 
suggest th*t let us treat this period as a 
period for laying the foundations of a 
•ocialistic society.

SHRI KRISHNARAO PATIL 
(Jalgaon): At the outset, I would like to 
congratulate the Planning Minister and 

his team and express my satisfaction at his 
having brought forward the Mid-term 
Appraisal of the Fourth Five Year Plan 
before the House for discussion.

The report gives a very clear picture of 
the Indian economy and indicates the 
various problems to be faced by the 
country in future. Some hon. Members 
had expressed their doubts and fear* 
during the course of their speeches regard-
ing the overall planning policy, approach, 
performance and achievements during the 
course of the last twenty years of planning.
I could understand and appreciate the 
anxiety of hon. Members regarding the 
shortcomings and in achievements, regar-
ding the failures in performance of schemes 
and the regional imbalances. But I 
cannot appreciate their deep doubts 
«garding the direction of the Plan itself.

Planning is a continuous process of 
development, and in such continuous all 
round development of the country, the 
short-term objectives may change, from 
plan to plan having in view the urgent 
needs of the country. This change in 
approach does not necessarily mean than 
we are going in a wrong direction. It only 
means a change in emphasis and priorities 
to some extent considering the urwence of 
the problem, and this is the essential 
feature of democratic planning

In spite of various delects and failures 
in the process of planning during the last 
twenty years, the country as a 
whole can claim, aud we can also 
claims, that we have succeeded m 
laying down a sound foundation for the 
Indian economy and have reached a stage 
of economy which can self generate the 
required strength and additional resouices 
which can bear the burden of any even-
tuality or emergency resulting from natural 
calamity or humin calamme* such as 
foreign aggression or internal disturbance. 
This is a mitter of great sitblactjon to the 
people of India, and u has created confi-
dence among the Indian people Confi-
dence is the inherent strength of India 
today and that signifies the success ot 
democratic planning.

I would not like to repeat the sugges-
tion made by some of the hon. Members, 
but . . ,

MR. CHAIRMAN : It is not the prac-
tice here to allow Members to r**ad out 
written speeches.

AN HON. MEMBbR • He is speaking 
for the first time.

MR. CHAIRMAN ; I would request 
all hon Members to bring their note* and 
consult them and speak extempore. On 
this occasion, I shall allow the hon. 
Member, but in future, he should bring 
notes and consult them and speak 
extempore
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SHRI ICRISHNARAO M tX t : I would 
now like to give some ot my suggestions 
rtgarding planning and Implementation. 
The first is a very concrete suggestion. and 
it Is that a very bold stand constant and 
vigorous efforts are necessary to mobilise 
additional resources by tapping all the 
resources including hidden resources to face 
the critical economic situation and the 
pressing and critical problems. Secondly, 
the implementing machinery must be 
reorganised, revitalised, tightened 
and channelised to add to its 
strength and skill to execute the pro-
grammes with the utmost efficiency. It 
should be development-oriented cadre tn 
the real sense of the term. Thirdly, invest-
ment priorities should be propeily laid 
down. The first priority must go to 
defence, the sccond to iirig<uion and 
power. And the third to rural development 
programmes such as drinking water supply, 
rural housing, link roads, minoi urigauon 
and small-scale industries. Then, the 
stage has come when we should stand 
guarantee for work. The huge man power 
of our country must be properly uti-
lised* This is an area where there has not 
been proper planning; there has been no 
proper assessment or survey. This is a 
very sorry and disappointing feature of 
our planning, I feel that the stage has 
come now when we must stand guarantee 
of work to all citizens.

In this connection; 1 would like to say 
something about some States. States like 
Maharashtia, Andhra and Tamil Nadu 
have taken a good initiative to proceed 
with the implementation of programmes, 
developing their own resources, chalking 
out and finalising their programmes and 
carrying them out. The Centre must stand 
guarantee to such States by way of provi-
ding some matching or block grants, 
th is  is very essential to encourage them to 
eradicate poverty and unemployment.

Theft control over trade and marketing 
i* eseential to control the country’s 
economy and check the rising trend of 
prices. There must be a price guarantee of

essential commodities to consumers, and
also a guarantee of reasonable price to 
the producers. If we m tty  want to step tip
onr programme of production and incit&ae
the rate of growth, there must be this
balance kept. This parity in the price
structure is essential.

Apart from guaranteeing the prices of 
essential commodities to consumers, there 
must be means devised to ensure easy 
supply of these commodities at those prices.

Expansion ofthe public sector is the 
need of the hour. The last one 
decentralised planning. This is very 
essential to correct regional imbalances.

These are the observations 1 have  ̂to 
make.

MR. CHAIRMAN : The hon. Minister,

SHRI PAR1POORNANAND PA1NULI: 
It was announced by the Dy. Speaker that 
the time would be extended by one hour. 
SOME HON. MEMBER ROSE—

MR. CHAIRMAN : 1 am very sorry I 
cannot accommodate the many names still 
in the list. We have to conclude the debate 
today and I have called the hon. Minister.

THE MINISTER OF PLANNING AND 
MINISTER OF DEPARTMENT OF 
SCIENCE AND TECHNOLOGY (SHRI 
C. SUBRAMANIAM): Mr. Chairman, 
I am really happy that members have 
evinced great interest in this debate. The 
very fact that there are many more members 
who are eager to speak only emphasises the 
importance of this debate and the earnest* 
ness of members, not only to try to under* 
stand the problems involved in tbe 
processor planning but also to suggest 
solutions to them. As far as the objectives 
are concerned, I  think there is 

general agreement. These objectives 
have been placed before the public in 
unmistakable terms. First of all, we have 
made a commitment to the people that we 
will eradicate poverty, gartbi fatao. For 
this, we have to tackle the pro-
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blems of unemployment, Therefore the 
second commitment we have made to the 
people if to tackle this problem. The third 
commitment—-which k  a corollary to
tbe first two is to effect reduction of 
disparities that exist in seciety today, 
whether they be regional imbalances or 
imbalances as between individuals and in-
dividuals. The fourth factor that has come 
iato the picture today is self-reliance. 
Particularly after the experience we have 
gooe through the Inst year, it has 
become necessary to ensure that we become 
self-reliant in our effort to march forward, 
white these objectives are accepted as a 
whole by all shades of political opinion 
naturally, to tbe approach to those 
problems and the solutions to those pro-
blems, every political party has its own 
formula and has its own approach
to the planning and the solutions.
But as I put it in my speech in tbe 
very beginning yesterday, whai is the 
experience we have gained from our 
planning effort during the last 21 years ? 
Have we to make a different approach 
with regard to tackling the problem 
of poverty ? In all the previous plans, 
while we did emphasise this aspect that we 
should give a better standard of life to the 
entire population, still the emphasis was on 
growth. It was only on the basis of 
increasing the GNP that we thought we 
would be able solve these problems.

We also had a belief and faith that once 
this GNP increases, all the other problems 
may take care of themselves. But experi-
ence has proved that while the GNP may 
increase, whether it increases to the extent 
we anticipated or not, poverty need not 
be eradicated. That is the experience, 
therefore, do we stick to that approach of 
seeking increased GNP and allow things to 
happen and pereolate in the natural course. 
So that the people at the lower level also 
ultimately get the benefits of this develop* 
ment? perhaps it might happen if wc had 
the time in our favour and people, particu-
larly at the lower levels, were patient,

were resigned to their fete. But that is not 
the state of Affairs.

Therefore, we have to change oUf strate-
gy and to make a frontal attack on poverty, 
and a frontal attack on unemployment. 
Unless we do this, eradication of 
poverty will be a mere slogan, as is empha-
sised by many of the political parties. I 
agree that this will remain a mere slogan 
unless we change our strategy to a certain 
extent and make this frontal attack. 
It is this which I wanted the house 
to discuss more than anything else, so that 
the Planning Commission may have some 
guidance in approaching this problem.

Naturally, when we think of making 
a frontal attack on poverty, it means 
providing the basic minimum needs to the 
people who do not enjoy it today. That 
should be the basic objective of our plan eff-
ort particularly during the fifth Plan. Even 
for providing these basic minimum needs, 
there has got to be growth and greater 
production. But in this context, the 
composition of growth becomes different; 
the components of production become 
different. As a matter of fact, we can 
have more and more production, but 
production for the benefit of the rioher 
sections of the people, for luxury 
consumption, We may see that there 
has been an increase in the GNP

but still that may not benefit the poorer 
sections of the people. That is why
not only production but what we 
produce is important. This is where we 
have to alter the strategy; not only do we 
have to produce more, but produce these 
goods which jure necessary for mass con-
sumption, which are essential for meeting 
the basic minimum needs of the people.

That does not mean going back on our 
strategy of improving science and 
technology, As a matter of fact, when
we analyse the problem of providing
the basic minimum needs of the comma* 
nity, it becomes alt the more neeessfttf to 
apply science and technology to much 
greater extent than before. And thtte*
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9m* It H not going back to « primitive 
state of society wfcei* we develop a cufture 
of poverty and say tlsftt we have achieved 
a certain level of satisfaction and content-
ment. It Is not that approach that we 
want to make. On the other hand, we want 
to make a dynamic approach in this 
matter. %  the application of science 
and technology* we want to take the 
community forward, so that we provide 
the basic minimum needs, and the concept 
of basic minimum needs would also go 
on expanding. It is from this point of 
view that we have to And out how we 
approach the Fifth Plan.

I am glad that my learned friend 
Dr. V. K. R. V. Rao raised certain basic 
issues. These are very important, parti* 
cularly in this programme of eradiction 
of poverty and providing the basic 
minimum needs of the masses. White 
production is important and what we 
produce is important, it is also impor-
tant that the benefits of this production 
reaches the masses of the people. That 
could happen only when we provide 
the purchasing power to the people. 
Provision of purchasing power can 
be only through an employment progra* 
mme. That employment programme 
should be linked to our produc-
tion and developmental programme. So, in 
short, this is the strategy we have 
to adopt in the Fifth Plan. It is from 
that point of view that we have to look 
at institutional aspects, various organisa-
tional aspects, especially with regard to 
resource mobilisation.

When we want to provide the basic 
minimum needs to large masses of 
the people who do not enjoy them, aud 
particularly in a short period of time, 
say five to ten years. H could happen 
only On the basis of restricting conspicuo-
us consumption at the higher level. 
Without that you cannot tackle poverty 
an0 provide basic minimum needs. 
How are we going to do it ? 
Dr, Rao pot the question : How

ate we going to have savings ? 
Savings can be brought about only by 
restricting consumption k Where can we 
restrict consumption? At the lower level 
they are not consuming much. Therefore, 
consumption has to be restricted at the 
higher levels where they are consuming a 
little more. May bC even that consumption, 
when compared to consumption levels in 
America, may not be adequate. But taking 
the country as a wftole, we have to 
restrict consumption at the higher level. 
That is the only way to have savings 
and investments and production for the 
benefit of the masses.

SHRI K. MANOHAARAN (Madras 
North): Hew can you restrict it ?

SHRI C. SUBRAMANIAM : That is 
the question 1 have put to the House. 
Not that I do not have a strategy for it, 
but 1 wanted to know what this House 
has to offer to me.

SHRI VASANTRAO PURUSHOTTAM 
SATHE: Do not allow them to produce 
those books.

SHRI JYOTIRMOY BOSU: (Diamond 
Harbour)Give them more licences for more 
concentration of wealth as you have 
dont» in the last few years.

SHRI C, SUBRAMANIAM : Once 
these basic concepts are accepted* the 
action that we have got to take almost 
follows. As the hon. Member
pointed out, even in licensing,
whether it be the bigger houses or the 
smaller houses or tbe public sector* 
what we are going to produce is impor-
tant. If we give licences for production 
of goods which could be consumed only by 
the richer section, then naturally we have 
to leave purchasing power m the hands of 
those people for purchasing those goods. 
Otherwise, there will be a lint.
There will be a recession. So, the pattern 
of production also has to be laid down. 
Once that is done, we can easiiy dud 
out where It h*s got to be produced.
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production offood,notnec«s«Hy cereals, 

a balanced: diet.
■ fa s tiS * m  cereals, we needvarious other 
things like pulses, vegetables fruits, meat 
and Ash* Therefore, tbe first priofity 
has to be given <o agriculture. For* 

tunately wehave developed a technology to 
; increase production in agriculture which 

can be applied not only to cereals but other 
commodities also,

; Bott. members would have noticed that 
we have a spccial programme of cotton pro-
duction. It has yielded results, not on the 
basis of giving them increased prices or 
increasing the area; but because we brought 
in this new technology of high yielding 
varieties . That is why we have a larger 
production than ever before.

In our country, as pointed out by hon . 
members, 70 per cent of the people 
are engaged in agriculture. If 
eradication of poverty has to take place 
within the context of the 70 per cent of the 

, people engaged in agriculture, the purcha-
sing power of the poor masses will have 
to come from within this Sector. Dr. 
Rao suggested that unemployment 
can be solved only on the basis of increasing 
oar industrial base. In the long rim, I 
agree, it Is so. But immediately taking into 
account our capacity to invest and the reso-
urces available for investment in industrial 
iectoiy even If we a it able to employ the 
entire urban sector in the industrial sector, 
that witl be a great achievement. In my view 

even that will not be possible. Therefore, 
thebalanec will have to be done within the 
agricultural sector for the near 
future,at least for the next 10 or 15 years. 
This is where landreform has great sign!' 
ficance. Unless we make land reforms 
^  lE^tOiOev in our agricultural sector

'7 the b ^ c  v #tnim<«ii needs in the

7  pr^arodforthisisa<iutttionwhtebevery-

toansw«r:' Asa 'iBwJitf o^tifeli ■, 
becauseof tbe new technology ,per*hectare 
productivity has considerably iocrea* 

:a*&: Nobody can deny St. If you are talk- '
ing in terms of 30 standard acres with the 
traditional technoloy. with the new tedino- 
logy where production is doubling or 
ing in various crops, and instead o fo n e  
crop we are able to have two or even three 
crops should we not .revise our view oo 
the concept of ceiling T This is where hard 
political decisions will have to be taken.
In Japan or Taiwan where a vigorous land 
reform has been put through and the 
ceiling has been put at 2 or 3 hectares, has 
agricultural progress suffered ?

SHRI P. VENKATASUBBAIAH: This 
will be in relation to irrigated area.

SHRI C. SUBRAMANIAM : I am 
talking of the standard acre which has got 
irrigation. It can be related to the dry or 
unfertile land and minimum areas fixed 
for them. Therefore, when we talk 
in terms of eradication of poverty and 
providing employment opportunities, if we 
stick to the old concept of ceiling of 
20 acres and 30 acres, and that too not with 
reference to a family but with reference to 
each individual, how are we going to tackle 
the problem of poverty or unemployment.
If we are keen and sincere about the garibi 
hat (to programme, particularly in the rural 
areas, agricultural land will have to be 
dealt with in a particular manner. This is 
where a structural change has to take place.
If that does not take place in the rural 
sector, poverty which exists extensively in 
the rural areas will continue to persist.

AN HON. MEMBER : This Will distri*
. bute poverty. ; ■_ ■■

SHRI C. SUBRAMANIAM: Even i t  
it is distribution of poverty, we should be 
prepared to distribute poverty rather tfeaci 
have affiuence at one place and poverty a* 
another ptace. Otherwise, we cannot ftil81 

" our commitment. .  .(interruptions)
■ ' i MR. CHAimkAN VI would invite the 
at«mtk» of iK». MiMttbm to rule »4» (4t) -

1 ■■■■■■ fS'.ru-f-;.":.-: v; ■
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“•hall »ot obstruct proceedings, toss or 
interrupt nod shall avoid making runn-
ing commentaries when speeches arc be-
ing matte in the H o rn "

Hon. Members may take note of (his 
rule.

SHRI C. SUBRAMANIAM : This is 
where our sincerity is going to be tested, 
and not with regard to various other act-
ions whieh we take. Our sincerity is 
going to be tested by asking what is going 
to be our attitude on land reforms, 
ceilings and the policy of land to the 
tiller. 1 hope and trust that over the next 
two years the atmosphere will clear and 
we wil] be able to put through a radical 
land reform programme which alone can 
form the basis for a programme for 
eradication of poverty.

Secondly, when we want to have 
modern agriculture, as we should have for 
improved production, it cannot happen 
unless we have an industrial backing for the 
programme. This requires a sophisticated 
fertilizer industry, plant protection 
chemicals, new implements, and so on. 
And. when we produce at this higher level, 
post ̂ harvest operations become important; 
they a n  storage, transport, processing 
and distribution. Even here, industrial 
backing becomes necessary. Hits leads to 
various other industries which become 
necessary for producing these essential 
materials.

Then, take the question of providing the 
basic minimum need, particular the essen-
tial articles which are required for every 
human family. Take fuel, apart from food. 
Today we depend largely upon whatever 
fuel is available from the forest, by cutting 
of the wood. But when we improve the 
standard of living of the people, even the 
cutting down of the forests would not 
provide enough fUel.

Coal is available, but eoti certainly cannot 
be need directly; it hat got to be loft cole*. 
Domestic coke has to be produced. Think, 
in terms of providing millions of people 
with soft coke apart from other things, as 
fuel. This requires a set of Industrie*, 
and there are many by products which 
will have to be processed.

In the same way if you take the clothing 
or housing requirements, industries become 
necessary and that will have to be taken 
care of,

Therefore, industial production is a must 
not only for the purpose of backing op our 
agricultural production but even for provid-
ing the basic minimum needs of the masses. 
Naturally our priority will have to be 
investment in industries which produce these 
mass consumption goods rather than luxury 
goods.

If this is accepted, what sort of 
industrial pattern do we want to develop ? 
We have laid down the policy that 
public sector will have predominance even 
though we have allowed a mixed economy 
to subsist in our country. 1 think, it was 
Shri Jyotirmoy Bosu, who made the 
criticism that we have not made progress. 
Perhaps he might say that there is 
not adequate progress. If you take the pro* 
gross during the Plan period, you will find 
that at the commencement of the period we 
had Rs* 29 crores of investment in the pub-
lic sector. It rose to Rs. 81 crores at the beg-
inning of the Second Plan. It wav Rs. 953 
crores at the begining of the Third Plan 
and it is Rs. 4,500 crores today. I am not 
taking into account the railways, post 
offices, and other undertakings. 1 am taking 
into account investment in public sector 
industries as such.

SHRI JYOTIRMOY BOSU; I talked 
about the outcome in the shape of 
resources.

iftflttfoiFiL this Metres aooHcatkm of 
fteieaofc and technology to th* available SHRI C. SUBRAMANIAM; Therefore 
natural resource* to be provided at M l. m  have made tavestnmts in tbe public
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sector. th a t cannot be denied. We have 
given importance to that

! do agree that we are not satisfied with 
the performance hi the public sector That 
is accepted by everybody. Therefore, if we 
am wedded to the public sector expanding, 
what is important is to see that this 
improves, and not that, because it is not 
performing properly at present, we should 
give up the public sector and get ourselves 
oriented towards the private sector* That 
is why I emphasized that we are taking 
all steps improving its performance

I had experience as a minister in 
charge of public sector projects 1 
would Hite to tell you that it is not 
an impossible task. It is possible to improve 
tbe performance of our public sector and 
there are already signs that it would im-
prove and would continue to improve 1 
want to give this assurance to the House.

When we particularly want to reduce 
disparities in the rural sector, it cannot 
happen only m one dominant, major 
sector* in the rural areas alone, and you 
can have your own structure for the 
urban and the industrial sectors What 
happens in the rural sector will have to 
get reflected in the urban and industrial 
sectors; otherwise, you cannot put through 

a rigorous land reform programme. Not 
only with reference to the ownership but 
even with reference to (he pattern of produ-
ction, we have to look at our industrial 
policy, review it and evolve a relevant in* 
dustriaJ policy against the background of 
the objectives which we want to achieve as 
quickly as possible. This exercise is also 
going on.

While these things are going on there 
are certain basic things on which we 
should all be agreed and on which 
you w)U have to take action. 
I^ n . Members expressed concern about the 

riaing prices; naturally so, because if there

is a continuous rise Sn prices, ta re  to ero-
sion ofthe purchasing power* Hen also, 
do you want to control the pr&et of the 
entire production in the country, that it, 
of all commodities ? Or do we take hold of 
certain essential commodities and say that 
their prices will be controlled and made 
available at reasonable prices to the 
people ? We have to identify essential 
commodities and these could be easily 
identified, say* foodgrains, sugar, ftiel, 
cloth and certain other things.

Can we do this ? We have attempted to 
do it Whenever an emergency arises, during 
war time, we have a strict rationing system. 
Whenever we get into a situation oi 
scarcity, we try to do it. But as soon as 
we get into a comfortable position, we 
relax and even dismantle the entire 
machinery which had been built up 
for the purpose of procurement and 
distribution. If we have «m ad hoc 
or short-term programme of 
meeting an emergency alone, we are 
bound to get into difficulties We 
have to work out a iong*term strategy 
with regard to the production, procure-
ment and distribution of essential 
commodities. We are now trying to 
work this out In respect of other 
commodities, it is left to the purchasing 
capacity and to the eccentricities or likes 
and dislikes of persons to pay more and 
get them certain articles. But the basic 
commodities which ate essential for the 
common man. should be taken care of. 
In my view, this should be the price 
strategy.

With regard to production, while ail 
these institutional change* are necessary* 
ultimately it is only human effort whieh 
can produce things. Particularly, in the 
industrial sector today, we have run into 
difficulties due to very many reasons. It fa 
not the same reason, the same cause, 
which has reduced production in the 
industrial sector. If we analyse it see tor 
by sector, In some cases, It it for want of 
raw materials; in some oases. It the 
transport problem; in some oat*, H it the
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mtiateMoM problem; la tome cu«c, 
certain marginal components are not 
available and 1a certain other cases, it it 
Hie inefficient management. But there 
is one common feature which exhibits * 
itself in all these areas is the industrial 
relations. How are we going to tackle 
this problem 7 After all, nobody can 
say that we are backward as far as 
labour legislation is concerned. I 
think we are one of the progressive 
countries with regard to labour 
legislation..

SHRI INDRAJIT GUPTA : Labour
legislation is not only backward but in a 
modern industrial society it is primitive

SHRI JYOTIRMOY BOSU : I am
silent; I am checking myself.

SHRI C. SUBRAMANIAM : I am
glad you are exercising some restraint. But 
if what we consider as progressive labour 
legislation does not deliver the goods, then 
That is not adequate. Of cour&e, his 
concepts are diffeient. We are talking in 
terras of what exists in the country and 
the system in which we are working. If 
some other system comes into existence, 
industrial relations will be on a 
different footing. There can be no strikes; 
there is no question of protests. If we 
reach that stage, then no legislation is 
necessary; it is a complete ordered society. 
But, fortunately, we do not live in such a 
society. I hope that is not the goal we 
are aiming at. Therefore, in the present 
context, if the industrial relations have 
got to improve, we have to make 
certain structural changes.

8HXU K. BALADHANDAYUTHAM 
(Coimbatore): Your model is America.

SHRI C. SUBRAMANIAM : It is not 
Russia also. We have got to have an Indian 
pattern which we want to evolve. There* 
fore, some atructural change has got to take 
place, particularly if we have to give 
imentlve and motivation to labour to 
produce more. That is not going to 
fcagpen in tbe present oontext where heg*ts 
certain rcmstneratksn wUdi* howcwc good

it might be but when compared to other 
people who are getting remuneration at a 
higher level, he feels is not adequate. 
Therefore, this aspect of industrial relations 
has to change. As even on land, the 
relation has to change, here also the 
industriarj'relation has got to change.

1ft lm.

And how are you going to bring that 
about f This will have to be const* 
deved. (Interruption) I am not suggesting 
any solution. But the present relationship 
has not delivered the goods and, therefore, 
we have to change it. There Are ever so 
many patterns; I do not know whether it 
is American ot Yugoslavian pattern, which 
is self-management, or some other pattern 
where you make the labourers the owners 
of the factory; I do not know. Here 
is an area in which hard thinking is 
necessary and a national consensus is also 
necessary. There is no question of playing 
politics. If we play politics here, 
we are playing a dangerous game. 
Therefore we cannot tinker with 
this problem. That is why some basic 
thinking and not aniping at people whether 
it is going to be American or Russian, 
is necessary with regard to what we 
have got to evolve, taking into account 
the conditions existing in our country.
1 would request the hon. members 
belonging to various political parties not 
to be obsessed with what is happening 
in other parts of the world; we may have 
to gain something from the experience of 
those countries, but taking into account 
the conditions existing in the country, we 
have to bring about a new industrial 
relationship. Otherwise, we may have 
investment, but there will not be produc* 
tion. We may have new science and 
technology, but still there will not be pro* 
ductton, Therefore, this is another baste 
matter on which we have to evolve a 
national consensus. (Interruption)

Of course, an appeal has been made 
that there should be no strikes or l o d M .  
It is all right; is  a short term measure, It 
will prove effective. But 1 do not know
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how ftr the political ptotk* would
respond to it; it It the political parties 
who have to respond because even 
labour it in the hands of political 
parties. A trade union it not merely 
a trade union; It bat become an 
adjunct to political parties. Therefore, it is 
the political parties which have got to come 
to an agreement first on what it 
called moratorium on strikes and 
lock-outs. In my vi«w, moratorium 
alone is not going to produce results; it 
tnfgbt, for a short term, till we evolve a 
better industrial relationship. This may 
be a trace; but a more subsisting industrial 
iwlationship will have to be worked out. 
It it not that I have no ideas at all* 
but* I do not think I should dilate on 
it and explain it here; it has to be 
done in a different forum. Whatever 
tbe other steps we may have to 
take, industrial relations have to be 
tackled in a very realistic manner. 
Without doing that, we are not going to 
have increased production which atone 
would eradicate poverty.

SHRID.K. PANDA (Bhanjanagar) : 
What is the realistic manner ?

SHRI C. SUBRAMANIAM : Kindly 
tel) me what it it.

Then we come to another aspect about 
which we have been struggling for the past 
25 years, ever since we attained indepen-
dence. It is the implementing agency, 
our administration at the various 
ievelt. We have come to the conclusion 
that there is no use blaming the indivi-
duals at if we are all much better people 
thin those who are occupying tbe positions 
at officials. They alto belong to the tame 
stock. And they are better trained 
and more, talented. But they function 
in a particular system* Aft 
long as that syttem is there, we 
cannot blame the individual! 
we have come to the eondution 
that thit system has not Atliwfed tbe

goodt. We have go* to ctaftp 
ft was for that purpose that wehtdthe 
Administrative Reforms Commission. 
Still we are struggling with tbe tame 
system, with the same procedures, and we 
find ourselves in difficulties. While 
we think in terms of Fifth Ban 
and better implementation, we have to 
devote attention to the administrative 
systems at various levels. That hat 
to improve at various levels and particu-
larly at the ground level where imple-
mentation has to take place and at levels 
where decisions have to be taken. I do not 
know how far we are prepared to change 
the system and bring in changes in the 
administrative system. If we do not do it, 
it is going to be a disadvantage in our 
approach to the solution of the problem 
and in fulfilling our commitment to the 
people.

These broad aspects have all to be 
taken into consideration. Unless we find 
solutions with a broad national consensus 
these problems, all the other datails would 
be of lesser importance. Once these basic 
decisions are taken, ail the other things 
would fall inline. If you don’t take these 
basic decisions, taking decisions on 

marginal matters might have marginal 
improvements, but we are not going to 
meet the situation as a whole. Thit.
I feel, is the task of the nation 
to-day. It is the task before Govern* 
ment to-day. It is also the task of tbe 
planners. Planning also has become attuned 
to these new problems and new approaches 
and all the time, we are trying to find solu-
tions to the best of our ability. I am not 
prepared to say that we are all so good 
that wc shall solve many of tbe problems. 
But we are trying our best to listen to other 
people and try to find as best a solution 
at possible.

I would like the House to approach 
these problems having regard to our 
national commitments. Bven though Garfct 
H a w  it a commitment made by one 
Party, » hat become e comntf**
ment because it it the mandate which the
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people hive given. Even the of her political 
Parties iftftith might have tome reservations 
these programmes and slogans, will! am 
sure, get eommfrted to these objective* 
SO I want the co-operation of alt the 
political Parties, not only during this debate 
but later on also. That is why we want to 
get the Members Involved more and 
more, and also the political parties 
and Other experts, scientists, technolo-
gists, economists and labour leaders 
Involvement of people does not mean that 
you go and ask a peasant or a labourer 
It is the involvement of the people at 
various levels which will produce the 
result. We want to make this particular 
approach.

With regard to the Fifth Plan, if hon. 
Members would think after full considera-
tion, that this is not adequate and some-
thing more will have to be done, we will be 
only too glad to have the suggestions of the 
hon. Members or of anybody else who has 
got any suggestions to make.

With regard to regional imbalances, 
some points were made, particularly, by 
Mr. Bosu. If I don't answer them, perhaps, 
he might get offended. He has shown some 
patience and restraint...{Interruptions) and 
I should deal with his point. He has 
particularly highlighted the problems of the 
north-eastern region. I know it has got 
peculiar problems, particularly, political 
problems which had intensified economic 
and social problems. Fortunately, a new 
state of affairs has come into existence. 
This is not to the liking of the friends 
there. But, whether it Is to their It king 
itt not, I am sure they would welcome 
tfct stability, the political stability that 
has come about even in their own State 
of West Bengal. Because, otherwise, in 
spite of investing crores and crores of 
fopees, we would not have achieved tbe 
results, we would have achieved only 
confusion and chaos. Conditions have 
beep established where, even if we are 
prepared to sink money, it will tWodiK* 
someresults. We will hanefcMdofc'toiet** •*

problems of Wett Bengal We will have to 
look into the problems of the north* 
eastern region which With the vaet indue* 
trial resources, is still backward. But, I 
will not say that in the north-eastern reg-
ion, aH the states stand on the same foot* 
fng. West Bengal stands on a comptfcftfp' 
different footing altogether. Till recently, 
it was the most progressive and the best 
industrialized State and ahead of other 
States. But the friends there have managed 
to create such a situation there that it has 
become a pari of the other north-eastern 
States. Perhaps, if things had been allowed 
to continue in the same old way, they 
would have become much worse than even 
Assam, Meghalaya and other regions there.

SHRI JVOTTRMOY BOSU: I am 
sorry you are mistaken,

SHRI C SUBRAMANIAM t We 
have to look into these problems* If 
more investment is necessary, that 
will have to be given priority. In my 
view. West Bengal problems are peculiar 
and Calcutta’s problems are peculiar. 
Calcutta, problems cannot be solved tmfess 
we solve West Bengal's problems as a 
whole.

I would like to make one submit- 
skra to Mr. Bosu. He read out the plan 
figures. He said West Bengal has got 
a smaller share. If he looks into the 
central assistance given, he will find 
that it is as good as any other State. But the 
resources wiihin his State has been much 
less. I do agree. That is due to the inter-
nal conditions. He should realise that more 
than Rs. 140 crores have been allotted out-
side the plan for Calcutta’s development. 
That work is going on. It is only for 
accounting purposes that it is outside the 
Plan. But It is more than plan expenditure. 
If he takes that into account, he will find. 
West Bengal is already getting preferential 
treatment*

SHRI K. MANOHARAN: That is why 
" illitfi Inilasilrtsi . t *■
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